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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Miscellaneous Application No.38/2023
IN
Original Application No0.196/2022

Hariom Gupta .... Applicant

Versus

Nagar Palika Parishad, Loni & others ..... Respondent

Preliminarv Reply filed on behalf of the Respondent No.11

Most Respectfully Showeth:

The Respondent No. 11 is duly authorized to be represented by Mr. Sunil Kumar Singh S/o.,
Yogendra Prashad Singh aged about 51 years, working as Additional General Manager, of
M/s. VA TECH WABAG LIMITED, having its project office at 56 MLD Sewage Treatment
Plant, Shakthi Khand-4, Indirapuram, Ghaziabad, U.P 201014 and registered office at
WABAG HOUSE, No. 17, 200 Feet Thoraipakkam - Pallavaram Main Road, Sunnambu
Kolathur, 600 117 Chennai, Tamil Nadu.

The copy of the letter of authority is attached as Annexure R-1.

1. It is respectfully submitted that this Respondent received notice dated 26.09.2024
from the Consultant (Judicial) of this Hon'ble Tribunal through Ghaziabad Tehsil of
the District Magistrate court. The order passed by this Hon'ble Tribunal dated
12.09.2024 was extracted in the said notice. The extract of the order in the notice is

reproduced as below:

3. In these circumstances, we find it appropriate to implead following as respondent 11:

(I) VaTech Wavag Ltd., through its Chairman, 56 MLD STP, Indirapuram, Ghaziabad.
Page 1 of 5 A
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4. Office shall issue notice to respondent 11.

5. Newly impleaded respondent 11 shall be issued notice and the same shall be served
notice through District Magistrate, Ghaziabad. Respondent 11 may file its response
within two weeks after receipt of notice.

8. In these circumstances, we direct Managing Director, UP Jal Nigam as also Managing
Director of respondent 11 to remain present on the next date before Tribunal.

9. List on 23.10.2024.”

The copy of the above referred notice dated 26.09.2024 is attached herewith as

Annexure R-2.

. It is submitted that, this Respondent No.11, viz., M/s. VA TECH WABAG is a
Contractor for running/operation & maintenance of 30 MLD STP appointed by UP
Jal Nigam and has been performing the work under the supervision of UP Jal Nigam,
Ghaziabad, in line with the Agreement with UP Jal Nigam dated 15.11.2019 and its
related letters / instructions from the employer (UP Jal Nigam).

The copy of the relevant extracts of the Agreement dated 15.11.2019 is annexed

Annexure R-3.

. It is further submitted that this Respondent is meeting the outlet parameters of 30
MLD STP in line with the design criteria as mentioned in the Agreement dated
15.11.2019 and in line with the letter from Office of Chief Engineer no. 36421 STP
dated 10.12.2021 that was issued to the Urban Development Department (UDD).

Page 2 of §
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The copy of the Letter from Office of the Chief Engineer dated 10.12.2021 is annexed

as Annexure R-4,

The designed criteria as per the 10.12.2021 letter of UP Jal Nigam to UDD, in line with

the agreement dated 15.11.2021, are extracted herein below:

Design Criteria
Loni 30 MLD (MBBR) - Inlet parameters
BOD COD TSS DO Faecal coliform
(mg/l) (mg/1) (mg/l) (MPN/100ml)
220-250 400-500 350-500 0 4,5%107

Loni 30 MLLD (MBBR) - Outlet parameters
BOD COD TSS DO Faecal coliform
(mg/l) (mg/1) (mg/1) (MPN/100ml)
Not mentioned Desirable <1000
<30 <150 <50 in contract mg/l per 100ml
bond but shall not
exceed 10000 per
100 ml.

It is submitted that, the Respondent is maintaining the above outlet criteria which
can be evidenced by the weekly test report of the samples collected and tested by
UPPCB.

The copy of the Test results reported by UPPCB for the last one year for the period
from April 2023 to September 2024 annexed herewith as Annexure R-5.

The Respondent further submit that, the discharge effluent from the STP is also

getting the samples collected and tested by an Independent reputed lab, M/s.

Shriram Institute for Industrial Research, approved by NABL and Ministry. ,_._Qf;’._‘\
RQRBAG

Page 3 of 5
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Environment and Forests (MoEF). This independent lab is appointed by the UP

government as third party for this project.

The copy of the test results by M/s. Shriram Institute for Industrial Research for the

last one year from April 2023 to September 2024 annexed herewith Annexure R-6.

6. Itis further humbly submitted that, the quality of the treated sewage is monitored in
our plant lab at regular basis. The online monitoring system (OCEMS) appointed by
the UP Government is implemented and maintained independently by the UP Jal
Nigam/UPPCB and the Urban development. Through this mechanism, the said STP
is under constant monitoring 24/7 by various agencies and the results are meeting
the designed parameters as per the Agreement dater;{ 15.11.2019 and its related letters
dated 10.12.2021 executed by UP Jal Nigam.

The copy of the test results by OCEMS for the last one year from April 2023 to

September 2024 annexed herewith Annexure R-7.

7. Itis humbly submitted that, that the annexures filed herein clearly demonstrate that
the Respondent is duly complying with all the conditions stipulated in the
Agreement in so far the execution of services/works of operation, maintenance, and
management of the Sewage Treatment System through the Sewage Treatment Plant
(STP) 30 MLD at Loni town, District Ghaziabad is situated in National Capital Region
at the Gateway of Delhi. The treated effluent of this STP is finally discharge in River

Yamuna.

8. This Respondent reserves the right to file a detailed reply with documents at a later

stage, if required or as directed by the Hon’ble Tribunal.

Page 4 of 5
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It is, therefore, most humbly prayed that in the interest of justice and based on the above-
stated preliminary reply and facts and circumstances of the case, this Hon'ble Tribunal

may graciously be pleased to:

L May take this preliminary reply on record and discharge the presence of the

Managing Director of this Respondent no.11.

II. Pass any other order/orders as this Hon'ble Tribunal may deem fit and
proper in the interest of justice

(Counsel for the Respondent)
Neeraj Kumar

Enrol. No.- D/2106/2005

1103 Nirmal Tower Barakhambha
Road

Connaught Place Delhi 110001

Email- Neeraj.enfin@gmail.com
Mob: 9313127275
Place: Delhi

Date: 19.10.2024
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUN
PRINCIPAL BENCH, NEW DELHI

Miscellaneous Application No.38/2023
IN
Original Application No.196/2022

Hariom Gupta ... Applicant
Versus
Nagar Palika Parishad, Loni & others ..... Respondent
AFFIDAVIT

I, SUNIL KUMAR SINGH, S/0, YOGENDRA PRASHAD SINGH, aged about 51 years, the
authorized signatory, designated as ADDITIONAL GENERAL MANAGER of the Respondent
having office at Ghaziabad and registered office at Wabag House, 200 Feet Radial Road,
Sunambu Kolathur Chennai - 117, do hereby declare and state as under:

1. I am the authorized signatory of the Respondent and am well conversant with the facts of the
present case, based on the official records maintained in the office in its due course, thus I am
competent to swear the present affidavit before the Hon’ble Tribunal.

2. The accompanying preliminary reply on behalf of the Respondent No. 11 has been drafted by my
counsel under my instructions and the contents of the same are true and correct to the best of my
knowledge.

3.  That the contents of the accompanying petition may kindly be read as part of this affidavit as the

not been repeated herein for sake of brevity.

S NS DEPONENT /RESPONDENT NO. 11
% b ;

J
1 VERIFICATION
Ver =_..,e.,-..s~a‘ smn affirmation at Ghaziabad on this 19 October, 2024 that the contents of the

above affidavit are true and correct to the best of my knowledge and beliet and nothing material

A\

has been concealed there from. CUNADA AN

0T 190CT 2024 ,
z ‘ (j ril DEP

rortitled trat Rozurienliil '*-:'i‘? L i ST NT/RESPONDE

Ay 4

SRR S & A8
’igﬂn:{tillu "j.f u}’ﬂri“.u. .

190CT 2024
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@WABZG

An ISO 9001 Company

LETTER OF AUTHORITY

This is to authorise Mr. Sunil Kumar Singh [Additional General Manager - Operations], bearing
Employee No.7830 of VA TECH WABAG LIMITED (the Company), having its registered office at
No-17, 200 Feet Thoraipakkam-Pallavaram Main Road, Sunnambu kolathur, Chennai — 600 117 to do
the following act, deed and things on behalf of the Company in the matter of Mr. Hariom Gupta Vs.
M/s. Nagar Palika Parishad, Loni & Others, bearing Miscellaneous Application No. 38/2023 in Original
Application No. 196/2022 pending before Hon’ble National Green Tribunal, New Delhi

(i) To sign and execute all mandated and requite documents, Memo of compromise, affidavits,
papers, petitions, applications, and such other pleadings and documents including but not
limited to replies, instructing advocates, lawyers and counsels.

(ii) To attend, represent, the Company and give/adduce evidence etc., on behalf of the
Company.

(iii)  To represent, mediate put forward any settlement proposal before the Court and record
settlement and sign any document for recording settlement.

(iv) To take all such necessary steps to close the case including appearing in person before the
said Court and/or any the authorities as may be required and to make any settlement,
mention and/or submissions as may be required on behalf of the Company.

Subject to early revocation, this Letter of Authority shall remain valid till the case bearing
Miscellaneous Application No. 38/2023 in Original Application No. 196/2022 is disposed of or till Mr.
Sunil Kumar Singh ceases to an employee of the Company whichever is earlier.

FOR VA TECH WABAG LIMITED
For VA TECH WABAG LIMITED

Authorised Signatory

Place: Chennai
Date: 19.10.2024

Sustainable solutions, for a better life

VA TECH WABAG LIMITED

— CIN : L45205TN1995PLC030231 Board: +91-44-6123 2323
@w ABAG "WABAG HOUSE" Fax :491-44-6123 2324
No.17, 200 Feet Thoraipakkam - Pallavaram Main Road, Email : wabag@wabag.in

Sunnambu Kolathur, Chennai - 600 117, India. Web :www.wabag.com
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(@EWA%AG

An 180 9001 Company

CERTIFIED TRUE COPY OF THE EXTRACT OF THE RESOLUTION PASSED BY THE
BOARD OF DIRECTORS OF VA TECH WABAG LIMITED AT THEIR MEETING HELD ON
FRIDAY, AUGUST 11, 2023, AT “WABAG HOUSE”, BOARD ROOM, 8TH FLOOR, NO. 17,
200 FEET THORAIPAKKAM — PALLAVARAM MAIN ROAD, SUNNAMBU KOLATHUR,
CHENNAI - 600 117, TAMIL NADU THROUGH VIDEO CONFERENCE AT 11.40 A.M. IST

AUTHORISATION FOR LEGAL MATTERS

"RESOLVED THAT in supersession of the resolution passed by the Board of Directors of VA
TECH WABAG LIMITED (“the Company”) at their meeting held on August 12, 2018, any one
of Mr. Rajiv Mittal, Chairman and Managing Director, Mr. S. Varadarajan, Whole Time Director
& Chief Growth Officer, Mr. Skandaprasad Seetharaman, Chief Financial Officer, Mr.
Meenakshi Sundaram, Senior Manager-legal, be and is hereby severally authorized to
represent, sign and execute all requisite documents, papers, agreements, Vakalatnamas,
Plaints, Petitions, Affidavits, Proof Affidavits, claims, counter claims, written statements,
objections, applications, other legal pleadings, representation, documents, provide evidence,
depute witness to provide evidence, depute, appoint persons on behalf of the Company, with
a power to appoint one or more lawyers, counsels, advocates, consultants, Witness and such
other persons to do all acts and things, as they may deem fit including representation before
any authorities, judicial, quasi-judicial, other departments, for all legal rated matters pertaining
to any civil / criminal / Labour litigations, Arbitrations, and other judicial and quasi-judicial
proceedings initiated by or against the Company including but not limited to Income Tax
Authorities, NCLT, NCLAT, Intellectual Property Authorities, DRT including appellate
authorities with regard to any legal matters involving the Company, IPR registrations,
applications and separate Power of Attorney's as are required for filing and processing Trade
Marks applications in india and other countries."

"RESOLVED FURTHER THAT the above mentioned officers of the Company, be and are
severally authorized to make, file and sign any petition, complaints, affidavits, proof Affidavits,
notices, appeals, revisions or any proceedings before any Court including the Supreme Court
and also to appoint, depute and engage Counsel, Advocate/s, Solicitor/s, Arbitrators,
Chartered Accountants, Consultants or Company Secretaries, Witness, or any person as the
case may be, for the purpose of providing evidence, attending any case(s) or dispute(s) lodged
by or against the Company.”

“RESOLVED FURTHER THAT a copy of the above resolution, certified to be true by any one
of the Directors or the Company Secretary be issued to any requisite authorities to act
thereupon.”

For VA TECH WABAG LIMITED

LT
m\o‘l\ 2672

Anup Kumar Samal
Company Secretary & Compliance Officer

CERTIFIED TRUE COPY

Sustainable solutions, for a batler life

VA TECH WABAG LIMITED _
Board | +91-44-8123 20823

— Cib 2 LAB205TMN1895PLO030231
@W A B A G "WABAG HOUSE' Fax ©+91-44-6123 2324
: Mo.17, 200 Feet Thoraipakkarm - Pallavaram Main Road Email cwabagd

abag.in
Sunnambu Kolathur, Channai - 600 117, India. Web Dwwwwabag oom
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BEFORE THE NATIONAL Gl LEN

Miseelluneous Applica

- IN |
b Qﬂ_ﬂiuul Applieation No.196/2022
TNariom Gul)m\-'s Executive Officer Nagar Palika Loni
{na 4

o valech Wabag Lad,
Fhrouglh it Chaioman,

Panchsheel Well Bazar Crossing Republic.Front Of Goll’ Course.
Near Daily Ba, Sain Vihay, Crossings Republik )
A6 MLD STP, Indirdfuiram, Ghaziabad-201016

i-mail wabag@iwabag.in (Respondent No.11)

NOTICE

Wheteas the aboye titled Application was listed before the Hon’ble Tribunal on

| 09,2021 (copy of order & application are enclosed), when the Tribunal inter-alia passed the
following order (reproduced relevant exirdcls only):=

“ 3. In these circamisiances, we find-it appropriate (o implead following as respondent 11:
(1) VaTech Wavag Ltd, through its Cleairman, 56 MLD STP, Indirapurdm, Ghaziabad.

o, Qffice shall issue nofice (0 respondent 11. _

5. Newly impleaded respondent 11 shull be issucd notice and the same shall be served
natice througft District Magisirate, Ghaziabad. Respondent- 11 may file its response
swithin pwo weeks after receipt af notice. : | : *

§ 1In these eireumsiances, We direct Manqging . Director,
Munaging Direcior of respondent 11 to remain
9. List o 23140, 2024."

UP Jal Nigam -as also
present on the next date before Tribunal.

_RRREE, :
2 Now, lake further notice that the above matler. wi
- fure the Hon'ble Tribunal on - Faridkot kl
{10001 ﬂn_'@ugh ph}"ﬂinﬁﬂ_l__h |
[+ iheinal either in person

detions of the Ton'ble

Il be listed. for furlher considecation
Juses Copernicus Marg, New Delhi-

O =
v fiel ]

i

Note: (for
v greentribunal
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689 | ANNEXURE R-3

| 10
Department of Urban Development C w ABAG
- Uttar Pradesh

AGREEMENT FOR o
Operatlon Maintenance and Management of the Sewage Treatment System,
It's Associated Infrastructure and Sewer Network of Ghaziabad, Meerut, Muzaffarnagar, .

Saharanpur, Pilkhuwa, Loni, Anupshahar, Bijnor, Rampur - E
in the State of Uttar Pradesh

Among -

1. State Mission for Clean Ganga- Uttar Pradesh

Plot No. 18, Sector 07, Gomti Nagar Extension, Lucknow-226610. :
2. Uttar Pradesh Jal Nigam

Rana Pratap Marg, Lucknow-226001

3. Ghaziabad Nagar Nigam and Others- Uttar Pradesh _ o

- 4. M/s VA Tech Wabag Limited
Wabag House No-17, 200 feet Thoraipakkam-Pallavaram -
' Main R.oad, Sunnambu Kolathur

Cost:1049Cr,  Contract Period-10 years
VOLUME-1
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‘3‘-_\-1'{§Sli'9T UTTAR PRADESH - . . o {“’ﬁz -72%0%;\ N
P | | Lot 30 00T 0
' AGREEMENT . -~
3 This agreement made on the 15 day of 'quem'ber 2019 .
B | .. Among )

A IETEY TR ey T

(1) State Mission for Clean Ganga — Uttar Pradesh -~
g (formerly known as State Ganga River Conservation Agency, a statutory body
g constituted under the Environinent (Protection). Act, 1986, with its registered office at
3rd Floor, Plot No 18, Sector 07, Gomti Nagar extension, Lucknow-226010 (hereinafter
U referred to as “SMCG-UP"), which expression shall, unless it be repugnant to the
g context or meaning thereof; include its successors and permitted assigns); and

(2) Uttar Pradesh Jal Nigam, Lucknow _

(a statutory body constituted under the Uttar Pradesh Water Supply and Sewerage Act,
1975, with its registered office at 6, Rana Pratap Marg, Lucknow — 22600 (hereinafter
referred to as the “Jal Nigam”), which expression shall, unless it be repugnint to the

context or meaning thereof, include its successorgpnd permitted assi%
- . % Ml srfyg Frdy

(Grer, . <
(3) () Ghaziabad Nagar Nigam, Uttar Pradedivrs W) . e e afe

(an autonomous body constituted under the Uttar Pradesh Municilzf%r(}}ab-;iadrﬁibg ’ibt,
1959, with its registered office near Navyug Market, Opp. Old Bus Stand, Ghaziabad-
Uttar Pradesh- 201001 (hereinafter referred to as the “Ghaziabad Nagar Nigam”),
which expression shall, unless it be repugnant to the con‘EExi_;__or meaning thereof, includeﬁﬁa

i r Singh}
Proiect Director )
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(il) Meerut Nagar Nigam, Uttar Pradesh

(an awtonomous body constituied under the Uttar Pradesh Municipal Corporation Act,

1959, with its registered office Near Ghanta Ghar, Kaiser-Ganj Road, Mecrut - Uttar
Pradesh 250002 (hereinafier referred to as the “Meernt Nagar Nigam”), which
expression shall, unless it be repugnant to the context or meanmg thereof, include Jts
_successors and permitted assigns);
-(itiy Saharanpur Nagar Nigam, Uttar Pradesh. :
~ (an autonomous body constituted under the Uttar Pradesh Mumclpa} Corporatlon Act,
1959, with 1s registered office Saharanpur Municipal Corporation, Gurdwara Road,

- Saharanpur- Uttar Pradesh- 247001 (hereinafier referred to as the “Sahamnpur Nagar
Nigam”), which expression shall, unless it be repugnant to the context or meanmg -

thereof, include its successors and permitted assigns),
~ (iv) Muzaffarnagar Nagar Palika, Uttar Pradeqh
~ (Mhas cortsntuted as per the Constititional prowswns in the COI]SIII'IJUOH of India . The
74" Amendment promulgated by the Parhament n 1he year 1992 has provided the
‘framework for its existence with its registered office at Nagar Palika P_anshad Town
Hall Near Janshi Rani Park Muzaffamagar- Uttar Pradesh: 251001 (hereinafier referred

to as the “x‘la!uzaﬁ""é}"n«gdr Nagar Pakka”) ‘which expresswn shall, unless it be -
Tepugnant to the context or meaning thereof, mclude its successors and pcrmmea

assigns);

{v) Pilkhuwa Nagar Palika _Parishad, Uttar Pradesh _ _

( 1t has “constituted as per the Censtitutional provisions in the Constitution of India . The
74" Amendment promulgated by the Parliament in the year 1992 has provided the
framework for its existence with its registered office at Nagar Palika Parishad , NH 24
Pillar no 103, Pilkkhuwa, Uttar Pradesh 245304 (hereinafier referred to as the “Pdkhuwa
Nagar Palika Parishad” ), which expression shall, unless it be repugnant to the context
or meaning thereof, include its successors and permitted assigns);

(vi) Loni Nagar Palika Parishad, Uttar Pradesh _
- (Ithas constituted as per the Constitutional provisions in the Constltut;on of India . The
74" Amendment promulgated by the Parliameni in the year 1992 has prowded the
framework for its existence with its registered office at Nagar Palika Parishad Khanna

‘Nagar, Utar Pradesh 201102(hereinafter referred to as the “Loni Nagar Palika

Pan'sfmd!?’ which expression shall, unless it be repugnant to ﬁgwu@iﬁieanﬁg

thereof, mclude its successors and permitted assigns); gz qrfs qirge
(vii) Anupshahr Nagar Palika Parishad, Uttar Pradesh fas, A (Tto 317
(M has constituted as per the Constitutional provisiens in the Constitution of India . The
74™ Amendment promulgated by the Parliament in the year 199;-353‘ oyided the
framework for its  existence with its registered ofﬁte_ﬁgﬁ’ ﬁ o Dalika
Parishad, Anupshahr, Uttar- Pradesh 203390(hereinatter referred to asﬁ:m “Anups'hahr

\C.

14

Nagar Palika Parishad”), which expression shall, vnless it be repugnant to the context@gi:&\

OL Ineamng ‘HWCW suceessors and permit{sd-asge

e 5 e, v%éie»t.tﬁ*ibf%nf N

e o a1
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"(viii) Bijnor Nagar Palika Parishad, Uttar Pradesh

( It has constituted as per the Constitutional provisions in the Constitation of India . The

74 Amendment promuigaied by the Parliament in the year 1992 has provided the
framework for its existence with its registered office at Nagar Palika Parishad,Bijnor ,
Utiar Pradesh 246701 (hereinafter referred to as the “Bijnor Nagar Palika Parishad”),
which expression shall, unless it be repugnant to the context o meaning thereof mclude
118 successors and permmed assigns); '

(ix) Rampur Nagar Palika Parishad, Uttar Pradesh -

(It has constituted as per the Constitutional provisions in the Constitution of Ind1a The

74" Amendment promulgated by the Parhament in the year 1992 has provided the

framework for its existence with its registered office at Nagar Palika Parishad Rampur
Mohsin -E- Azam Colony, Chah Share, Rampur, Uttar Pradesh 244901 (hercinafter
referred 1o as the “Rampur Nagar Palika Parishad”), which expression shall, unless it
be repugnant to the context or meamng thereof inchude its successors and penmtted

~assigns);
(Heremaﬂer called “Ihe Employer’ ’ of the one part) and

- (4) Mfs VA Tech Wabag lelted Chennsu,

(a himited company constituted under the Compames Act, 1956, (]n the Office of the .

registrar of Compames Tamil Nadu, Chennai-6) with its registered office at Wabag
House, No—]'? 200 feet Thoraipakkam- Pallavaram main road, Sunnambu Ko]athur
- Chennai-60011. which expression shall, unless it be repugnant to the context or meamng
thereof, include its successors and permitted assigns);

(Hereinafter calted “the Contractor” of the other part).

- The State Mission for Clean Génga UP, Uttar Pradesh Jal Nigam, Nagar Nigam
- Lucknow and the Contractor- M/s VA Tech Wabag Limited, Chennal, shall
collectwely be referred to as the Parties and individually as a Party.

AND WHEREAS the Employer invited bids from eligible bidders for the execution of
certain services/works of operation & maintenance and management of Sewage
Treatment Plants and it’s associated infrastructures (Civil and Electrical / gechaniral /
Electronics), Sewage Main Pamping Stations, Imermedlale Seyager PRmpinF agations,
& Sewer Network / Manholes of the City / Town etc. any mifasr gfyge

AND WHEREAS pursuant to the bid submitted by the CAfid@fir{Vlis ¥a) Tech

[S114 3
after referred to as the “BID” or “OFFER”) for the exccutlonmdr gks of
operation, maintenance, and management of the Sewage Trediment. ‘System, it’s

associated mfrastructures and Sewer Network of Ghaziabad, Meerut, Saharanpur,

Wabag Limited, Chennai, on e- portal, vide letter no Nil, dated 16%3ul 2;@.;:13 m

AR

15 |

Muzaffarnagar, Pitkhuwa, Loni, Anupshahr, Bijnor® -and-_‘ﬁ'npﬁ‘i:" 7% the state of Utt%&\
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Pradesh / Contract Package 8, Zone- Ghaziabad, and the Employer by his letter of
acceplance dated 14th June 2019 accepted the Bid/Offer submiitted by the Contractor for
the execution and completion of such services/works and _réﬁovaﬁon / upgradation /
remedying of any defects thereon, on terms and conditions in accordance with the

documents listed in Para 2 below.

AND WHEREAS the C__ontrééto; by thi's_ agreement, agn:ed_to abide_ by ali ihé terms and -
conditions of the bid, including but not limited to the amount quoted for the execution of

Contract, as stated in the bid, and also to comply with such terms and conditions as may:
be required from time to time. -

‘AND WHEREAS the Contractor has agreed to undertake such services / works of -

maintenance, _;ipcfation & management of Sewage Treatment Plant & it’s associated
infrastructures and Sewer Network  aund has fumished a performance security in

'_pursue_m't"to clause 32/33 of the instructions to bidders (Section-11).

AND WHEREAS Contract Value is of Rs 1049,28,19,500/- (One Thousand Forty-

Nine Crores Twenty- - Eight Lakhs Nineteen Thousand Five Hundred only) R

excluding GST and Contract Period is of Ten (10) years.

AND WHEREAS- Escalation in Contract Pﬁce @ 5% per year on cumulative Basis shall

be applicable and paid to Contractor as per provision of Contract conditions.

AND WHEREAS Escalation @ 5% per year on cumulative Basis shall be applicable on
fund Rs 2.00 (Two) Crores for Major Replacement for the System (STPs)-and Rs 5.00

(Five) crores for Collection System (Main Pumping Stations, Sewage Pumping Stations,

Intermediate Pumping Stations, Sewer Network and Rising Mains) répair and
' replacement which has to be deposited by Contractcr in Escrow account durin g Contract

Period as per provision of Contract conditions. i any fund, deposited by Contractor

against the works related to Major Replacement for the System (STPs)} and for
~ Collection System remain unutilized in escrow account after completion of Contract
Period, shall belong to Employer and transferred in the account of Employer.

AND WHEREAS SMCG-UP, Contractor and the Escrow Bank will open Escrow
“ Account for the purpose of works related 10 Major Replacement for the System (STPs)
and for Collection System _(Main Pumping Stations, Sewage Pumping Stations,
Intermediate Pumping Stations, Sewer Network and Rising Mains) depair and
replacement as proposed by Contractor and approved by Employer. Thi e o=
Agreement is effective and dedicated to fund realized and deposited bmkej?ﬁqmmgmﬁ
agamst Major Replacement fund (Refer Clause 2.9, ITB, Section 1) for the System and
- for Collection System repair and replacement only

wiwd swd :
R oieg @l

o '!-k :?a»f‘{é\ Solfe wer
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AND WHEREAS Contractor shalt submit Proposal / Project in regards to (i) Sale of
sludge as manure or fuet (ii) Sale/Reuse of Treated water for Irrigation, Horticuiture (iii)
Fisheries etc.(iv) Generation of Elecmcﬂy (v) Carbon Credit, to Employer o take
decision for implementation. In this connection, Supplementary Agreement may be
signed and executed during the Pro;ect Period.

- AND WHEREAS a}i Addendum Comrrendum Miscellaneous documents have been
incorporated and reguired Standards & Specifications have been agreed and suitably

mserted and elaborated in the relevant Sections of Agreement.

AND WHEREAS Contractor shall establish online 24X7 public complaint redressal

- System to attained and dispose the complaints received from public within stipulated
time period as defined in the contract conditions reoardmg all type of sewerage problems
(aS overflow of sewer, Manhole Cleamno / Tepair etc)

AND WHEREAS the Depamnem of Urban Development, Government of Uttar Pradesh-,'

17

shall have right to substitute State-Mission for Clean Ganga — Uttar Pradesh afteror - -

" before s:gmng the agreement wﬂ.h any other oroamzanonfdepaﬂmem if need arises. -

AND WHEREAS Contraetor M/s VA Tech Wabag Limited, Chennal, has submltted

Perfonnance Security in the form of Bank Guarantee as under:

I.  Name and address of Bank: - Unjon Bank of India, ]ndusma} Fmance Branch
Ist Floor 139, Broadway Chennai- 600108 (Tamil Nadu).
- 1. Bank Guarantee No: (1)530701GL0003319 (1i) 530701GL0002419

DL (01)530701GLO003519(iv)  530701GLO0G03619 (v} 530701GL0003719

(vi)330701GL0O003819 (vii) 530701GL0O003919 (wu) 530701GL0004019 (ix)

: 33070IGL0004119 {x) 53070IGL0004219. .

1IV.  Date of issne: 07/08/2019 (al} BGs)

V. Date of Expiry: 13-01-2021(all BGs)

VL. Amount of Bank Guarantee: Total Amount- Rs.52,46,40,975/- (Fifty-Two
Crore Forty-Six Lakhs Forty Thousand Nine Hundred Seventy Five only) {Rs
3,24,64,097.50/- (cach BG)},

VL. In Favour of: Project Director, State Mission for Clean Ganga ~-UP, Plot No. 18,

. Sector-7 Gomti Nagar Extension, Lucknow, UP- 226010

Vil Applicant: M/s VA Tech Wabag Limited, Wabag Housgyyl 1>
Thoraipakkam- Pallavaram main road, Susnambu Kolathu‘ hénndl ¥
' Above Bank Guarantee submitted by Contractor as Performance O3 W shal}
be renewed and validated for whole contzact penod of 10 vears on yearly basi
as per Provision of agreement. :
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Above Bank Guarantee submitted by Coniractor as Performance Security shall be
renewed and validated for whole cornitract period of 10 years on yearly basis as per
Provision of agreement. _ -

NOW THIS AGREEMENT WI_TNESSETH as follows:

Inthis agreement words and expressmns shall have the same meaning as are respectively.

assigned 1o them in the conditions of contract hereinafter referred t0;
The following documents shall be deemed to form and be read and construed ag part of
-this agreement viz.
(a) Agreement,
(b) Letter of Acceptance
{c) Conditions of Contract & Contract Data
(d) Scope of Work and Technical Parameters
(¢) Implementation Manual and Maintenance Interventmn Level
(f} Contractor's Technical Bid,
(g) Contractor's Financial Bid,
(h} Drawings, if-any and
) (1) Any other document listed in the A greementfRFP

Above documents are m order of Priority.

1. The foregoing documcnts shall be construed as complementary and mutually

- explanatory one with another. Should any ambiguity or discrepancy be noted then the

- order of precedence of these documents shall be subject to the order as listed above
and interpreted in the above order of priority.

2. In consideration of the paymems to be made by the Emp]oyér to the Contractor as
hereinafter mentioned, the Contractor hereby covenants with the Employer to
execute and complete the works / services of Maintepance, Operation &
Management of Sewage Treatment Plants & it’s associated infrastructures and Sewer
Network and remedy any defects therein in confonmty in all resmcssﬁ‘ e

* provisions of the contract. sifaomrarwhywrdy
S LK "-f‘l'fr‘-{ﬂﬂ afros

o

The employer hereby covenants to pay the contractor in COI]%I désati

execution and completion of the works / services of Mainter 1ance |_ 10

Management of Sewage Treatment Plants & it’s associated mfras_%%c n 50 ver
TSR

Network and remedying of defects therein, the contxact price orsuch other sum as

may become payable under the prowsmns of I contract at the times and in 1}
manner prescribed by the contract. H . . i

18




o8 ]

4. The Parties hereto acknowledge, confimm and undertake that this Agreement and the
Bid Document / RFP constitutes the entire understandmg between the Parties
regarding the Maintenance, Operation & Management Sewage Treatment Plants &
it’s associated infrastructures and Sewer Network Project and supersedes all prewous
written or oral representations and / or arran gements regarding the Project.
IN WITNESS WHEREOF the parties here to have caused this agreement to be executed
the day and year above written. Signed, seafed and delivered by the said Emp}(}yer..'_---- -
through his Authorized Represental:ve and the said Contractor through his Power of
Attomey holder.

Binding Sighaturé of Employer: For and on behalf of firsre T

\- . Bolie mrfymy
' e S AEEE .
1) , (2) (Shri Vikas Gothalwal)
: Pro;éétzﬁir’dlﬂdncknow : ' Managing Director . )
“State Mission for Clean Gan ga— Uttar Pradesh”™, “Uttar Pradesh Jal Nigam?,
Plot No 18, Sector -07, Gomti Nagar extensmn 6, Rana Pratap Marg,
Lucknow—226010 Uttar Pradesh and Lucknow =226001, Uttar Pradesh and
o (-D‘“ Siulﬁ o Q-
-3 @) (Shrl Dmesh_ a dra (i) (Shri Av¥vingKr rasia)
' ~ Municipal Comissi :m%ﬂ Municj sibner
_ Ghaznabad Nafﬁﬂkﬁl Meerut Nagagdigam, and -
b Ferfiins
(iii) (Shr_!;_ Gyandndra Singh) (ni,?{ V_qmy-'l"npathv)
Mu i \‘3% oner : ntive Officer
Saharanpur Nag'ar.- 1g4m, and Nagar a}ika Parishad Muzaffarnagar,and
| / v B
) (Sluﬁﬂlﬁa&m ) (V) (Ms Shalini Gupta)
ERcaFRo RS Executive Officer
Nagar Palika Parishad Pilkhuwa, and Nagar Palika Parishad Loni , and

Fhaargy gy Fr7)

%

By f} M AT mifay; afz73 ;
"mﬁ .K:ﬁg{ﬁﬁq Wity i, s ;;}-4\ faz, g’? (Tie T ,a)
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(vii) (S Verma)
Exqeptippff |
Nagar Pabka P%Anupshahr and

n m
Nagar Pahka Pansmﬁampur and

(ix) (Shn Inda%%ﬁﬂ\/lishra): L (@

RBinding Sig nature of Contractor: For and on behalf of

B For VA TECH WABAG LiMiTED
. N é ALY

(4) . (Shri ngdaj Sachdeva ) ' Pankaj Sachdey

- Chief EXecutive Officer - India Cluster Chief Executive, o |
ChiefE e e €culive Officer -Ingi, Clusier

Wabag House, No-17, 200 feet Thoraipakkam- Pallavaram,
main road, Sunnambu Kolathur,
' Chennai-600117

In the presence of (Employer) ' In the Presence of (Contractor) |
- 1. Name: , ﬁ%&: 1. Name: j I "‘*'
Address: G, fRdiys _' Address: . ] '
UTY Y N ;5;11_;_3_“_ ﬁ’ﬁ?f," . '511:73/],)

HQEFI.E; A | VA Tep) f»—“é/b‘j‘u&)
E)Cf'b% Nd«‘YL\ 9‘\0«(’_?

2. Name: mmSHMﬁ’

2. Name AAOSE _
Address Address: LoAR A& v _
07, Qoo off Roctne] Roet
Snrambu, Loy
Clornad - 60 OFF
3' T F.J' Grrzﬁ- e i}
- I'T:r 'T'T
HEgee (Sre) . 8
TR Py wg,-\.;,; SRR oyl f ERS

20
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Letfer of Acceptance (LOA)

Superiniending Engincss
gix Circle |
U.P Jal Nigam Moradacad .aﬁ“g v P

U,
antoifasl 4iws, § TOHIED

wEwEEE (015 SRS Geney
J al M
T P VR il WREg SHEPIS. Unit U,pa?age" s

SAaRaNpyR T afgmidt afaerd)

aaz ofasr I3

I i {q,::‘gqr {‘—”0 ?ll'f:)

G {" ;{g{b}? 53T Tt -I:{;y o

fa? . b

% L= r . -

e a0 Manager ,))>/ Ray S
L T e o N S U

o oM

Gl "‘-'ﬂ%waf-%-ﬁﬁ {vret)
Fac Coeel]

-‘:ﬁE’; ?-!’:—L: T

R P SRR
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OFFICE OF THE PROJECT DIRECTOR

STATE MISSION FOR CLEAN GANGA-LLP

Pl No-13, Seclor-7 Gomti Nagar Exlension, |,
Webmite hitp: ffwerw sgreaorg Bt pdDegrraog

letter no: 0033 f 3¢ /SMCG-up

Ta,

veknow 2260310

Dated: |y hune 7039

The Authorized Signatory, .
M/s YA Fech Wabag Limited,
Wabap Houee, Ng. 7,
200 feet Thorsipakkarm-Pallavaram rain Toad,
Sunnambu Kolather, Chonnai-60611,
Subject: Lewer of Acceptuned (LoA) for long-term Operation, Mainienance, and
Masagement of the Sewage Treatment System and Sewer network in the Siate of
Utiar Pradesh {Package-8, Zone-Ghaziabad (UPy.
Reference: (i) TR Reem anjmm—s v wo dar—2319 / F—5-2019-304%1 / 2018,
- R vese
{1} NIT Ne- 09/SGRCA2017-13 {OWi&M)
- Sir, ' R :
- This is in reference 1o the Bid submittedt by you reparding Opermion, Maimenance. and
" Management of the Sewage Treatmen System, t's infrasiructure and Sewer network in the siaie
of Uttar Pradesh {Package-8, Zone-Ghaziabad (LPY}.

2. Competent Authority has accorded an approval and accepted the Financial Bid amounting 1o

- Rs,-104,92,81,950/(Orc- Hundred Four Crores Mincty-Twe Lakhs Eighty-Onc Thousand Ninc
Hundred Fifty only) per year.

A s ;x:r.(.';f{.::rr.\'e_ 33178, .S'rc;!-:n 1: Renuiced Surety and Letter of Credit may be subymitted in Form &
beloss signiag of agreement. *

A As prr Clanse 30 iTB, Secticn I Letter of Acceptance is being isseed on approval of
Competen Authority, to L1 Bidder - MYs VA Tech Wabag Limited, for Operation, Maintenance,
and Management of ihe Sewage Treatment System, it's infrastructure and Scwer network of
'(jlmzi:simdu Zone [Ghazisbad .Pilkhwwa. Leni, Anopshahar, Bijnor, Rampur, Mecni.
Muze{Tarmagar & Saharanpur) in the state of Utiar Pradesh,

Contract Valne js Rs 1049,28,19.500-(One Thousand Foriy-Nine Crores Twenty-Eight Lakhs
simeleen ’i'huusun'd Five Hundred Oniv). and Co_n:mct Perdod'is of Ten £10) years.

$ Ay per Clanse 3233, ITR, Section JI: Performance Security {.‘Mdemhn}r.f): ).-cu are Icqusmd

to deposit unconditional Performance Security of !‘5-52-46-4?-97_53"!’{5- Fifly Two CHH:E Forty
Six Lakbs Forty Thousand Ning husdred Seveaty Five only) e, 3 {Five) pereent of-!)e Lm-lm‘}
Velue fAnnual aceepted bid Price X 10 ( Peried of iju_lmc»l)}. V..'T].itd I'\){ tijc perind y:uj | vear ani
G1Six) Months in the form of Bank Guaraatee as Specificd i Section 111, Formse 2 Form of Ban

Superintending Engineer:
8th Circle
U.P. Jal Nigam Moradabad:

afgrred) afrend

wnvfmer wh

-

RS f'.'-_::?p—{
Cphera Managar - R |
THina PGHU?F'}_’; f_‘,_rg,—\-_‘-_»- [
hr = :

;] e EE
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v
= fSETBT?’FI?:F’II”}‘E,Tfj-';mrﬂ
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gunrarter for perfosmance seearity in favour of “Project
Uttar Pradesh™ Within 21 {twenly-one) dh}rs after rece
Bank Security /Guarantee will be renewed on yearly basis upto Contrac! Period of 10{ien) yoars
Flus 68 {sixty} days after the expiry of défect linbility period. As per Clanse 47, Conditions of

Coituret, Section J¥, Agreement will be signed within 60 days from the date of submission of
Perhormance security,

irector. Stme Mission for Cleas Gan ra-
iptof the Letier of Acceplance. Performance

G..4x per Contract Denar, Section | V. The Start Date shell be within 15 (Fifteen) days alter the date |
of issue of the Niotice toProceed with the work after signing the agreement.

You-are requesied to sign and resomn the duplicate copy of LoA with acknowledgement within 7
days of the rfeceipt of LoA, ’

Your Sincercly,

bt
(Manoj KumariSingh)
Project Direclor

Copy for informition and necessary action 10z e
T 17 Principal Secretary, UDD, Government of Uttar Pradesh, $* Floor, Bapu Bhavan. Lucknon
Direcior. Local Bodies, Plot No-18, Sector-7 Gomi} Nagar Extension, Lucknow -726010
Managing Director, UP Jal Migam 6, Rana Praiap Marg, Lucknow- 226001
Municipal Commissioner, Nagar Nigam,: Ghaziabad - 201001,
General Manager, Jal Shamsthan/Jal Kal Vibhig, Ghaziabad -20100)

[V R

Y

Project Dirceior

Supernntending Enginess
8in Circle

P Jal Nigam Moradabad General Manager tey &
, Const. Unit U.P. Jaj Nigam -
{ SAHARANPU

el i’ﬂ.-“] Kl ﬁ:?t

=
fam 5

3Tﬁ‘;T9TRﬁ afgfyﬂ
AT @rf=sr gitgs
faz g1 (a0 a1g)

““‘{‘3\
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(SECTION-V)
SCOPE OF WORK AND
TECHNICAL PARAMETER

Bupe nntendmg tag
8th Circle .
U.P. Jal Nigam Moradat:c..
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TARBLE OF CLAUSES

'BE ACHIEVED: PREAMBLE

Clause Clause T
5.1 General 5.6 Treated effluent and Sludge:
5.7 Handover of Sewage Treatment .
Plant, it’s associated jn_fraétrucmre
and Sewer  Network:
“,"_5._2_ Background 5.7.1 Joi_nl Inspection and
- Preparation of Inventory
5.3 5.3.1 Over View and Brief of :
Scwagechhe]mcsan nero 5.7.2 Handover Conditions
5.3.2 Operation, Mamtenance and 5.7.3 Fulfilment of Handover,
. Management Condltlons
| TECHNICAL PARAMETERS TO

5.7.4 Hand-back Reguirements

5.5

[ 5.5.1 REQUIREMENTS

-3.5.7 Daily Operations of Sewage

5.5.2° Daly. maintenance of Sewer
lines '

553 Dally Operation  of Sewaoe
Pumping Stations b
3.5.4 Encrgy Audit

5.5.5 Repairs and Maintenance -
5.5.6Machinery and equipment

Treatment Plant
5.5.8 Contingency plan
559 Repans and Maintenance” (in

STP premises)

1} Machinery and Treatment Plant
Equipment

i) Building and Civil Stmclurcs
5510 Repairs ‘and Maintenance
Schedules

I. Pumping Station and Treatment .

Plant Complex:
2. Pumping Machinery and Treatment
Plant Equipment: _

3. Buildings and Civil Structures

Svp&rmierdmg e, :

Bip Carcle

n;ulw

1«;«’{ TN M

U.P. Jat Nigam Moradagen

quA’LMNPUH
/"”’-

b ey~

I; T e Cama)e

Generz} Man
St Unit Up Jal Nl
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(SECTION-V)
SCOPE OF WORK AND ' y
TECHNICAL PARAMETER - -

General

Through the issuance of this Request for Proposals {the “RFP™), the Uttar Pradesh State
Ganga River Basin Authority (SGRCA) / State Project Management Group (SPMG) is
sohiciting Bid (the “Bids™) for the long-termn operation, maintenance, management and
client services of the Sewage Treatment Systems and Sewer Network in different zones of
the State.

"The SGRCA, Lucknow is conducting this procurement process for the operation, maintenance

and maﬂagement of the Svstem and Sewer Nefwork in the State purswant 1o the decision
taken by the Government of Uttar Pradesh) Urban development] Vide letter

No 5483 /=ﬁ—5—2017—44m/2017 T 12- 02-2018

" The SGRCA is soliciting B}ds for a 10-year contract term up to 5-year renewal term

options at the mutual agreement of both parties. Based on Bids received, the SGRCA will
determine which contract term is most advantageous as described in this RFP. The
SGRCA requires the selected Bidder to commence services/works on or before May/hine

" 2018, subject to. ﬁnal agreement after award (the “Agreememt”™) and receipt of: neccssaxy

approvals

- By submmmg a Bld a Bldder (the “Bldder”) agrees, if selected/awarded, to enter into the

52

‘currently being operated, maintained and managed by the Jal Nigam and

Agreement, which’ will be based on the details contained in this RFP, including the

Agreement. The criteria by which the SGRCA, Lucknow wﬂl evaluate the B:d& are set:
- forth 1n RFP. : -

Background

The SGRCA is a registered society under the National Ganga River Basin Authority. The
same has been named as SPMG under the Namami Gange. The SGRCA "has been assigned
the responsible for the operation, maintenance and management of the STRszn the State

' Municipal Corporations and Local Bodies in the State. There are 85 STRIThIR: Stiw

such long- term operation and managemen agreen

29 are under construction. The new STPs under construction hM a&fﬁ'a'ﬂi
management contract of 10 to 15 years. But the STPs constructed earlier which are out of
ts have been taken under this

Project. . &

..... OiE, n{‘vtsﬁ o

" The above Sewage Treatment Systems “have been mded Iﬂf?ﬁ" rent zomfzsl for hiring of

the services. of the company for their }ona-tef@fjﬁerauon mainténarice and management
contract. :

Issuance of this RFP the SGRCA, Lucknow will compemwe]y procure a Contridtos gy ¢
“Company”)} for the operation, maintenance. manage jent and customer serv:céﬁéfof‘ﬂxg R‘# T::’

Systems for each zone, A WFS' %:-FT‘J}
éwmf;mencm i m"mﬁ”"# nfs £ e '
) R Cirehs A L o
U B dat Mieant Moradn. .
1‘ = f}f‘ﬂ

168 fgardy H°

fﬁ'Bi

jfferent

L G aley

gt afeat .@L»
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5.3 5.3.1 Over View and Brief of Sewage Schéxﬁes

The details ol‘ these Sewerage Treatment Planls, related Scewage Pumpmu Stations ang Sewer
Network are as under:
(A)-STPs and MPS/APS/SPS detal]s
Ghaziabad
Ghaziabad, the Gateway of'UP is close to New Delhi, on the main route into Uttar'Pradesh
and is part of the NCR. The city has two major divisions separated by-the Hindon River,
1.e. Trans-Hindon on the west and Cis-Hindon on the east side. The Cis Hindon ar¢a is
_divided into 3 zones-(1) Morti Zone, (2) Dundahera zone and (3) Bamheta zone and Trans .

" Hindon-area is divided into 2 zones (1) Indrapuram zone and (2) Khareda zone. In all-

these zones'the Se_we_rage network exists partially.

In Cis Hondon area there, are two existing STP 1» Dumdahera zone of 56 MLD and 70

‘MLD, both based 'on UASB _Technology and operated and maintained Nagar Nigam
Ghaziabad. There are two under consiructions STP, one each in Morti zone (56 MLD) and

Bamheta zone -(56 MLD). Both these STP are being constructed by Ghaziabad

Deve]o;)rnent Authority.

In Trans Hindon area, there are three existing STPs of 56 MLD (UASB Technology), 56
MLD (UASB Technology), and 74 MLD (SBR Technology) in Indirapura zone. 74 STP is

being maintained by UP Jal Ni gam and other two STP of 56 MLD each are méintained by

- ‘Nagar Nigam’ Ghaziabad and Ghaziabad Development Authority. 74 MLD STP based on

SBR Technology treats the waste water of Sahlbabad Drain after mtercepho-: ‘and

prescribed nomms) of 74 MLD STP 1s dlscharged in River Hmdon
The total length of existing sewer line {(approximate} is Cis e arga s 34
Trang Hindon area i3 850 km. . .
Following Sewage Treatment Plants which have been constructed by UP Jal Nigam: -
o 70 MLD STP at Dundahera based on UASB Technology - ... e @w} ‘
‘o 56 MLD STP at Indrapuram based on UASB T echno]ogy-r:n-, et 37
- 0 56:MLD STP at Dundahera based on SBR Technology i
o 74 MLD STP at Indrapuram based on SBR Technology

Of the above STPs, only 74 MLD STP Indirapuram is being maintained by UP Jal Nigam,
rest three are maintained by Nagar Nigam Ghaziabad. Hence, there are total 5 nos. STPs
which are operational in Ghaziabad city. Out of these 74 MLD STP (SBR Technology) at
Indirapuram is based on 1&D works for Sah:babad drain and rest 4 nos. STPs treats

domestic sewage. Eh ; p Supenn!e'nsd% Enginoar
_5__._ s o f‘T} 8thCircle

S 12: 9am Morad,

i mue oo
& Ecr e

A
g}'*q,;ﬂw

. General ﬂnnnqer
N ?Oﬂsi Uil LR gy Nrgan
' SAHARANPUR
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(i)  Details of Sewerage System in city (Ghazigbad)

~r

Remarks

5. No. Description
1 STP 74 MLD STP Indirapuram
- Capacity (MLD) 74 MLD
Technology SBR {SEQUENCING BATCH REACTOR)
Design Parameters—- Inflow Norms Discharge Norms | -
pH 16.5-8.0 7.0-7.5 '
Temp. (Deég. Celsius) _ | Ambient: Ambient
BOD (mg/)) | 220-250 < 10
COD (mg/h) 1. 400-500 <100
~ TSS (mg/h 350-500 <10
DO ¢ . More than 6.0
4.5x1 07. 100 per 100 mb-

_ Faecal coliform (MPN/] OGml)

afier chlorination

MPS attached to the above STP, w1th its
capamty (Details of pumps and -~

| genetators )AH theses SPSare directly

connepted to the STP

| each, 23-meter head DG sets-2 nos. 625 KVA
& 1 Nos. 500 KVA

143 MLD Pumpq 5(4+1) Nos. 425 Ips, 200 HP

Main SPS, 1ts capacity, design .~ .

_Do_

Length of rising main ,type of pipe used

: 1200 mm dla PSC pipe S0 M

Length of sewer line attached to the STP,
13 year of cornmissioning and size

5.36 km. Lengih, T

wﬂ(aam?}ﬁ ,ﬁ

RCC NP3 pipe, year of comn JSsionm

Nalas/drains attached to the STP

Sahbabad Drain

Tentative discharge of the drains ISOMID o .
Whether treated effluent meeting the %ugerm
' ES™ g Circié

design discharge norms

Year of Commissioning

GB,.13 Thgam Moraust

E{'Fg'% B}‘ﬁ:‘ FrdY

Tren;fo e
i e S
2 STP =i 47 *1{70 MLD STP Dundahera
Capacity (MLD) .~ g{gsie® | 70MLD
Technology UASB ;:_H ﬁr_mq’ ‘”'1‘*'r}
Design Parameters-- Inflow Norms bk ‘w%lsuharoe \Ionns
pH 6.5:8.0 7.0-7.5
Temp. (Deg. Celcius) ‘Ambient N -Ambient
BOD{me/1) 220-250 Lf‘-\; é <30
Gorardl

L
=13 T o, )
e Ry **ﬂvf‘éwra

Const. Unit U.B Jtal Nigam
: \_/Z’ HARANPUR

afrATa afa €17

I ,:

K k‘“ :!J"‘ 3“‘“' ST e

iqa@,““ a LW, e
aw] T

28 §
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COD(meA) 400-500 <100
TSS(mg/) 350-500 <50

DO - 0 ” More than 4.0

Faecal coliform (MPN per 100m}) 4.5x10" o < 1000

MPS attached 1o the above STP, with its
capacity. (Details of pumps and
generators. JAl these SPSare dlrectly
connected to the STP

70 MLD Pumping Plant - 3 nos (WH02 nos. (s)
DG set-02 nos, 625 KVA & 1 No. S00 KVA

Masn SPS, its capacity, design

|70

| Length of rising main, type of pipe used

MPS m STP campus- 15M

Length of sewer line attached to the STP, 275km
1is year of commissioning and size
Nalas/drains attached to the STP partial
Tentative discharge of the drains partial
Whether treated effluent meeiing the _ _ '
desien discha_rgé'horms__. YES »
Year of Commissioning Jun-05 - : \
SAE S
STP . 56 MLD STP Dunﬂahera v - A
Capacity (MED) 56 MLD - -
Technology SBR wfwwmm .

Design Parameters--

o Noms Y 7o« ihpgy g

BOD(mg/]) - 250 =<]0-
COD{mg/)) 450 <100
TSS(mp/l) - 400 .. =<10
DO 0 - More than 4.5 -5.0
Faecal coliform (MPN per 100ml) 10° - < 100

MPS attached to the above STP, with its |

capacity. (Details  of pumps and
generators). All these SPS are dlrectly
connected to the STP -

56 MLD,150 HP-6 MOTORS PUMPS, DG set-
02 nos. 600 KVA & 1 No.75¢ KVA & 0 No.-
650 KVA

Intermediate Pumping Station, its capacity,
design

Santay Geeta SPS-30.HP 5 M.c:tgoal’umps

SP3

Length of rising main, type of pipe usqd

C %Pipes — 30 MetebL.P. Jal Niga

-‘—-\ -~
Kaushambi 8th C'Igl -ngineer—

Length of sewer line attached t6 the S | 1000 km
its year of commissioning and §ize. % R ETFg BT: Hﬁ?fﬂ
Year of Comimissioning ?*:‘h“%" {*20_.}"2 i Q-.r R

| Whether treated effluent meeting the
design discharge norms

171

ﬁk 'IL
“““ﬁ SAHARANPUR

afﬂﬂ‘[@f aﬁi
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STP 56 MLD STP Indrapuram
Capacity (ML) S6 MLD p
Technology | UASB .
Design Parameiers-- Inflow Norms Discharge Norms
BOD(mg/l) . 200 <30
COD(mg/ty_ 400 <100
TSS(mg/h) 450 | <50 ..
-~ DO 0 . More than 4.5-5.0 |.
Faecal coliform (MPN per 100ml) 106 <100 .

MPS attached to the above STP, with its
capacity. (Details -of pumps and
generators). All these SPS are directly
connected to the STP

48 MLD, 150 HP-5 Motors Pumps, DG set-02
n08.320 KVA, Sector 7 Vasundhara 8 MLD

Intermediate Pumping Station, 1ts capacity,
| 'desa gn o

Vaishali Sector 1 SPS 30.HP 5 No’. motor
Pumps

‘| Vaishali Sector 3 SPS 30 HP 5 No. miotor
-{ Pumps

Vaishali Sector 4&5 SPS 30 HP 5 No. motor

| Pumps

Vaishali Sector 6 SPS 30 HP 3 ‘\!o motor
Pumps '
Chandra Nagar SPS 30 HP 5 No motor Pumps
Brij Viihar SPS 30 HP 5 No. motor Pumps -

J Point SPS 50 HP 6 No. motor Pumps

| Pipe market SPS 75 HP 2 No. 40 HP-2 motor

PUInps
Janak Puri SPS 30 HP 4 No. motor Pumps

| Panch sheel SPS 30 HP 4 No. motor Pumps

R.M Block SPS 12 HP 2 No. motor Pumps

Direct Connected SPS

Vasundhara Sector 7 SPS 60 HP 2 No.&30 HP
3 No. motor Pumps '

Vasundhara Sector 19 SPS 30 HP 5 No motor

% Genera e
onst. ‘dmt -
c 3 QHARHI\PUR

anagetan<

Jat Nigai, gait k‘“ .

. pumps
Length of rising main, type of pipe used C 1 Pipes — 500 Mgters |
Length of sewer hne attached to the STP, 870 kin e
its year of commissioning and size
Year of Commissioning 1998 e
‘Whether treated effluent meetmg Ihe Q\ YES : bUpenméﬁdi:.,g Engt oo
design discharge norms ' . 13 8th Cirele

D U.P. Jal Nigam Mﬁfadap

’gﬂf‘%} ’7'
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(i) Pitkhuwa
(i)  Details of Sewerage System (Pilkhuwa),
Slno. Description Remarks
5 STP ) 03 MLD Pilkhua STP
Capacity (MLDY 03MLD .
Technology UASB ‘ -
pH 6.5-8. 7.0:7.5
BOD(mg/) 220-250 <30
COD(mg/1) 400-500 <100
TSS(mg/1) 350-500 <50 - |
DO 0 More than 4.0
Faecal coliform (MPN per 100imi) 4.5x1 <1000 .
MPS attached to the above STP, with its Yes, 4.30 MLD '
capacity. (Details of pumps and S '
generators.) All these SPS are directly
connected to the STP . :
-1 Main SPS, its capacity, design 430 MLD
Length of rising main, type of pipe used -~ | D}K-9/1.24 km. -
Length of sewer line attached 10 the STP ~ | 150 mm dia  1359.40 m
' ' 200 mm dia  22591.02 m
250 mm dia 332873 m~
300 mm diz §i840m-
350 mm dia - 706.00 m
400 mm dia  998.00m _
500 mm dia 22250 m
» 600 mm dia 532.50 m
" 500 mm dia  947.58 m
) Trenchless (MS p]pe)
Year of Commissioning, 2016 w3 gifea by
Whether treated effluent meeting the YES ) Lper mMendifi Focing. '
design discharge norms N . BthCirgig
_ : o TP Il Migzm Moradana:
(iil} Loni re.'c:

Loni town, Distt. Ghaziabad i 1s s:m ted M

Delhi. Its boundaries are common “with' De]hl and Ghaziabad. Loni is ‘Nagar Pahka

- Prishad and is also the head-quarter of

Loni d\.velopment block.

The follomng sewerage and STP related works have ‘been executed in Lom town:-

Trunk sewer of 7.96 km
Branch sewer hine 22.96 km
Rising main line 1.5 km

Q

"__Q_oo o o

Effluent line 7.5 km of 1800 dia (for 74 m}d)
Main pumping station 01 no. (68 MLD)
- Sewage Treatment Plant 30 MLD

vrInidnm oo

4

HENYERS sﬂ‘é{}
AR “m‘ﬁ

i S
& R Q
@ a‘ {;\7{_53__“__ .;
B oo < ;l_,';“'";f General Manager
.‘ #%ﬁ”' ‘Const. Unit UP. Jai Nig:

“ SAHARANPUR




e The 30 MLD STP based on MEBR Zc;] ;]oov 15 being operated and maintained by

Uttar Pradesh Jal Nigam. The treated effluent of this STP is finally discharge in River
Ganga. .
(iii) Details of Sewerage System in Loni -~
6 STP .. 30 MLD STP LONI ]
Capacity (MLD)Y 30MLD :
~ Technology MBBR _ o
Design Parameters-- Inflow Norms Discharge Nopms
pH 6.5-8.0 7.0-7.5
Temp. (Deg. Celcius) Ambient Ambient
BOD(mg/1) 220-250 <10
COD(mg/1) 400-500 <100
TSS(mg/) 350-500 <10
DO 0- More than 4.0-
o | T 4__5;_.(]_07__ <1000 per 100 ml
Faecal coliform (MPN per 100m}l) ' after chlorination
MPS attached to the above STP, with | - '
its capacity.(Details of pumps and
' generators.) All these SPS are directly |
connected to the STP N S . N T
Main SPS, its capacity, design 68 MLD Pump 3(2+1) nos. 390 Ips, 200 HP, 23 *
meter head DG set-2 nos. 325 KVA each .
Length of rising main ,type of plpe 1600 mm dia, DI pipe 1.5 km : _
used T el HE T
Length of sewer line attached to the Trunk sewer 7,96 km. length, 22 kim. b4 ERe Ty o o
STP, its year of commissioning and . 1600 mm dia RCC NP3 pipe, vear of
size commissioning 2012
Nalas/drains attached io the STP Loni Drain
Tentative discharge of the drains 50 MLD
Whether treated effluent meeting the
. ) YES
design discharge norms L/
Year of Commlssmnng ¥ |12
@iv) Anupshahar ey=r o slems

national capital New Delhi.

» Anupsahar city is divided into TWo.Zongss”
nos Nalas in Zone-A is treated at 0. 80

* Aupsahar city is situated at the bank of river Ganga Whll‘.‘h for approx 100 km from

-

& nﬁ-ﬁ amd Zone-B. Waste water of 04
baSed on WSP technology through

nd .
1&D works and waste water of 6 nos Naiiés "1120115: A 15 treated at 1.5 mld STP
}}};sed on WSP technology through 1&D works. Both the STPs and 1&D works etc.

RIS

een constructed by UP Jal Nigam but both the STPs are operated and

T — ﬂE{E\la;‘pta]ﬂed. by Nagar Palika Parishad, Anupsahar - .
» Atrpresent, Anupsahar Sewage scheme is under construction. Under thig project for

construction of 1.5 mid STP and 1. UW%{sed on
General Manager

st. Unit U.R Jal Nigam
{.1““1 AHAHANrdR i
Gt

32




MBBR technology is under prong;] zmlarlv sewerage network, 2 nos of MPS
and other appurtenants works are under progress.

(iv)  Details of Sewerage System (Anupshahar Tﬁwn)

W 7 | STP - L STP Anupshahar
Capacity (MLD) o Zone-A: 0.80, Zone-B: 1.75
Technology . Stabilisation pond (WSP)*
Desion Parameters -- _ I Inflow NORMS Discharge Norms
pH ' . 6.5-8.0 ' 7.0-7.5
| BOD (mg/t) 220-250 <30
T COD (mg/) 400-500 <100
TSS (gD : 300-500 <50
DO 0.00 More than 4.0
Faecal coliform (MPN per 100ml} 4.5%x107 <100¢
Main SPS, its capacny design | ZO’%‘Z;'_]I;{ 1;%%(}1?)}2;)1&?0?;5)
Length of 1ising main, type of | plpe used - | Zone-A: 0.80, . Zone-B: 1.75 -
Length of sewer line attached to the STP, - Nl
its year of commissioning and size 5
Nalas/drains attached to the STP . ' 10 drains o
Tentative discharge of the drains R 255MLD
| Year of Commissioning . U 2008
" 8“"&"""99’%"‘9 Engin
(v) - Bijnore 8th Circle g EQi

_ - ARIRY T
W (% ) %gtalls of Sew I‘:{lem'i-i.l?ﬂ_}nor Town) PR GieeE uisg art

There was no sewerage system in Bijnor Town. Under the C]l‘?umSt?rf(%?aJHlMgJﬂi@bad
attention had been given to construct and develop a systematic and adequate capacuy
sewerage system. ts proper disposal was very necessary for public health pont of view. '
To overcome the environmental problem due to in-samtary and hygiemic conditions, a
DPR, for Bijnor Sewerage Scheme had been prepared for a population of year 2040, .

Under State Sector Programme amount of Rs. 11593.18 lacs sanctioned in
financial year 2009-10. Sewer line laying work completed in year 20}6 Now 68.79%km
Branch Sewer & 11.93km Trunk Sewer has been laid in Bijnor Town S8 ; 4
based on UASB Technology & MPS is Under Construction SSSw$ITEmk
commissioned and handed over to Nagar Palika Pariéhad Bijnor.

W‘ﬂ -‘J;{ e el T PETE I
WSS i iw s Bﬁxﬁ?ﬁ{""“‘_‘ N
Capacity MLD) T 24 il ﬁf_ “
Technology UASB (Up ﬂuw Anaerobic Sludge Blanket)
Design Parameters 1 Inflow Norms . Discharge No¥ms
BOD (mg/1) . _ _ 250 P;HﬁvﬁIMCSS than 20

1_75 ﬂnst Unit LR dal Nigam
AHARANFUR

£ R
.‘g"‘é‘ Yﬂ ﬁa - - R I
S gt aft 5
@) TR

ant T
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f

COD (mg/1) 1d0eas0 Less than 250 34
TSS (mg/) 400-500 Less than 30 :
DO _ 00 i More than 6
Faecal Coliform (MPN/100ml) {107 e Less than 1000
MPS attached to the above STP, with '
its capacity, (Details of pumps and . | Pumps-5 Nos., 9300lpm, 60BHP, 17M head,
generators). AHl these SPS are directly | DG Set-2Nos. (160 KVA) :
connected to the STP
Main SPS, its capacity, design 24 MLD
1 Length of rising main, type of pipe 50m, D.1. Pipes

used .

_ Branch Sewer - 68.79m, Trunk Sewer -
Length of sewer line attached to the 11.93m, Commissioning Year - 2017, Size of
STP, its vear of commissioning and | Pipes - 150mm, 200mm, 250mm, 300mm,
size N 350mm, 400mm, 450mm, 500mm, 600mm,

: : T 700mm, 900mm, 1100mm and 1200mm Dia.
Year of Commissioning 2017
‘Weather treated effluent meetmg the {o. : _ -~

Yes- Superi : ORI
design discharge N penntending Enginee.
: : S o 8th Circle
(vi) - Rampur ‘ ' U P. Jai Nigam MOTadabad

Rampur town with a populatlon of 3, 25 313 as per 2011 census bas been segregated in 4
Sewerage Zones namely Zone-1, Zone-11, Zone-11I and Zone-1V. Out of them Zone-1 and
Zone-IT constitute major part of the town and the core area covering app. 76% of the

population of the town. Zonewise destription of Sewerage system is aw & %F o
HHIT

G- way |
Rampur Seweraoe Scheme Zone-3 XAfaw af; 7% &3
oS HBTAIE,; g@me was sanctioned in the year 2005 and works were commenced "ili thzq;umi
AT RIS of the works were executed during 2005-2007. Due 1o stay orders by
Hon’ble High Court on land of STP at Village Ghatampur ‘the scheme conid not be
commissioned in the year 2007. After getting the stay orders vacated the sewage
treatment plant and sewar line was completed and commissioned in the month of 68/2015.
This Sewerage Scheme contains one 14mld UASB based Sewage Treatment Plant snua‘[ed
at Ghatampur, Rampur. 2 nos. Sewage Pumping Stations of 6.5 mld and 9.0 'E’&;.
72.30 km Sewer Line, 1.74 Km Rising Main, 1.3 km Treated Effluent Sifas }ger
ancillary works. Sewer network is vet 10 be connected to househol 8 WysrRads of _
House Connecting Chambers, therefore, scanty discharge app. 2 MLD is e 1??%3%‘@@}9_
.STP. Two Nalas namely Stadium Nala and Mala réad Nala have been partly tapped to
sewer line connected 1o the STP. Works on sewer househo!d connecnons are likely to be
started soon under “AMRUT” programme. Once thc s 3
are completed STP will work on its design capacmtv T;b

,_ sla,i_g_j:a_tgd eXpPenses:

operation & maintenance of this scheme for year 2017- ]8 15 306,61 lacs whichggaspionng. '
released by the Government. R SR T s A
Rampur Sewerage Scheme Zonel n ’
This Sewcraoe Scheme was also sanctioned in the year and the works
were commenced in the same year. This Sewerage Scheme cont ne 15mld UASB

based Sewage Treatment Plant situated at Village Phari, Rmﬁﬁi}ei 'gg Pumping
Const Unit ik F. J?l

%{'\’SAHA ARFYA
2
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Station of 22.13 mld capactty, 71.50 Zyaleé'cr network, 3.2 ki Rising Main, 0.1 km
Treated Effluent main and other ancillary works. In this zone too Sewer network is yet o
be connected to houvseholds by means of Sewer House Connechrg Chambers, therefore,
scanty discharge app. 2.5 MLD 15 reaching the STP. One Nala namicly Pankha walan Nala-
has been partly tapped to sewer network connected to the STP. Works on sewer household
connections are likely to be started soon under “AMRUT” programane. Once the works
for sewer house connection are. completed STP will work on iis design capacity. The
yearly estimated expenses on operation & maintenance of this scheme for year 2017-18 is
235.47 lacs which 1s yet 10 be released by the Government.

Rampur Sewerage Scheme Zone-V

This zone comprises of rural area of Rampur town situaied at it’s outskirts along.
Rampur-Tanda road. This zone is presently out of municiple limits of Rampur town but is
likely to be included in municiple s soon. This zone compnses of Moh. Johar
University compas and 03 nos nearby villages i.e. Pasiyapur Shumali, Shankat Nagar and
Benazirpur. The assets created under this scheme are | no. 5mld STP based on SBR
technology, 1 no MPS of 7.85 mld capacity, | no IPS of 6.64 mld capacity, 16.69 kmr
Sewer network, 0.632 km Rising main and 1.5 kin treated effluent channel. Estimate for -
this scheme was prepared in year 2013 tackmg 2014 as base year and works were |
commenced in August, 2015. The scheme was cempleted and commissioned in March,
2017 and is presently being operated and maintained by the firm M/s L&T for one year
under mandatory defect liability period. Two villages are yet to be connected to the sewer

hines.
- -
(vi} Details of Seweraoe System (Rampur 'l’tm‘rﬂl»q.h_3 1 3frns
152, HxQroms

9 | STP 15 MLD STP Pahari Gaon, Rampur

Capacity (MLD) - 15 ' » P

Technology UASB

Design Parameters -- Inflow Nenns Discharpe Nonns

BOD (mg/1) & 275 Gy <30

COD (mg/1) HEeHd Giar) |575 ) e <100 -

TSS (mg/) TR P e ] (00 eten form SV

DO 000,.. mﬁkﬁ' w¥F5S - ore than 6.00

Faecal coliform (MPN per 100m}). 108 less than 1000

MPS attached to the above. STP,with its
capacity. {Details of pumps and generators.)
. All theses SPS are directly connected to
the STP.

Pahari Gate, MPS-1 capacity 22.13 MLD
Pumps- 3 (2+!1) nos, 120HP, 183 LPS, 27mir
Head, and Pumps- 2 (1+1) nos, 70HP, 110

o LPS, 27mir - Head '

f\‘D

: . — —<ote
i&a;:’mwsz‘::g pumping  Stations,q” its " 22.13 MBwperintending Engines
2 8th-Gircle—

Length of rising main, capacity, type of plpf

used

q R"’qsz Kan, 500mmWiE: #@tﬂmgenMoradabatf

Length of sewer hine attached to the STP Its

7 1.50 Km/07-2015/1 SOmm—l 000mm

vear of cummlss:onmg and size

Pankhewalan Nala Partially attached
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] Tentative discharge of the dramns J 7MLD
Year of Commissioning _ Jul-15
Whether treated effluent meeting the design 4
. = YES
discharge norms . -
16 | STP - o 5 MLD STP Pasiyapur Shumali, Rampur |
 Capacity (MLD) B o 5 '
Technolagy ' SBR
Design Parameters -- Inflow Norms Discharge Norms
| BOD (mg/) 250 =<10
COD (mg/h) 400 < 100
TSS (mg/l) 400 =< 10
DO . | . 0.00 more than 6.00
Faecal coliform (MPN per 100m}} 30107 - " less-than 1000
| | IPS-6.64 MLD Inside Mohd Ali Jouhar
' T University .
MPS battached o the above STP,with 1its Pumps- 6 (4+2) nos, 12. 50HP, 30 LPS
capacity. (Details of pumps and generators.) YAmtr-Head

. AH these SPS are directly connected to the

STP. MPS—?.SJ MLD Pastyapu m& -—1

Pumps- 6 (4+2) nos, 15HP, 36 LPS, ’i:ﬁxgrf-
Head '

- IPS-6.64 MLD Inside Mohd Al Jouhar

Main Sewage puomping Stations, 1S

ity desi University
capacity, design MPS-7.85 MLD, Village Pasiyapur Shumah
Length of rising main, capacity, type of pipe 0.632 K. 350 mm dia DI Pipc

used

Length of sewer line atiached to the STP, its

year of commissioning and size 16. 69 Km/03- 20””50“]"1-8 Omm

: ng..l.:(.‘:r
Nalas/drains attached to the STP -~ NSWPOTL Circie
Year of Commissioning Magylg Jal Nigam Moradabad
Whether treated efflnent meeting the design
discharge norms 4 ¢ R S Q- A . NN
;W(@H) Wy obe = nfrh %ﬁ?lr. IET e \,
Wﬁ?ﬂ‘lﬂmi ' ‘a1, EREREE L
11| STP e A 14 MLD STP Ghatampur, Rampur
Capacity (MLD) .~ N M
Technology ¢ ,l/rq - UASB
Design Parameters = & 18T - - Inflow NORMS Discharge Norms
BOD (mg/h) i 275 <30
COD (mg/ly 575 ey <100
‘ Genett Managey - -
RS 00 0 i’\irgam @ﬁ

SAHA ’Ai\;HJH
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TSS (mg/h _ 00 <30 37
DO 0.00 _ more than 6.00 DR

Faecal coliform (MPN per 100m]) 108 ” less than 1600

Ghatamput MPS-A-6.5 MLD
Pumps- 3 (2+1) nos, 4CHP, 21 LPS, Head,
and Pumps- 2 (1+1} nos, 20HP, 40 LPS,

18+ 18 mtr-Head ¢

MPS attached to the above STP,with its
capacity. {Detarls of pumps and generators.)
. Al theses SPS are. directly connected to

the STP Near Stadinm MPS-B- 9MLD
’ Pumps- 3 (2+1) nos, 80HP, 126 LPS, Head,
and Pumps- 2 (1+1) pos, SOHP, 56 LPS,
- 24mir- Head

Main‘ _Sewgge pumping Stations, iis 15.5 MLD

capacity, desien

Length of rising main, capacity, type of pipe 1.745 Km, 450 mm dia,
| used B S - Dl Pipe '. ;

g

Length of sewer line attached to the STP, its 72.30 Kmy/ 08-2017/ lSOmm ﬂfﬁ]‘mzﬁ?‘ﬂw

year of commissioning and size

Mala Road Nala & Sladmm Nala Pamal!y )

Nalas/drains attached to the STP
- attached

KT
Tentative diécharge of the drains ’ o m;?: ﬂlng Engmeer 4MLD, 3MLD
Y ear of Commissioning UP o qua”"ue August -15
Whether treated effluent meeting lﬁe design rad YES
discharge nonns o Fhye
Q"rz-mmm B “WEJ"%'W}
(vii) Meerut S 37 vy

Only four Major drains are in city and of which 3 drains meree in ‘E!st Kali Rwer nameiy
Abu Nala-1, Abu Nala-2 and Odean drain. One drain name (Khadol:) falling into the field
and dlscharge is less and sewage used by farmers.
Presently only 460 Km branch sewer exists in the Nagar ngam Area. Present Sewerage
System exist only in very limited area of old city and colonies developed by MDA and UP
Avas Vikas. In old city sewers were laid in year 1975, having 6 Intermediate Pumping
Stations and one main Pumping Station. At that time sewer used for farming & now the 3l
pumping stations pumped into near by drains. Whereas sewer pipes laid in colonies
developed by Meerut Development Authority and Avas Vikas Parjsad are approximately
- 10 - 25 years old. Existing sewer in part of core city area is quite ¢
deteriorating condition. The present coverage of city with sewerage £ystf
of total area and population-wise its 25% of total population. "
WORKS UNDER_(JNNURM) :_Meernt Nagar Nigam d®13e§ ge‘l{sﬁge fﬁﬁﬂ@
Presently a sewerage system for zone S:did 7\pf Met Naear Nigam has been approved
by the central Govt. and is under implementatign i~
This project of Rs. 231.01 Cr. ‘has Been” cﬁafe\é to cover sewerage zone 5 & 7
fund recived tilt date 194-38 Cr. & expenditiiathEdate 194.58 Cr. Balance Rs. 36.44 Cr.
Yet tobe release for Jal Nigam. Proposed works laving of nev ers and
appurtenances — 237 Km, Intermediate Pumping Station -- 2 Nos, mm#m -

2 Nos, Rising Main — 1.14 Km & Sewerage T@}‘IE}: basﬂ’mWFﬁﬂtMLD

o ‘\r"rﬁ

"»HAﬂaner
1 Jal Nigar
PUR




Although STP near Kamalpur Village. lzi‘j ZTP 72 MLD, 2 Nos MPS & 1 No. 1PS and 38
sewer line under commissioning. . y
SEWAGE TREATMENT P1LANTS :- In Meerut city there are total 12 numbers of
sewage Treatment Plants exists in the city out of them, 11 nuibbers of the STPs are-
constructed and maintained by the Meerut Development Authority in the colonies

T developed by them. The STP of capacity 72 MLD at Kamalpur is constructed nnder the
JNNURM Mission for zone 5 & 7 is under commissioning.

(vii) Details of Sewerage System (Meerat Town)

12 | No. of STP 72 MLD STP, Meernt

STP 1- Kamal pur
Capacity (MLD) 72 MLD
: Technology SBR (Sequencing Batch Reactor)
Design Parameters-- Inflow Nonns Discharge Norms
- BOD (mg/l) | 300 | =<10
COD (mg/) | 450-550 : <100
TSS {(mg/1) | 600 o =<]p
DO o 10 more than. 6.00
' Faecal ¢oliform (MPN per 100m) 30x107 iess than 1000
MPS attached to the above STP, with its MPS -1 Kamal pur (Commissioning under
. capacn‘y (Details of pumps and progress)
generators.) All these SPS are directly PUMPS :- 5 Nos, 423 LPS, 120 HP, ]6 o Meter
connected to the STP Head

Gen.Set - 2 Nos 1250 KVA
MPS -2 Kamal pur (Commissioning under

progress)
PUMPS :- 5 Nos, 56 LPS, 25 HP, 19.0 Meter
Head
Gen.Set - 2 Nos 1250 KVA 3R
' ' T S o
Main SPS, its capacity, design | IPS - 1 ( Mazid Nagar) g el 7,
_ _ PUMPS :- 5 Nos, 55 LPS, 20 HP, TLrMEtse:

Head

o : Gen.Set - INos 100 KVA

s IPS -5 Shashtri Nagar 'A’ Block

' (Commissioning under progress

PUMPS :- 5Nos, 17) LPS, 60 INSA6.0 Meter

4 iPS
HEWETS (0T Head | ! afwsr
@) Gen.Set - 1Nos 250 K ¥RY a1

. D¢t - ! 5frug, fowy
LE'E@K oY Iismfgﬁ?a‘in type of pipe used 1.14 kri1, DI, K-9 - h
Length of sewer line attached to the STP, | 183 km
. - .. , LL Foof
its year of commissioning and size =~ g ‘nasf
Nalas/drains attached to the STP  Sup@fint

Year of Commissioning
Whether treated effluent meeting e
design discharge no

HTT T, v
ENO i

Gonst, Unit LR Jal Nig
SAHARANPUR
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(viii} Maujaffarnagar
Kali river (west)} 1s the main nver of Mujaffanﬂaaar town. Kali river meets Hindon river .

- and Hindon river meets to Yamuna river, thus polluting river Yatnuna. Town is divided by

railway line in 02 zones. Town has & drains in west zone and 02 drains in East zone which
carry unireated waste water from house and industries. Previously these drains discharge
directly into river Kali (West) thereby polluting the river under Yamuna Action Plan one
32.50 MLD {oxidation pond, WSP) commissioned in 1999 in Kidwainagar and wesl Zone
drains were mtercepted and diverted to the STP.

Under Amount Scheme rehabilitation of old sewer lines and 4700 no. house connections is
- _in progress

('viii)_.])e.tails of Sewerage System (Muzaffarnagar Town)

i3 [STP - 32.5 MLD Kidwainagar, Mujaffarnagar

Capacity (MLD) - 32.5 3
. Technology _ Oxidation pond (WSP)

Design Parameters -- Inflow Norms Discharge Norms
BOD (mg/l) 100-250 less than 30

COD (mg/) 250-500 less than 100

TSS (mg/l} 200-600 ~Jess than 50

DO : 0.00 ~ more than 6.00
Faecal coliform’ (MP‘\! per 160m1) 4.5x10’ less than 1000

MPS Knshnapuri 3(2+1), 120HP, Total

Details of Pumps. o

discharge 600 LPS
Additional MPS Krishnapuri 3(2+1 ), SOHP,
Total discharge 300 LPS :

TPS-1, Samshanghat 3(2+1), 60 HP, Total

- chischarge 270 LPS

IPS-11, Prempuri 3(2+1), 20 HP, Total
discharge 34 LPS .

Main SPS, its capacity, design

its year of commissioning and size

-Do-
. Length of rising main, type of pipe used -
Length of sewer line attached to the STP, 32 Km

Nalas/drains attached to the STP

Tentative discharge of the drains

Year of Commissioning

Whether treated cfﬂuent meeting the design
discharge norms’ 3 BEies

Tres
i
%

/.

penmt Y daager
Ge - Jal Nigaﬁtj
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(ix) Saharanpur

719

The Sewerage System in the town was introduced during 1961-62 afier mtreduction of

water supply 1n 1953, :

WORKS UNDER YAMUNA ACTION PLAN-]

Under Y AP-I, following works weré carried owt:

1. Constructicn of 3 new SPS at Rakesh Theatre (17.28 M]dl Sabjt Mandi Pul (.97
Mid) and Govind \Iaﬂar (28 &8 MId) with renovation of existing SPS (38 M}d) at

#

F

STP site.
2. Laymmg of RCC NP-3 Sewer Line 300 mm to 900 mup ha in 4700 m length-
3. Tapping of 51 Small and Big drains.
4. Laying of C.I Rising Main 350 mm to 700 mm dia: 380 m
5. Construction of 38 MLD STP based on UASB technology at Praduman Nagar,
Malhlpur Road. ' '
- (ix) Deta]ls of Seweraﬂe System (Sah aranpur City)
14 : 38 MLD Pradnman Nagar,
I STP - Malhipur Road, Saharanpur
Capacity (MLD) . - 38
Technology Up-flow Anacrobic Shudge Blanket (UASB)
1 Design Parameteérs -- Inflow Norms Discharge
' Norms .
BOD (mg/) 100-250 less than 30
COD (mg/l) - 250-500 less than 250
TSS (mg/) 200-600 less than 50
1 DO : 0.00 . more than 6.00
Faecal coliform (MPN per 100m)) 1¢ -10 less than 1000

MPS attached to the above STP, with its
capacity. (Details of pumps and

generators.).

1. SPS at Rakesh Theatre
2. SPS at Saby Mandi Pul
3. SPS at Govind Nagar
4. MPS at STP

Main SPS, its capacity, design

Total 38 mid

L'ength of nsing main, type of pipe used

380 m C.L Pipe 350 to 700 1am dia .

Length of sewer line attached to the STP,
its vear of commissioning and size

66 Km

- | Nalas/drains attached to the STP &, = F7

SR e

i Sf dliams were attached to the ST tl‘mau?h

Séw“%ge Network.

Tentative discharge of the drains ' \J_.

':r‘?

- Year of Commissioning

Whether treated effluent meqiing the H
design discharge norms 'ﬁ%g{g ineer
Superinte
Y.P. Jal Nigam Moradabad

{B)Asseciated Pumping Stations: {As above and details are mentioned in Volume 111 o
Agreement as per Joint Site Vigit)

gth Circle

W’!?‘?Iﬁ*ﬁ qua LERS AL L

Eral Manager
Cc"i%t Unsit 1.8 Jal Ni
- SAHARANPUR

gam




250 - 41

(C) Associated Sewer Network of City/ Town- (As'per RFP/Joint Site Visit and are mentioned in
Volume I of Agreement) :

#

S.Ne. Town/City o Tota]l Length (KM)
{ Approximate )
1 (Ghaziabad, - 2150.16
2 Meenit, L 183 ;
3 Saharanpur, . 66 ,
4 Muzaffarpagar 32 g
5 Pilkhuwa, _ 31.50
6  Toni, _ : 130.92
7. Anupshahr, L . - 58.87
8 Bimor, B : 80.72
9 Rampur - ' S ez
Total Length - E S 2794.29

# Quantity to be executed over and above the RFP quantity will be analyzed and paid by the

~ Employer to Contractor as part of Variation Order.-

5.3.2 Operation, Maintenance and Management

(2) The OM&M Manual

The Contractor shal) subrimt an OM&M Manual as per provision of the Contract
Agreement before date of Commencement of work, The OM&M of the Sewage
Treatment Plamt, it’s associated infrastmcture and Sewer Network shall be done as per the
approved OM&M Manual, any approved updating to it as agreed by the employer and the
ESHS Documents, Applicable Laws and Applicable Permits. The OM&M Manual shall
specify the operation procedures (separately for each component of each Facility of each
Location) and maintenance procedures. In case of any errars or deficiencies in the

Technical Specifications, the OM&M Manual shall take into account, address or rectify

such errors or df_:ﬁcienc_:ies. . B . W
o e Y a ey
e :.&\ A ’

{b) Guidelines of Operations .’ _

o Inventory Control rrrvfed afinz gregIaa’
Throughout the OM&M Period, the Contractor shall provide and maintain t
parts in accordance with the Contract Agreement. «
The current stock Jevels shall be updated on-line by monitoring sigmss
system (e.g. level of chemical tanks.). All de] ivery of spare parts and consumables shall be
recorded as appropriate. — -
The Contractor shall carry out Inventory checks every six m@#ﬁ@mﬂﬁmﬁ?ﬁ?mks
shall be scheduled to avoid disturbance to the OM&M. Bih Circle

© Chemicals, Dangerouns Goods and Hazardous Matérifs. i Nigarm dMoradabac
The Contractor shall provide and maintain storage of chemicals, dangerous goods and
hazardous materials required for the OM&M. Dangerpns goods include any of the
or substances io which the Dangerons Goods OIdH?ﬂk%‘%?

o Guidelines for Maintenance

-

ey "'l_f'G'éfhb_a! Manager
Lanst ‘v R Jal Nigg
JARANPUR




The Contractor shall carry out corrcz \2 11d preventive maintenance of the Sewage 42 ¢
Treatment System, it’s associated infrastructire and Sewer Network in accordance with :
the agreement, OM&M Manual, Scheduled Maintenance Programme and EHS Plan to
ensipe the Sewage Treatment, it’s associated infrastructure and Sewer Network and

"

equipraent perform 1o the specxf c standards

The maintenance of all civil structures shall be done for a pefiod of 10 years or extended

period of contract as per the. ﬁ‘equency as per CPHEEO / CPWD mamtenance manual

maintenance manual as approved by employer, ‘
o Maintenance Management .

A Computerized Maintenance Managemeni System (CMMS) shall include functions for

the creation and upkeep of work orders and maintenance records The database shalt

- Include the following information: :

' * Preventive maintenance programmes of ‘systems, - equipment building and
mirasiricture of the Sewage Treatment System and Sewer Network, which are
used 10 generate work order for preventive maintenance automazically; '

* Logs of system or equipment fault/breakdown and automatic generatlon of work
orders for corrective maintenance; '
. Date of inspection/ maintenance (prevenlivé'o‘r corrective) carried out;
* Name and positions. of Contractor’s staff carried out the mSpecnonfmdmtenance
» Logs of manual alterations of any operations records, etc; '
¢ Detiails of mspecuonfmamtenance carried out including: - " n
e .Cause of maintenarice . _ T Ty

¢ Maintenance procedures

» Special gears/equipment used.

+ Spare paits used '

s Equipment/ parts replaced

» Any follow-vp action/ recommendanons (e g change of operatlona] prmedures
Etc) &

The CMMS shall have fanctions to ofEanise o
database as required and perform statlstlcamﬁ% and generate reports fi ce
momtoring. The CMMS database shall be archived on a monthly bams."%ﬁBr %?ﬂ

copy of the entire database shall be stored on the Site for retrieval a MR 8REI alree, Somabe

o Calibration of lnstr_umems and Meas'n‘i'ing Equipment Rrﬁﬁgmé L
i S t};?:,'T“".ii
The Contractor shall maintain accuracy and rehabzllty of all ﬂﬁ}easurement feilimes -~
throughout the OM&M Period to enable correct and effectwe monitoring gnd cih
the Sewage Treatment System and Sewer Network. g '

The Contractor shall be responsible for the o (f%hbranon as necssary of

all measurement facihittes. All calibration work s];%ﬁ .as not to delay or
disrupt the OM&M. Calibration frequency shall not be le&qben dingEngirded by the
manvfacturers of the instruments or TREasUring equipment and mBﬂnjﬁueleno longer than
12-month intervals. U.B-Jal Nigam Moradabad
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o Tools and Spare Parts 722

During the OM&M Period, the Contractor shall provide and mamtam tools and spare parts
”
in accordance with the Contract Agrecment. - :

F

The storage of special tools and inventory of spare parts shall be recorded and monitored.

At the expiry of the OM&M Period, the Contractor shall bandover to the employer all
special tools and spare parts in accordance with the Contract Agreement. The stock level
of spare parts shall be supposed to be kept sufficient by the Contractor for operation and

maintenance of last year of Coniract Penod and ihe same shal} be handed over to

Employer
o Records and Reporting

o Archiving of SCADA and CMMS Data

. The Contractor shall inaintain all operation and maintenance records, including SCADA, -

throughout the OM&M Period in a safe and secure manner. Any amendment to the

records shall only be made in accordance with proper checkiig and authonzatlon'-

procedures, which shall be mcluded as part of the OM&M Marinal.

The PIO}BCI Enolneer shal] be allowed to check ‘the above mentmned data ‘and records
described at any tme. '

As far as possible, all records shall be kept electronically utihzing the Contractor’s
computer facilities with backup security. 1f the computer faulmes fall, then appropriate
paper records shall be produced and fl,}§d 'ﬂ

17 T
"? YJ‘ ?_'_‘_

o Site Diary SR LT e

it tgk

The Contractor shall maintain a Site Diary Wh]Ch shall mclude as a Imrumum the

following information on a daily basis:
¢« Date and weather;
» Operation hours;
» Labour on the Site; .-
»  Flow and quality records of influent and Treated Effluent;

Supennéndmg Engmeer
o ' gth Circle
& U.P.Jal Nigam Moradaba

s Disposal records of treatment by- products ) Wy Sifasr afsg

»  Accidents and incidents; ' A .

¢ Instructions to the Contractor, ghgont o T‘U%Tﬂ

e Comments by the Contractor; EESEREE S ILAER AL Skt
»  Complaints received and action taken; > S

»  Authorized visitors to the Site; aqd % '(Gi‘si\ e

; Ma‘tlags;z 185 .gfgamay sAfgarq
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The Site Diary shall be checked and sig]_egaauthorized personnel of the Coniractor in
accordance with the OM&M Manual.

The Contractor shall keep appropriate records of all personnel empl':)yed at the Site. These
records shall be available for inspection by the Project Engineer at any time.

o Safety and Health Records

The Contractor shalt keep records on all safety and health matters as per the requirements
of the Contract Agreement, OM&M Plan and the EHS Plan and update such records daﬂy
--for inspection by the Project Engineer.

o Daily report

The Contractor shall provide details in the form of daily reports, of operational data and - '
information in relation to the OM&M of ‘the Sewage Treatment System and Sewer
\Ietwork o the Emp]over in a systematic- and concise manner, which shall mcluuc the
followmo :

« Availability of the Facilities

s Characteristics of the Treated Effluent and deviations ffo_fn- the KPIs, if any

« Characteristics of the Treated Water and deviations from th_gé KPls, ifany

» Characteristics of the D.igestéd Sludge and deviatioﬁs from tf}e KPIs, if any o
o Monthly Report | .' '

The Contractor shall provide details in the form of momhly reports,. of operational data
and information in relation to the OM&M of the Sewage Treatment System and Sewer
L Network to the Employer in a systemsatic and concise manner. . Monthly reports shall be
submitted to the Employer by the 7th day of the subsequent month and shal include the
following:

; wiae ey fﬁf@“"?
f HT o ." “g erfiom ofrmes, adet-1 o)

» Characteristics of the Treated Effluent and ﬂevm‘uons from the KPIs, if any

» Availability of the Facilities

« Characteristics of the Treated Water and deviations from the KPIs, if any’
« Characteristics of the Digested Shidge and deviations from the KPls, if any
» Summary of energy consumption (fuel and elecm'city) of the Facilities;

. Quant:t:es of chemucals, reagents, fuel and Spare parts consumed epet r%t-"r’% diT‘G p,,q.m;_;i |
» Stock level of chemicals, reagents, fuel and spare parts; gih Circle

s Prograrsnme showing the scheduled maintenénce (including planhféc‘\‘ g oﬁgg;ng)

work n the following month
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o Quarterly Report 724

‘The Contractor shall provide details in the form of Quarterly reposts, of operational data
and information in relation to the OM&M of the Sewage Treatment System and Sewer
Network to the Employer in a syst’em‘at_ié'and concise mannet. ~Quarterly reports shall be
submitted 1o the Employer within_?l days of end of a quarter and shall include the
following: ’

» Availability of the Facilities ' o

o Charactenistics of the Treated Effluent and deviations from the KPlIs, if aby ~
» Characteristics of the Treated Water and deviations from the KPIs, if any

» Characteristics of the Digested Sludge and deviations from the KPIs, if any

» Summary of encrgy consumption (fuel and elecincity) of the Facilities;

» Quantities of chemicals, reagents, fuel and spare parts consumed;

s Stock level of chem.i.cals Teagents, fuel and spare parts;

‘» Programme showmg the scheduled maintenance {mcludmg planned and ongoing)
work in the following guarter.

0 ..Annual Report

. The Contractor shall submit Annual Reports to the Employer w:thm 30 days of end of the
year and the report shall include the following: }
» summaries of guantities and characteristics of Sewage vecetved and treated at Ihe
package -4 Sewage Treatment System and S¢wer Network, during the reporting
year; S
« overall performance of each STP with highlights on non- comphance wath KP]S as.
reported 1n each quarter;
e summary of expiry dates for licences, permits and certificates for the OM&M;
o summary of major eqmpmem breakdown, repair, overhaul, renewal, replaccment
modificaiion, performance tests, condition surveys carried out;
» sommary of incidents related to safety and health, environmental lssues secumy
and complaints;
o scheduled mamtenance overhau] renewal, replacement modific§] .?" major

1_2 months; _ o Owe ifiter ofion, ©omade
e list of Changes ordered by the Employer, with details and status; o T

o Monthly Env;ronmentalMomtonw ] WFW_] “-I arfly WY

General Manager

The Contractor shall submit MengtlJEhBndiidddonitoring choﬂs to the mp]o;ier
providing overview of comphance @ﬁﬁ'ﬁ@l@ﬂh‘ﬁ qgm:% ol o7
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O ;;;mng o 725

(2

(b)

(©)

(©

(d)

4
TECHNICAL PARAMETERS TO BE ACHI]

54 PREAMBLE:

The Tec}mwal Param ers ol taiﬁéﬂ herein Sha]iéiﬁd;in conjunciwe

5.5 REQUIREMENTS C wevacfAm S SLEACLE i

For all operation, maintenance and management works, the Contractor shall
provide skilled staff which has suitably skilled, adequate qualifications and
sufficient experience of smmilar works as per provision of Contract Data 9
(Clavse 9.0) of agreement. The Contractor shall be solely responsibie for _
discharging all obhigations in connection with the employment of the OM&M
personnel, inchiding the payment of wages, salaries, Taxes, and 1e1renchment
compensation and providing all- amenities and benefits required under
applicable laws.

The Contractor shall appoint an overall Sewage Treatment System and Sewer
Network, Project Manager to be responsible for managing the Operation,
maintenance and management of Sewage Treatment plant, it’s infrastructure
and Sewer Network. The detailed staffing schedule shall be approved by
employer / labour aﬁd be]_ow lhe age of 18 years shall not he emiployed.

Subject to compl iance with the Apphcab]e Laws the Contractor shall have ﬁlll
freedom to detepmine its internal human resources (HR) policies, including, the
wages, benefits and salary strcture of its employees, the conditions of service,-

‘the shifis of work, its hire and fire policy. (whether for misconduct or other

cause), and payment of severance or retrenchment compensatlon

The Contractor shall make appropriate arrangements for maintenance of items
like road work, buildings, horticulture, patrolling and maintenance. of civil
structures, vehicle operations and other actwmes defined to fulfill its obhgataons
under OM&M Contract.

The Jal Nigam/Nagar Nigam/ULB is not and shall not be treated as the
"principal employer” of or be deemed to have any- contractual or other
relationship with the OM&M personne). The Contractor shall hold harmless
and indemmify the SMCG-UP/Jal Nigam/Nagar Nigam/ULB against all losses,
claims, costs and damages that the Jal Nigam/Nagar Nigam/ULB may suffer
due to the Contractor's or any of its Subcontractor's failu:a%S/comp]y with

applicable laws. % : — ing Engineal
- o ing EnY
= :;1 A Ut Sup’el'ln 9

] 8th Circle
S U.p. Jal Nigam NMOF
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5.5.1The Technical Parameters in accordance with which the entire work of operation,
mmnten@-@g management and client services of the Sewage Treatment Systems and
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Sewer Network as described in mddeZozlﬁnts shall be executed and L,ompleted by the
Contracior during Contract Period.

The following parameters are an essential part of analysis at the”on-site Jaboratory. The
location of sampling and the parameters that are required to b_e’ tested for are given below
and must meet as per Standard requireinent of Sewage System as prescribed by Central/
State Polhmon Control Boardfappropnate Authority and/or as per dwection of
Engineer/Employer. . ,
. pH
I, Total Solids (TS)
II.  Total Suspended Solids {TSS)
IV.  Total Dissolved Solids (TDS)
V.  Biochemical Oxygen Demand (BOD}
VL  Chemicai Oxygen Demand (COD)
VII.  Dissolved Oxygen (DO)
VIIL.  Faecal Coli form
IX. Temperature
X.  Chlorine Demand

X1. Residual Chlonne

X1,  Mixed Liguor Suspended Solids (MLSS)

: -'"\'I“f-'?%@
X1,  Mixed Liguor Volatile Suspended Sohds (MLVSS) and Shidge Volume Index

(SVI)
' WMF&W{'T

Ar e fmm ufegs RIGHIRAY
Campus of Sewage treatment plant and Ielated Sewer Network will be maintained by
Contractor including buildings, peripherals, gardemn plantation and landscape. Treated
sewage water will be property of Employer

XIV.  Any Specific- As requirf;d

Collection System Rep]aceg]gﬂh based "on * extensive survey and
investigation before exacution to ensure that the works ar¢ carned out as per standard
procedures . indicated j CPHEEO Manual o ge- and Sewage freatment

P e afa e e
anz q‘faﬂ;‘ q.‘{ﬁ; S

faa qio BIT) | (;C\r

L SERGE AR o~ ‘:n H‘\Eé‘
R T Tre " Su énnteﬁumu 9
e R O NG, et ¢ P 8t Circle
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(2013/)atest), relevant specifications of ;237 of Indzan Standards (BIS), WRC Scw erage 48
rehabihitation Manual 2001 and CPWD guidelines on rehabilitation of Stnictures, : s

Treated Effluent Quality (KPIs) N g

The Treated Effluent shall meet 1he'_'fol-lowing requirements during the OM&M
Period subject to design parameters of the Plant,

Parameter Unrit Standards for Standards for Remarks
STPs 8TPs
(Mandatory) (Desirable)
(1 (2) 3 ) _ (5)
pH range 6.5-9.0 6.5-9.0 Payment is hinked
BOD mg/L <30 <10 with Treated
TSS mg/l. . | <30 N <20 - - | Effluent
CoD mg/L <100 . - - <50 .- - | Parameters
Faecal MPN/100 | <1000 L I<100 - . | {Refer: Conditions -
Celiform mL . . of Contract,
B a - Section I'V, Clause
9

The Treated Effluent shall be tested and checked for compliance wnh KPls as deﬁned-
above by analysing the results of the online monitoring system. Composite sample shall be
considered for payment of monthly Payment Certificate/Bills based on Standard‘; for STPs
{Mandatory). Grab Sampling and Testing of influent and effluent may be for the purpose of .
monitoring only.

The raw sewage and Treated Efﬂueﬁt shall be tested ancﬁmﬁﬁ aﬁﬂﬁﬂe&ér ined

below. 8th Circle )
U.P. Jal Nigam Moradabad
Parameters to be Frequency Methodology
Measured i
Treated Effluent (BOD, : Conijnuous - -3 Analysing the average of real imt vajbes of
TSS, TN, NH4-N, COD, 5 -, <L Fespective online instrumgppgaiiFe R TE S 1L
TP) it WSk willes Fuo e
L o NL goT mxforepy IETES -
Treated Effluent (BOD, One composiis simple a | 24-hour composite be collected and analysed. s
COD, TSS, Faecal day These samples shall be stored in a refrigerator a1 a
Coliform) temperature between 1°C and 4°C. The samp!e
shall not be allowed to freeze,
Treated Effluent (BOD, One Composite sample | The sample shall be tested in Nmional
COD, TSS, Faecal of a day every month Accreditatien Board for Tesm{é and Calibration
Coliform) Laboratories  (NABL) _décredited aratory
39— - recogmised by C SPCB. ] 5
bp e A IFCTH ™
7 (g Peral Manage, o
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Testing Methodology and frequenq? 238 as per latest Guidebines of CPHEEO;
MoEF&CC/CPCB/SPCB.

5.5.2 Daily maintenance of Sewer lines; .
The contractor shall aitend all complaints from the Emplover, District Administration,
Public Representatives, individuals and will rectify the defects mentioned in the.
complaints. This includes -témoval of chokage of any sewer hine, boiling manholes,
leakage from sewer line or manholes, replacement of sewer line or repair of manholes or
replacement of manhole covers or reinstatement of road surface etc.,

~oo

. 5.5.3 Daily Operation of Sewage Pumping Stations

The contractor shall carryont all Operation of Sewage Pumping Stations indicated below;
n accordance with good operating practices, as set out in this contract. The Operation and
Maintenance shall include but not be limited to the following: '
Operate Sewage Pumps and other electrical equlpments msta]}ed at Sewage Pumpme
Stations in aceordance with their operational manual.. : :
Operate Sewage Pumps and other electrical equlpments during power failure with
generators (average 6 hours per day).

Keep the premises of Sewage Pumping Stations clean and carryout dally cleaning of grit
channels, coarse bar screens and removal of screenings and.their disposals outside the
premises as.per direction of Engineer In-charge.

Carryout continues flow measurements of incoming and outgoing Sewage and recordmo
the same and also keeping record of energy consumption on daily bases.

Providing security for facilities and systems at all times.

O1ling and greasing of all sluice gates, machinery, purmps etc. as per operational manual.

5.5.4 Energy Audit:

The Contractor shall take all necessary meays"ufés' féﬁlm}mﬁe the power conswmption in
carrying out its operations. The energy audit ope‘ratjons sha]l mclude but not be himited to
the following.

Reducing electricity consumption by regulatmo equipment operanon thr
modifications to the operating schedules.

Maintaimng power factor and demand to avoid penalty .
Installing more efficient pumping equipment and an beﬂ“mgﬁﬂ aiice pracheas =de

suitable

for e]ecmcal installation. A SOQ cer
3 : ' rirtending Engin
5.5.5 Repairs and Maintenance: R t-;{ ' SUP ai.h circle .
A dabac
: Mora

The Contractor shall carry out preventive, routme mamteﬁagcé} aan break down
maintenance Operations for proper upkeep of plant in accordance with good gperating
practices. The following items shall be included in sych maintenances. - 1

5.5.6 Machinery and equipment: %ﬁryn?ﬁf afgsrd TR

AT GREIANY .
Cleanmg and aintaining all rising mam /° sewers in é:mpmg stations premnses at Jeast

g4l d%z@lg damaged pipes, fittings and walls for suction an(ﬁjﬂpﬁfe]ﬁfff}fp’eager
_ g
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Repairing and replacing pump Impellefs7 bza)earm gs shafts, and cotumn pipes.
Repairing and replacing motors.
Repairing and replacing startess, circuit breakers, and capacitors.

#

~

5.5.7 Daily Operations of Sewage Treatment Plant

The Coniractor shall carry out ali facility operation and waste water disposal operations -
indicated below; in accordancée with Good Operanng Practices, as set out in this Contract.
The Facility operationi -and waste water dlsposa} Operatlons shall mc]ude but not be
limited to the following: :

..-Operating Sewage Treatment Plant to maintain the quality of treated sewage within the -

-standards prescribed in the tender, operate electrical equipment during power failures by
operating generators (avg. 6hrs. per day), operate the centrifoge for shudge drying and treat
mcoming sewage at prescribed standards through optimal dosing. _
Carrying out daily cleaning of grit channels and removal of screenings and disposal of

- floating matter in grit dewatered shudge. out of premises.
Can’ymg out continucus flow measurements of treated & untreated sewage dnd recordmg

- .the same online / offline. :
Collecting samples of influent and effluent and analyzing them daily to determine the
quality of sewage and performance of the treatment plant and : '

" Providing secunty for facihities and system at all times.

55.8 Connngency plan: -

Developing and implementing contingency plans in respect of responses to natural
* disasters, periods of power failure, storm water inflow into sewers during monsoon, de-
sifting of units of treatment plants, constraint operations or other similar emergencies to
maintain the quality of treated sewage.

5.5.9 Repairs and Maintenance (in STP premises)
The Contractor “shall carry out preventive, routine maintenance and break down
maintenance Operations for proper upkeep of plant in accordance with operating
practices. The following items shall be included in such maintenances.

ar 1Q&ry

i) Machinery and Treatment Plant Equipment ' WY gifals el Sangbe
Dewatering and de-silting of shidge sump, chlorination tank, chemical dosing tanks at

least twice a year as per approved programs and disposal of silt.

Cleaning and maintaining all rising mams/sewers in the plant area at Jeast four times a
year.

Repatring and replacing damaged plpes fittings and valves for suction and delivery pipe.
Repairing and replacing pump impellers, body, beanngs shafis column pi g;

Repairing and replacing motors
iU ngineel -
Repaining and replacing starters, circuit breakers, capacitors Su;.ﬁ.ruu eding Eng

gth Circie

Repairing and replacing vanes and/or gears of agltators abaé
Repairing and replacing transformer. _ U.P. Jal Nigam Morad
Repamno of bl ers, decanter, diffuse lorinator, chemical dosing equipments&
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ii} Building and Civil Structures 73 O

Water proofing leaking roofs of the buildings.
The preventive and routine maintenance shall mclude all repan‘s and provision of spares
material and tools required for these Tepairs. The Contractors shall also carry out
breakdown maintenance and repairs. The labonr, tools and plant, spares shall be arranged
by the Contractor. The following spares shall be the respective responsibility of the
Contractor and the Employer during preventive routing and breakdown mamtcnance.

5.5.10 Repairs and Maintenance Schedules

1. Pumping Station and Treatment Plant Complex:

" As per indicated period checking the operation, comrecting defects, attending to calibration
and setting is required attending to minor repairs and proper up keeping) such as cleaning
and painting) required for the following:

-1. Monthly

- Roof and surroundings and

Lightning arrestors.

i Annua]

. Leakages in strucrures

Ladders.

Railings

Structura) damages to the wet and dry well and
- -Overﬂow drain.

2. Pumping Machinery and Treatment Plant Equipment:

As per indicated period checking the operation, comrecting defects attending to calibration
and setting is required attending to minor repairs and proper up keeping) such as cleaning
and painting} required for the following:

i Daily K '?:%%@é
Screens/ Grit Channels T Ty S

Moving parts of screens and grit removal- e
Agitators /Return Shudge pumps/ Chemical mxxer!Cenmﬁlge/Decan gL
Stffing box '

s / Pumps/

)

kY

PG = Ty

Beaﬁnﬂ . . “‘ Q; ‘igm ;: '33?!
Vibration, balancing on Decanter, chemical dosing and mixing, Motor.@f . Q3287

Contact tightness . Say- -9 Engins

Cable msulation near the lugs. % :%03@3 r’édabad
Panels Breaker and Starter UP Jal N;g‘am‘N‘O

Contacts of relay and circuit breaker : :
Setiing of over-current relay, no-volt coil and tnppmg mgchanisin and off in the dash pot
relay.
Transformer Sub-station p«f’u———wﬁ r“‘_r = f=y

Ground Operated Dis-connectors (GODY__ ... .. . _ SR

Contacts of GRD and of Over Cuzrem (OC) rf:lays s C TR
RENra i
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il. Monthiy 73 1

Screens and Grit channeis

Chains in mechanically operated componenis
Screens perfonmance

Transformer

Oil in transformer

Relay alarm circuit .

Load (Amperes) and . '
Voltage : o :

ifi. Quarterly

.. Transformer

Bushing and -

Dehydrating breathers

iv.Half -Yearly . :
Puinps / Blowers /Agitators / Compre‘:sor /Decanters/Centrifuge
Gland of stuffing box . -

" Gland bolts '

Gland packing

Alignment of pump aerator and drwe
Oil lubricated bea:rmgs :

. Motors

Tripping elements for motor protection
Contact points and -

Fuse fatings

v. Annual

Paint screens, grit removal mf'chamsm SCrapers, SCrapers, motors, pipes,

Valves, fittings agitators and inlet/outlet weirs with two coats of anticorrosive paints.
Replace worn out parts of mechanical equipment in sewage pumping station and sewage
treatment plant. . “

3. Buildings and le Structures:
" Carry out routine maintenance and minor repairs including cleanin
doors, windows and painting.

i. Daily iy
~.Sweep the premises BREA
Clean the floors and parts inside the building g el
Clear the cobwebs and other biclogical growth o '
Maintenance of horticulture %?V"m;ngdgng'w;
D:sposa} and transportation of dewatered sluda% A ) 1U P“‘ Jal Nigam Moradabad
L

ii. Half - Yearly
Repair damaged floor, plaster, roof, leakages and -
Repair damaged doors, windows and other fixiu s_

R e afmry

T B o, m)wu?q' Fag afemz  a3THIANT
The Contracior shall bé f@?ﬁgusible for the safety of all activities on
absolutely and solely responsible for any and all kinds of Vijeneysr)
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and property of any description whalevz ﬁ%e cansed by or result from the operations
carried out, whether these may have been carned out skillfully and carefully and sirictly in
conformity with the prevision of the specifications or not.

#

Daily maintenance of Sewer lines:
The contractor shall attend al comp}amts from the Employer, District Administration,
Public Representatives, individuals and will rectify the defects mentioned.in the
complains. This inclndes reraoval of chokage of any sewer line, boiling manholes, leakage
from sewer line or manhboks, replacement of sewer hine or repair of manholes or
replacemem of manhole covers or reinstatemem of road surface etc.

Waste Disposal Site :
(i) The Contractor shall dispose the STP By-Products and any other waste
materials resulting from the construction or rehabilitation of the relevant Facility (includin
g siit) at the re]evant Waste Dlsposal Site identified by the Employer for such Facility.

5.6 Treated efﬂucm and Sludue

' Treated efﬂuem and sludge will be property of employer. Transpon and disposal of Sludge
will be responsibility of Contractor. However, Contractor may develop scheme with the
consent and approval of employer for sale of treated effluent to concerned & interested
 parties/organization on their own cost. On the sale of treated effluents, Sharing of Profit
. with employer will. be Minimum 20%. Final settlement of ‘Sharing of profit between
"Contractor and Employer will be worked out on mutval agreement based on capital

' mvestment of the Contractor on such schemes

The Contractor shall be requ;red to handle and dispose the STP By-Products and the
Treated Eﬂloem in the manner set out in the agreement duning the OM

(a) Waste Disposal Site TR T e Frprn 3
_ L3 T c e me oz @

(1)  The Contractor shall dispose theBSTP By-Products and any other waste
- - materials resulting from the construction or rehabilitatio é‘gﬁh«e relevant
Facility (including silt) at the relevant Waste D]S nafcpaipess
Employer for such Facility. 8th Circle
L ' U.P. Jal Nigam Moradabad
()  The Contractor shail dispose the Sludge and salts’ from- the -Sewage
Treatment Plant& it’s associated infrastractures and Sewer Network at the
relevant Waste Disposal Site identified by the Employer. The Contractor
will be required to dispose any STP By-Products which will be hazardous
. in nature at the nearest state pollution control board approved site. Dusing
" disposal of such waste, the Co fec_tor will be required to meet disposal
guidehnes set by the Gol, the4 inistfy of Environment, Forest and Climate
~Change, the cen state pollution control boards and alinother

Applicable, Laws,) MahaQer
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()  The Employer may shift Z_y&&te Disposal Site from time to time during 54
the OM&M Period to the relevant Site and any shifting of 2 Waste Disposal :
Site will be with at least 30 days’ prior written notice,to the Contractor.

(iv)  Any approval for disposal of the STP By-Products/STP By-Products at the

B Waste Disposal Sites will be obtained by the Employer at its cost. Further,
all costs and charges in connection with the setting up and maintaining the

. Waste D‘ispdgal Sites (including any tipping fee for the disposal of tihc STP
By-Products) will be bome by the Employer. The Contractor shall only be
responsible for transporting the STP By-Products/STP By-Products to the
Waste Disposal Sites and subject to above, bearing the costs for
transportation and unloading of the STP By-Products/STP By-Products at
the Waste Disposal Sites.

(b)  Disposal of Residual Grit and Screenings oo
0 The Contractor shall, at its cost and expense, be required to transfer the
 Residual Grit and the Screenings to the relevant Waste Disposal Site and
shall'make adequate transportation arrangements for this purpose.

. (i) . The Contractor shall ensure that the Residual Grit and the Screenings are
. heither disposed at any place on or about the Site, other than the relevant

. Waste Disposal Site, nor discharged into the river. The disposal of the

Residual Grit and the Screenings at the relevant Waste Disposal/Site must
be strictly in accordance with all Applicable Laws.  gyrergrses
(c)  Disposal of Digested Sludge :

U aifae) sforaf Songle

()  As part of the Sewage Treatment Plant & it’s associated infrastructures and
Sewer Néetwork, the Contractor shall be required to set up and maintain a
" gludge handling facility at the Site, where the Contractor can dry the
Digested Shadge during the OM&M Period. The Contractor may also use,
rehabilitaie and maintain the existing sludge handling facility at Site; to dry
the. Digested Shlidge. For the Sewage Treatment Plant & it’s associated
Infrastructures and Sewer Network, the Contractor shall rehabilitate and
maintdin the existing sludge handling facility at Site, to dry the Digested
Sludge. In case new Sludge handling facihty needs to be_setup, then it shall

be treated as Variation/Change of Scope or under l\gg j "ﬁ aliyesks
and Shall be paid accordineg}Px. Supe! 8‘% - :

+£5) ; Circle
t‘?‘?;r 3 ﬁ‘ - [y Bth

; Moradabac
{n)  The Contractor shall, subject';i.,g;&'f&ﬁ_%@ce %h‘lﬁ‘p%l]%%g}y lcjg\% and
e o Applicable Permits, be free to seli’{ﬁé_Digested Shudge, at such price and to
-~ such:Persons as it may deem fit of ﬂispose the Digested Sludge at the
~.y.  relevant Waste Disposal Site. Provided that if the Contractor sells the
¥Ue - Digested Shudge to any third party, the Contractor shall be required to
. inimum, 20% of the/revenues from such sale with the Emm 3 51)
W %lléﬁlement of sharing of profit between Contractor and By QK@ﬂ;ﬂg.Bej:'gS-r
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worked oui on mutual Z;Aent based on capital investment of the
Contractor on such schemes.

(i1)) The Contractor shail maintain proper records of sale of any Digested
Shidge generated from. the Sewage Treatment Plant (inclnding the revemies
earned by the Contractor from such sale) and make them available to the
Employer for jts review.

(iv) The Contractor shall ensure that the Digested Sludse is neither disposed at
any place on or about the Site, except the Waste Disposal Sites, nor
discharged mto the river.

(d)  Disposal of Treated Efffuent

(iy  The Contractor shall, subject to compliance with Appl'lcab!.e Laws and
Applicable Permits, be free to dispose the Treated Eﬁluent in'the foliowmg
manner: : _ _

" (A) transfer the Treated Efﬂuent to the relevant Dlscharge Pomts for
discharge into the river; or :

(B) sell the Treatéd Efflient at such price and to such Persons as it may
deem fit. Provided that if the Contractor sells the Treated Efftuent to
any third party, the Contractor shall be required to share mnimum
20% of the revenues from such sale. with the Emiployer. Final
settlement of sharing of profit between Contracfor and rEmployer

investment of the Contractor on such schemes. v
(i)  The Contractor shall maintain proper records of s TOR E ) e el o
Effluent generated from the Sewage Treatinent Plant (includin -
revenues earned by the Contractor from such sa]e) and make them available
to the Employer for its review.

(iii)  The Contractor shall mdmfy&h 5 eT against any ¢ é hues [
that may arise due to the C(mtrac:tei,rxs,~ f3itore to c‘§'11‘]5’ly Wgﬁ‘ r(‘e’i' cﬁ”

and all Applicable Laws in dlsposa] of the Tredteqlfgllj IitNigam MDI‘ atiabad

(v) The Employer shall indemmify the Contractor against any costs or habilities
that may arise dune to the disposal of the Treated Effluents from Sewage
Treatment Plant at the relevant Discharge Point. If the Contractor 18

~ instructed by the Employer orany other Government Authority to construct
an effluent disposal pipe ific to dispose of the Treated Effluent discharged
from the STP, then the'Contractor shall be entitled to seek a Variation for

- such addin ¢ of work, a‘i»'ter approval of Employer.

eral

(e) IR iﬂa eﬁTgiBz “Produets ndtﬁé%@f?a}ifﬂuent L —. RiE

%9. SAHARANP R RSl 2RTHITA
(i) All rights and interest in the STP By-Products discharged from the STP

i ,shal] vgst with the Contractor at all times during the OM&M Penod unless
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transferred by the C‘omraanﬁl third party buyer/off taker in accordance
with this Agreement.

(i)  all nghts and interest in the Treated Effivent dischafged from the STP shail
vest with the Contractor at all times during the OM&M Period, unless
transferred by the Contractor to the Employer in accordance with this
Agreement.

5.7 Handever of Sewage Treatment Plant, it’s associated infrastructure and Sewer
Network:
The Employer shall handover the Sewage Treatment System and Sewer Network to
contractor on an “as is where is basis™, free of alt Encumbrarice, m or pnor 1o the
relevant Handover Date, in accordance with agreement.

574 Jomt ]nspectmn ang Preparation of Inventory:

" a. On and from 60 days prior to the relevant Scheduled Handover Date the Employer -

shall provide the Contractor necessary access to all the relevant Sites to enable the
Contractor and any Contractor Related Party to “ingpect and survey the Sewanc'
Trcatment_ Plant, it’s associated infrastructure and Sewer Network to assess_(he
condition of the Sewage Treatment Plant, it’s associated infrastructure and Sewer
Network and the Site, including equipment, spare. parts, assets, and other materials
and_ structures relating to the Existing Sewage Treatment Plant, .it’s- associated
infrastructure and Sewer Network and available at or existing bil the relevant Site.

b. The Contractor shall complete its survey of Sewage Treatment Plant, it’s associated
infrastructure and Sewer Network and the Site, at Jeast 30 days prior to the relevant
Scheduled Hand over Date as mdlcated by the Employer Inspectiony will be carried

Jomtly .

c. Inventory prepared after Joint mspec )LContractor and Employr shall be part

of agreement. Sup] w"" g Engn&e\' .
. s Circle ﬁ?ﬂf 2rf:
5.7.2 Handover Conditions: UP Ja.l'Nigam'-MOT ada%a‘ﬁq {,_ e, & Q;R—'i-

: AT E Ty
Prior tg; Mﬁaﬁdover Date Jal Nigam/Nagar Nigam/ULB shall fulfi] the
35 (,. .

followmg cond ,ﬂha

"-!!

(1) hand over alt (iocumcnts relating to Sewage Treatnr*ent Plant, it’s assoc:ated

infrastructure and Sewer Network, including the available designs and drawings,

., Detering data, operating logs, OM&M manuals, reports and other records

mamtamed in relation to the vohune and chamctenstlcs of the Sewage treated

cHa bySTPs; and

: (ﬁ)i::proiride copies of or transfer {(wherever relevant) all Applicable Permits (including
the Jal Nigam/Nagar Nigam/ULB Applicable permits) obtained ifor the Sewage
Treatment Plant, it’s associated infrastructure and Sewer Network, to the

&vCoritractor
HATIAES ('@—
R e VR,
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(311) remove all employees and workmen engaged by the Jal Nigam/Nagar Nigam/ULB
of any contractor of the Jal Nigam or Municipal Corporation, from the Site; and

(iv) obtain the consent of any cqui_'pmém supplier to assign all subsistin g warranties for
the equipment comprising Sewage Trearment Plant and it's associated
mirastructureto the Contractor; and .

(v} obtain the consent of the relevant technology provider to transfer the license(s) to
~use the relevant technology(ies) and other know-how relating to the Sewage-
Treatment Plant and 1t’s associated infrastructure to the Contractor for the Term;

5.7.3 Fulfilment of Handover Conditions

a. Upon fulfilment of the Handover Conditions set out in above, the Employer shall -
notify the Contractor of the completion of the Handover Conditions. The Contractor
shall, within 7 days from. the receipt of such notification from the Employer, either: (i)
“confirm in writing the fulfilment of the Handover Conditions; or (i) notify the Employer
of any Handover Conditions which, in the Contractor’s opinion have not beén satisfied
by the Jal Nigam/Nagar Nigam/ULB. Upon réceipt of such notification from the
Contractor pursuant to (ii) above, the Jal ngam/fNagar Nigam/ULB shall promptly”

complete the pending - Handover - _Conditions.
b.The process set out as above will continue unti] the Contractor is sansﬁed that the
Handover Conditions have been fulfilled. The Handover Conditions wy deemed to
be complete upon receipt of a confirmation from the Comractoﬂfw v Y

%
¢. In case, due to non- avaﬂabl]lry of records or any reatin - wﬁﬁ%%\'feﬁrﬁ RO
conditions are not fulfilled, Sewage Treatment Plant, it’s associated infrastructure and

Sewer Network and the Site will be handed over to the Contractor_b loyer on
Handing Over date as specified by employer provided that lhw]eyﬁﬂ& oger Date

has not been extended. This would be considered as waiver o g
Conditions. Ao U.P. Jai ngam Moradabad
d. Each Party shall cooperﬁ?afﬁﬂ\' usg gsl;;%sonable efforts to assist the other Parties in
sat the Hand Conditions:¥ . r}‘f
absfying ndover 1t1 | an“:r TF‘P[ BTFEI%TIT
5.7.4  Hand-back Requirements anvafe e alioy o« amprToy

On the expiry or early termination of this Agreement, 'the Contractor shalk:

(a) bhand over 1’8 the Jal Nigam/ Nagar N]aameLB or any entity nominated by the

aﬁg;ﬁ@pl@yer the Site, the Sewage Treatment Plant and it’s associated infrastructures

LQ@f]\nl and ° E]ectncalf'\rlechamcaVElectromcs) as n Pumping Stations,

HAN jntenncdlate Pumping Stations, Sewage Pu ing Swations & Sewer
g( ‘Nerwork/Manholes of the City/Town; '

m %e extent that such rights a@&agr%?é?%sfﬁ%a yavesieiln
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Nagar Nigam/ULB, transfer a!!75.3¥-ts and 1nterest in the assets'comprising in
the Sewage Treatment Plant dnd it’s associated infrastructures (Civil and _ 58
Electrical/Mechanical/Electronics) as Main Pumping Stations, Intermediate ' :
Pumping Stations, Sewage Pomping Stations & Sewer Network/Manho]es of the
City/Town and the Power Plant, if any and execnte such deeds and docuiments as
may be necessary for lhiS purpose and comp]ete all related legal or other
formahties;

(c) hand over all documents relating to the Site, Sewage Treatment Plant and it’s
associated infrastmctures (Civit and Electrical/Mechanical/Electronicsy as Main
Pumping Stations, Intermediate Pumping Stations, Sewage Pumping Stations &
Sewer Network/Manholes of the City/Townand the Power Plant, if any, including
as-built records, Designs and Drawings, online monitoring and metering .dat'zi_,'

' operating logs, OM&M manuals, reports, plans and records; ‘

(@) - transfer to the Jal Nigam/ Nagar Nigam/ULB or nominated by the employer (free.
- of cost) the license 1o use the Proposed Technology and other know-how relating
. 10 Sewaoe Treatment Plant and it’s associated infrastructures (Civil and
_ Electrical/Mechanical/Electronics) as Main Pumping Stations, Intermediate '
"Pumpmg Stations, Sewage Pumping Stations & Sewer Network/Manholes of the
Cltle own and the Power Plant, if any; - T : '

(é)- all Contract Applicable Permits which has been obtained during contract _péﬁod,_
' to the Jal Nigam/ Nagar Nigam/ULB or nominated by the Employer. \

(f)  may require and which can be legally transferred; and remove from the Site all
employees and workimen, and assets, equipment and materials that are not required
to be taken over by the Jal ngamf Nagar Nigam/ULB or nommaled by the
Employer. '

-
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INTERPRETATION AND ABBREVIATION

Affected Party

FEE

means the Party affected by a Force Majeure Event.

Applicable Laws

_ submsience of this Agreement. For the avoidance of doubt, and without in

means the Constittion of India and all and any laws, enacted or brought into
force and cffect by the Goverpment of India, any State Government
(inchiding :thé- GoUP), any Government anthority or any local gox’?emment
having jurisdiction over the Parties; the Site or the Project, inclﬁding rales,
regulations and notifications made thereunder, and judgments, decrees,
‘injunctions, writs and orders of any court of record, as may be applicable to |
the execution of this Agreement and the performance of the respective rights
and obligations of the Parties, as may be in force and effect during the

any way limiting the generality of the foregoing, Apphcable Laws sha]l-
inchude the EPA the EPA Rules, Ganoa 2016 Order and 'rhe UPWSS Act

Applicable
. Permits

| accordance with the Applicable Laws. P [, Try ‘h-F‘

means any pemnssmns clearanccs, concessmns authonzahons consents,
licenses, permits, rulings, exemptlons no objections, reschutions, ﬁlmgs,-
“orders, notarizations, registrations or approvals of whatsoever nature that are

[ required to be obtained from time to time in connection with the Project, and

for general]y performing the obhuat}ons contemp}ated by ﬂ%ﬂ Agreement_ n

Arbitration Act

means the Arbitration and Conciliation Act, 1996, as f;_ Y B
; S 4 . ®
thne. . ) ST Vifire, afeq ¢ 4

Associate

v
means, in refation to the Contractor, the Selected Bidder gr, ember of the
Selected Bidder, a Person who Controls, or is C@Hffé]ﬁﬂ 5 §ﬂgirﬁ¥é?f

Associated
Infrastructure

@I_
e

the Selected Bidder or Member (l)f the Se]f:czed Bldder as s @;‘»&.'@ay be.

- U P JaiNigam Moradabar,
‘ wnh operatlon mamtenancc and

means infrastructure facilities” “Aisocia
management of an STP inclu
pumping stations, intermediate'pﬂmj}mg; “stations - and any other pumping
stations etc ) and the rising mains, and Sewer Network of City/Town as
described in greater details in technical specifications of each STP, which
need to be upgraded and/or renovated and/or operated and maintained £

H BUTED J Contracior in accordance w:th this Agrgfgn“zm. 3
‘m f-",n_r--: !?'m i frromm
ASP Activated sludge process. abE] TR X,

o varrrfa T rﬁm'= JASHTAT? SRS
Al Other/ All Other/ Miscellancous works/services meahs other/ miscel eous related
Miscellaneous works/services performed by Contractor for operation, fiaintenance and
works/services

e @ o efaw gfeaz
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2 AN '
Network and Rising Man’s)‘bunyﬁm\r during Contract PPnod of the

Project.

Bid : means the bid consisting of the Technical Proposal ang the Financial Proposal
submitted by a Bidder for quahf cation and award of. the Project.

Bid Due Pate means the last dai__e of s'.ubmission of the Bids as se¢t out 1n the RFP.

Bid Process means the_single-stage bidding process, with two sub-stages, undcﬁaken by
the Employer to award the Project to the Selected Bidder on the terms and |-
conditions set out in the RFP. The Bid Process cornmenced with the issuance
of the RFP and ends on the date of signing the Agreement.

.Bid Price means the price calculated and quoted by Bidder, as a part of iis Financial
| Proposal, to operate, maintain and management of the STPs, i’s associated
Infrastructure and sewer network of the City/Town. '

Backwashing - | The periodic in-a filter, where flow of water is reversed to flush out the
1 " .- | accumulated solids by agitating and fhuidizing the filter media
Back flushing Same as backwashing (see above), but more commonly used in the context of
| membrane filtration systems.
| BOD Blochemlcai Oxygen Demand is the amount of dissolved oxygen needed by

| aerobic b;o]oglcal ‘organisms in a body of water to break down organic
material present in a given water sample at certain temperature over a spec1f1c '

| time period.

Breach of as the meaning ascribed 10 it in Agreement. i

Contract '

Business Day | means any day other than Saturdav Sunday or any pub];c hollday, on which
the Employer and banks are open for business.

Clarifier tank A terrn generally used for a mechanically raked sedimentation tank.
Depending on the placement in the STP the clarifierggek Qualif ed as
follows: \__ e '

COoD Chemical Oxygen Demd & dmotitt of oxygen red ﬁi}l*ﬂi‘(q dlﬁ

’ organic compound to ca;be '-b"-a'«- ende; ammonia and water. This is an m Te
measure of the amount of anig pollutants found in water. _, -

Clause means a Clause of this'Agreemgnt. ' : 'y “.mg ! = fd iV

xwm o t“{"‘“D‘I;aqq;{;rwﬁ
Change in Law | means the occurrence of any of the fol}owmo events after the Bid Dite Date:

(a) the modification, amendment, vanat:on alteration or repeal of any
existing Applicable Law; :

g, {b) the enactment of any new Apphca'.

W {W issuance of any new A

W Eis aww-rgv}(c) changes in the inte
A
pplicable E.aw ?5@{ e ‘ég@;y court/ ovemmen author
YR et Wigan
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(d) the introduction of a 'e{u"gn&m for the Contractor to obt'lm any new
Applicable Permit or the unlawfuzl revocation of an Applicable Permit; or

(€) the introduction of any new Tax (inciuding goods.and services tax) or a
change in the rate of an existing Tax. .

It is clarified that Changé in Law shall not include any change in the (Indian)
Income Tax Act,.1961 with regard to the taxes on the income of the
Contractor. .~ _ .

Companies Act

means the (]ﬁdian)-. Companies Act; 1956 or the {Indian) Companies Act,
2013, as amended from time to bme, as the context may reguire.

Co]_;lractor
Representative

means the Person nominated by the Contractor, from tune to hime, to act on
its behalf and haise with the Employer and/or any other Employer or |
concerned person for the purposes of this Agreement and notified as such in
writing to the Employver.

Confidential _
Information -

means.'ahy 'pai"t' o_f _this-Agreeﬁienl,_ or any information éon_tained_ therein or
any'materia] 'provid'éd to any Party jmrsuanl to this Agreement, all of which
: mfonnanon shall be deemed to be confidential, except to the extent lhat this
Agreemcnt otherwise pruwdcs ' e

Chemicals

-U'se_ alt requii’ed' Chemicals by'C'ontr'acIof for operation, maintenance and
management of Facilities/STPs, it’s associated Infrastrocture (Main Purﬂping‘- .
Stations, Sewage Pumping Stations, - Intermediate Pumping Stations, Sewer
| Network and Rising Mains) of City/Town during Contract Period of the

Project, as set out in Agreement. oy

Constraction

T .
Ea T =

}ocanon or any of its facilities and/or associated mfrastrucmre

means all documented éxpendimrge reasonably mcumred by the Contracior
whether on or off qt;;e 5_ (S mc‘iudl g overhead and a.[g%%but does

&

Change in Law

H@W

not include profit. T TR e g £
= S8 Baate
means the occurrence oﬁaﬁ%f the following events after the Bid Due Date

(f) the modification, amendment, vanat;on a}teratiw 4P‘Iecge_! of any

existing Apphicable Law;
Hw:ﬂrzhw e rgf"‘{g-e gaqq;:r;ranr
(2) the enactrnent of any new Applicable Law or the lmposmon adoption or

: 1ssuance of any new Applicable Lawby any Goyemment authori
(h) changes in the interpretation, applicgiiéh or mf%ﬁ”%&dm g Engi
: urt/Government authorigy, C"?:,e

; -- Applicable Law or judgement

mqq‘i(l) the introduction Of&?eﬁﬁléfﬁﬁ’em for the Contractor% %H‘W&Mﬂr

pplicable Permit; or

Applicable Perﬁ-‘ntm 1@.;{111, %fﬁ;}: ocanon of an .} .

aay wfasr aftar g, ;_H
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; (j) the introduction of anvb(.!ﬂ'éx {including goods and services 'aV} ora.
change in the rate of an e‘nslln‘Jl Tax.

Income Tax Act, 1961_...\iri’th regard to the tax@s onm the income of the

1t is clanified that Change in Law shall not include any change in the (Indian) -

Contractor.
Companies Act | means the (Indi‘zih) Companies Act, 1956 or the (Indian) Companies Act,
' 2013, as amended from time 1o time, as the context may FECUITE,
Contractor means the Person nominated by the Contractor, from time to time, to act on
Représentative | its behalf and liaise with the Employer and/or any othrer Employer or
' concerned person for the purposes of this Agreement and notified as such in
writing to the Employer. .
Confidential means any part of this Agreement, or any information contained therein or |
Information -any material provided to any Party pursuant to this Agreement, all of which
information shall be deemed to be confidential, except to the extent that this |
.| Agreement othervdse prov_ides._ ' '
Design Capacity _Means in context of Facilities, the average flow of Sewage: that thc STP bas |

been des:gned to hand}e ‘and treat in a day.

Designs and

means, collectively, Desi gns and Drawings.

Drawings
. oy _
DG Sets ‘means the backup diesel generators set maintained by the Contraclqr - Gt
Site, to ensure continuous supply of power for the operation of 1he Facilities,
when the supply of power from the gnid is not avallable
Digested Sludge means the sludge which is obtamned after the trealmem and digespion of the |
' Sewage.
Discharge means the points at
Points discharged.
Discharge means the minimum stan &out in the Te@mﬁhﬁé&@%hﬂ
Standards Treated Effluent and Di gested Sludge must comply with§th Circle
U JatNigamWoradebad
Means difference, disagreement, Comrd:versy and/or Conflict regarding any
Dispute of the Contract Terms and Conditions, Provisions in agreement, |
Works/Services to be execpite under Con{ract arising berween th) i
. _§~/ noiified by employer a;ia_d Co a
HETE () wer e, EQ‘W
CHaE TRy ¥ K : Rl
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Disposal of | Disposal of Sludge, Management and residuai management (Clause 3.0,
Sludge, Scope of Work, Section V) means haunling, at exisiing sludge drying bed/at
Management appropriate place in the prespises of STPs, ]oadmg, transpomng, unloading,
and  residmnals | spreading at d]Sposal site provlded by Employer as per RFP.
Management
Engineer means the cngineering firm appointed by Employer to supervision,
monitoring, operation and management of contract agreement.
Emergency means a condition or sitzation that endangers, or which m the reasonable
- opinion of the Employer . the Project Engineer or the Congractor, may
endanger the environment or lives or security of people at or around the Site
or thal poses an imminent threat of material damage to amy property
(including the Facilities) at or around the Sife. '
Encumbrance(s) | means mortgage, charge, p]edge lien (statutory or otherwme) assignment by
way of security, hypothecation, right of set-off, trust, priority, retention of
title or ownershllp or other security interest and any other agreement or
arrangement having substantially the saine effect. -
EPA _means the Env1ronment (Protcctlon) Act, 1986, as amended from- ume 10
time.- - . Ty
. . . [l ;.._ .‘l“ E
EPA Rules means the Environment (Protectlon) Rules, 1986, as amended fréin tuné"l’o:,':

- fime.

Escrow Account

means thc interest-bearing account opened by Contractor and Employer with
the Escrow Bank in accordance with lhe Escrow Awem which shall be
sy

Tiath
operatlona] until the exp:ry of lhe Tenn ST T '
G Tl P

N lI\ x\( }

- 370
ineans the agreement b IR ted amongst the State M:ssm for Clean

Escrow o
Agreement Ganga-UP, and the Contractor and the Escrow Ban glation to the
opening and operations of the Escrow Account, Superintending Engineer
SthCirctle |
Escrow Bank means the Scheduled Bank with which 'Contractl&rp LifigaredMaradabadt,
pursuant to the Escrow Agreement. - ﬁ“"f 2 *UW'}
—5—"“‘*-_‘2- TS
ESHS means Environment, Social, Health and Safetv re:qmremems 1ricfnding any
requirements, which the Contraclor 3s reqmred to comply with in upgradm
renovating, operating, maintaining and Managing the Facilities, as set out in
Agreement. The Contractor shall sublmt EHS Plan as _pér applicable Indian
q laws and Standard in reference to Clause 6! 1, implementation and
RIS (G“r intenance intervention levels. Internationgl/ nce Standard-Performance
TR i AERY Standard (JFC PS) shall not aﬁ@ﬂﬁfﬁiwa mems and plan prepared &

COnst.
a AH AH:\NPU =
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submitied by Contractor & 1FC PS in not Binding for the Contractor.

ESHS
Documents

prepared by the Contractor “and approved by the Employer:’ il’s representative
in accordance with Ag_reement. The Contractor shall submat EHS Plan as per
applicable Indian Jaws and Standard in reference to Clause 6.8, Section VI,
1mp}ementauon and maintenance intervention levels. International Finance
Corporallon— Performance Standard {(IFC PS) shail not apply in ESHS

Binding for the Contractor.

means collectively, the Safegward Documems a,nd Safety Docwments |

documents and plan prepared & submitted by Contractor & IFC PS in not | -

ESMF

Employer.

means the Environment and Social Management Framework agreed with the

Event of Pefanlt

means Employer of Default or Coniractor Event of Default, as the context
may require. - o

Exiended -
aeration

Activated Studge Biological system -operating at low F/M-ratio, resulting in
lower loading rates and longer retention times in the aeration tank,

Facilities

means collectively, the STPs, it’s associated Infrastructure, the Online

sewer network of the C;tyfTown as des.cnbed m RFP.

Monitoring  System. for STPs,. the on-site testing laboratory facilities and

Financial Year

means each 12-month period commcncmg on I Apnl of one ca]endar year
and ending on 31 March of the next calendar year; and if different for a
_'company, then the 12- month period for whlch such gompany files its

Faecal coli form

it may cause dlseases

FmM The Food/Microorganisms ratio, which is to be S&Srﬁf&wp §; %

' in the range 0.05 to 0.40 (5% ta 40%).

Freeboard Distance in a closed tank from the sewage level to the-tof bk the tank.
Flmdlzed aerobic Bed -reagqor=—= ..~ . Sup?rmtﬂ'}qu Enginees

FAB

Force Majeure
Event

means a MNon-Pohtical Fﬁ%‘i&menrwﬁyent an h’,?, &8’ &ﬂmgﬂ Firce

Majeure Event or a D]rect Poht\dgaJ Force Majctre’ ﬁvcnt 92" he case may

Fuel Price

means the prevailing price of diesel a"t Indian Oil Corpdfa{ion Limited or
Hindustan Petroleum Corporation Limited’s l”fﬂa]] outlets in the City/Town,
as determined on the 15" day of a month -

i k)

Financial QL,

Cap?@??”*m {

means the financial capacity an étrengt

Wcordmce with the RFP.
General Manager

E§gl@q§¢d.ﬁlddgﬁmmmed

t Financial

means the, ﬁnanmaﬁﬁ‘ﬂﬁbsﬁ]‘&ﬂkﬁldaﬂ H}gﬂm Se}a\c‘led Bidder in accordance

SAHARANPUR
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Proposal

with the RFP for undertaking the Project.

Good Industry
Practices

means the exercise of such degree of skill, diligence and prudence, and those} -
- practices, methods, speqifié’ations and standards .of equipment, safety and’

performance, as may change from time to time and which would reasonably
and ordinanly be expected to be used by a skilled and experienced developer |
engaged in cons1ruchon renovation, upgradation, operation, maintenance and
manaoement of the STPs, it’s associated Infrastructure and sewer network of
City/Town in India.

Goﬂll

means the Govemment of India.

| Government
authority

accordance with the this A greement

means the Gol, any State Government (GoUP and others), any local
government or any other minisiry, governmental department, commission,
board, body, bureau, agency, instrumentality, inspectofate, statutory
corporation or body corporate over which the Gol or the GoUP exercises
control, court, tribupal or other judicial or administrative body or official or
person, having jurisdiction over the Contractor, ‘the Site, the Project and the
performance of obligations and exercise of the rlghts of the Parties in

Handover Date

Means the date by when 'STPS it's associated Infrastructure and” sewery
network of City/Town are to be handed over to the Contractor for the purpose
of operations, mamtenance and management. é:f&}.,?w @'J

Handever
Conditions

e
means the condrtlons to be satisfied by the Employer prior to handéver he

Existing Facilities/STPs, it's associated Infrastruciure and sewer ne{woﬂ% of
City/Town and to the ,gx&agt__,of_ access 10 the Site to th; Con actor as set out

in Agreement. T . 3 Y ¥
& ?r-\* s - TEIEY B

Hand-back
Requirements

f

means the’ obl;gationmm Contractor in relation i ”Tfmferfé;f the

Facilities/STPs, it’s associated Infrasiructure and sew cmor?w‘gf
City/Town upon termination of the Project, as set outdy heling Engineer

Bth Circle——

Hand-back
Conditions

mean the condition in which the Site, STPs, it’s asdddfaddl hl'ﬂamd’dmh
sewer network of City/Town, shall be handed back to the Employer or any
entity nominated by the Employer on: ?expiry or early termination of this
A_Ieemem ‘which is cons;stent with the due performancc of the Contractor's

Techmcal Specifications. . ’T **‘TFH%‘T‘{"'

HRBF

Inlet Point

4
Hg"" 52 (W)th the Influent Standards; and (b) me

nghrateblo filter wwrgrfiaxy qfrep qATEIRT .
-

at the STPs where: (a) the Sewage sa

A TR T PR RS
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of detersruning the volume and concentration of the Sewage delivered at the
STP. |

Insurances Insurance means ali regui]‘éd Insurance to be taken/borne by Contractor
during Contract Period of the Project, as set ont in Agreement.

KPis Key Performanci:rl_ndicator as defined in RFP. _

Liguidated ‘means the Delay Liquidated Damages, Availabikity Liquidated Damages,
Performance Liquidated Damages. ' '

Damages

Legal Services .

means all reqﬁired legal Services/aspects/ compliance of laws 1o be
hired/borne/ fulfilled by Coniractor for performance “of Project during
Contract Penod.

Labor
(including labor
costs such as

| EPF and other
1 benefits)

‘Means Employeesf Key ProfessmnalfSub Profess:onaL’manpmver engaged by.
-_Contractor for operation, maintenance and management of Facilities/STPs, _
‘| it’s associated Infrastructure (Main Pumping Stations, Sewage Pumping '

Statlons, Intermediate Pumpmg Stations, Sewer Network and Rising Mains)
of City/Town during C ontract Period of the Project as setout in A grcement

Léborator}’,
1 Costs (including
establishment of

Laboratory Costs means expenses incurred by Contractor for. es:abhshment
maintenance and Operation of Laboratory (Which including establishment of
all equipmenv/1&P, cartridge/ consumable/laboratory chemicals, collection of

all  equipment, | samplés, testing, preparation of reports and operation, maintenance of

operation  and | Laboratory etc} :g;grﬁﬂ § f o

tesiing) A \-‘

| Maintenance means, for cach year - of the @M&M Penod 'EE ?ﬁ&é\;l ERaking

Programme preventive and corrective ‘maintenance of theSTPs, fs e, aﬁ%@%ﬂ
Infrastructure and sewer network of City/Town, -3 lP ﬂie Contractor
| "o e foagioesy
and approved by the Employer/ it's representatwc & & ith
Agreement. U.P. Jai N!gam MOFGdabar_i

MLSS The contents/mixture in the aeration tank is called Mixed Liquor. The
suspended solids in this Mixed quuor are called MLSS (which is taken to be
the microbes.) ;

MoWRRD&RD | means the Ministry of Water Reso;_x"rceh River Deve]opment nd Gang_a
Rejuvenation, Govemment of India. - vV o

MBBR Moving Bed Bio-film Reactor® | S0TTH] STg a1t ] TR, WRi ity

MBR ¢ | Membrane bioreactor Setwfas gfiwe qrﬁfﬁv@a )

Majeparoraad (W

Replagementy vy

U"FI'I’I‘( e 2o o 20
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i Intermediate Pumping Stationt, lSewer Network and Rising Mams; repair/
replacement/New work as proposed by Contractor and approved by

Emplover.
Maintenance, Maintenance, Repair and ]mprovement of STPs { lnc]udmg MEFS, SPS, IPS;
Repair and | Pump Station equipment; Rising Mains and oiher facilities) means all Civil,

Improvement of
STPs (including
MPS, SPS, IPS,

Electrical. Mechanical and Communication works performed by Contractor
for operation, _maintepance and management of Facilities/STPs, 1t's
associated Infrastructure (Main Pumping Stations, Sewage Pumping Stations,

| Pump  Station Intermediate Pumping Stations, Sewer Network and Rising Mains) of
equipment, City/Town during Contract Period of the Project, as set out in Agreement.
| Rising  Mains '
and other
facilities)
Maintenance, - | Maintenance, Repair and ]mprovement of Sewer Network / Collection

Repair and -
Improvement of
Sewer Network /
Collection .
System
{including

| pipelines,

manhole, Sewer |

‘Network and
other
-structures)

‘means .all Civil, Electrical and Mechanical works performed by Contractor

Intermediate Pumping Stations, Sewer Network and R;smg Mains) of §

System {(including pipelines, manhole, Sewer Network and other structures)

for operation, maintenance and management -of Facilibes/STPs, it’s-
associated Infrastructure (Main Pumping Stations, Sewage Pumping Stations,

C /T during Contract Period of the Project, as set I t.
ity/ 1own gun N Sy Y} ougﬁ‘ He ,ﬁ_gemen ﬁ} |
’v"’i'lw THe

NTEET

.Net Worth

‘means the net worth of a company, which shall be determined as follows:
(a)- subscribed and paid up equity share capital; and

(b} reserves
LESS

{c) reva]uatmn reserve:ﬂ""'{

() aggregate value of accumulated losses.

—{_; -
Supenntending Drgineer
Bth Circle
U.P. Jal Nigam dMoradabud

-] Notice of Intent
to Terminate

means a notice of intent to terminate issued by, o egf cas% 3 a|
Contractor Event of Defauli (in accordance with Agreemcnt Ot G RoUEEE e
intent to terminate issued by the Contractor in case of Employer Event of

Default (in accordance with Agreement statmg 1%}ntem terminate this |

Agreement. FH% o
%‘t
- m&‘ﬁ—'{-—?—g T wvg
OM&M/O&M | means operation, maintenance and management of STPs, it’s associated
Infrastructure  ((Main Pumping Stanons Sewage Pumpmg Stations,
% Intermedlate Pumping Stations, /Rising Mains) and Sewer M
'- KR

q H i eans the monitoring system(s) 1o be set up\b;y e Contractop,tmﬁmp]oyer

Online

e

259 Const. Unit U.R. Jal Nigam
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materials, diesel
etc.)

Monitoring for continuous monilormg 6fﬁ_‘ll'e00}ume, specifications and choracteristics of

System the Sewage and the Treated Effluent. '

0&G Oil and grease . 4

OM&M means the amount required by the Contractor pe_r’rﬁomh to operate, maintain

Charges and manage the STPs, it’s associated Infrastructure and sewer network of
City/Town, excluding the Power Charges, during the OM&M Period. The
OM&M Charges for each month afier the date of Commencemeni will be
determined on the basis of the OM&M Charges quoted by the Selected
Bidder (in the Financial Proposal).

__OM&M Period | For means the period start fmm the date of commencement and ending on the

" | Expiry Date, during which the Contractor is required to operate, maintain and |

manage STPs, it's associated Infrastructure and sewer network of City/Town. -

OD : Oxidation Dnehfextended aeration

Operating ‘Operating Expenses means expenditure, efforts and indirect/direct expenses

Expenses made by the Contractor for operation, maintepance and management of

(supplies, Facilities/STPs, it’s associated Infrastructure (Main .Pumping Stations,

Sewage Pumping Stations, Intermediate Pumping Stations, Sewer Network
and Rising Mains) of Clryf]‘ own during Contract Penod of the Pro;ect as. set

' out in Agreement. el

‘| Power Charges. |

TR

means the cost of the power consumed by the Contractor to operate,

'mamtam

and manage Facilities during the OM&M Period, which will be calculated on

| the basis- of the prevailing Power Unit Rate, the Fuel Price, {0 the extent
of the

T

apphcable and such other. applicable charges as perm
relevant Government Authorities. v oifs
L E F

i EREEETE -
ing the OM&M Period,

Payment means a bill for payment of the OM&M Charges
Certificates” submitted by the C nn’q;gcl@: todhg.ﬁpnﬁ'é[,‘@ﬂ ENGIORSH accordance
: with Agreement - B?h Circle
i al vigam vVIoraganad

Project Person appointed bj%;gﬁﬁei%‘é Teehmcal Key Professional to supervision,
Engineer . omtorlng, operation and management of contract agreement.
Primary Clarifier used ahead of the Aeration tank fgwafﬁ:??rﬂ'
Clarifier mﬁmﬁ. L
Performance means a performance security that must, be submitted by the Scleciel
Security 10 the employer before signing the agreement to secnre the obligations of the
' Coniractor/Bidder in relation to the Clause 28.3, ITB of the RFP document.
PH A Measurement that indicates the acidity or alkalinity of any solution.

Acidic solutions have a PH<7; and al line solutions have a PH>7) solutions

TETT-TH {0 kh PH=7 are neutral.

Professional gy

Services

ans all required PmW Services to be hired/bome/ fulﬁ!]ed by
ontractor for pepformanc Project during Contract Period, as set out in

Agreement. p___,enera{ Manager A
SAHAHANPUH SaRrBreY
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Residual Grit
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means the grit which is obtained as residual matter after the treatinent of the
Sewage at the STPs.

4

Rupee ar Rs. or

INR

means Indian Rupees, the Tawful currency of Indid. *

%l

— SRR ERrE

RFP " Means Reques"t for Proposal .
Scheduled Bank | means a bank as defined under section 2(e) of the Reserve Bank of India Act,
1934, as amended from time to nme
Scheduled ﬁneans a planned maintenance of STPs, it's associated Infrastmcture and
Maintenance sewer network of C]ty/T own that: __
(a) has been scheduled and allowed: by the Employer in accordance w:th thc
Scheduled Maintenance Programme; and
(b} is for l_n'specncm, testing, preventlve and corrective maintenance, repairs,
replacement or improvement of such Facility, as the case may be.
Scheduled - ‘means, for each year of the OM&M Period, the schedule for undertaking
Maintenance | preventive and corrective- maintenance of the Facilities, -as prepared by the
Programme Confractor and approved by the Emp]oyerht s representanve in accordance
: with Agreemem _ \%@ s
Scope of Work | means the scope of work for OM&M of STPs, it’s ascomat%'d inﬁ:%}fm’rc}me
BT and sewer netWork of City/Town as set outin Agreement. P 4
Screenings: means solids such as fibres, plastic and other products or things, which need
to be removed from the Sewage, pr:or to the treann% of S&WapRs S
Selected Bidder means thc Bldd@;'“sﬂéﬁed by 1h§ !Employer for award of the Proj ecé- RER Fro ‘ -
: - TR R
Sewage | means the sewage thatis> qumd solid or semi- sq.hd n and brought for
treatment to the Sﬁ’“ through i’ § asso }1:,55"?@3 sewer
network of City/Town. Up 8th Circle
Site means theSTPs, it’s associated Infrastructure an SEWe X of
. City/Town, as the context may requ:re i
SBR Sequential Batch Reactor
Settling tank A term generally used for an un- mechamzed hopper-bottom sedimentation
tank : - ,,[,_4(
Secondary Clarifier nsed following the Am‘atfyaﬁk - WF tg®Er?dy
Clarihier (‘1 a U ofsns » 3 ncrs
S’l’%&gﬁeﬁa’_ (_ ns the Sew?g,g gggﬁmmant(s) to be operated, mamtamed and
aged at thgsDiignian pagt fidhs, Project along with 1t’s associated

SARsrmairuR
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infrastructures { MPS. S‘PS{ ids %ﬁ:) ;

STP Gailet

means the outlet of the STP where the sample of the Jreated Efftuent shall be

Total Casualty

means any fire or other casoalty that res

Point drawn pertodically 10 test compliance with the relevant Discharge Standards.
STP By- means the by-products of the treatment process after the Sewage has passed
Products through the Facilities comprising the Digested Sludge, the Residual Grit and
' the Screenings..
Single Day Single day defauht -'(Claﬁse'53 Termnation) mezns if default is solely
Defanlt attributed to Contractor’s performance due to -willfu} misconduct, and which-
' is beyond his Control and any accidental emergencies or without prior
approval of cmp]oyer ' '
Sewer Network 1f, Sewer Network p)pehre breahages are not repalred within 24 hours (for |
ineli sewers up 1o 600 mm dia.) of their being reported due to technical or any |
pipehne other gronnd acceptable to employer, L:quldated damages/penalty shall not |
breakages- be 1mposed (reference: Comract Data}
Service- Fee | McANS bid price quoted by the Contractor for operatlon maintenance and
Fixed 7" |'thanagement of Facilities/STPs, it’s associated Infrastruchire (Main Pumping
:  Stations, Sewage Pumping. Stations, Intermediate Pumping Stations, Sewer
Component, P p _
Service Fee Network and Rising Mains)- of Cltyfl‘ own during Contract Period. of the-]
Variable Project, as set.out in Agregenty o Cﬁ"@
Component, and AR 'Q'nmtﬂ olie S
Pass through : :
Costs
Taxes _ . ;
including (but without limitation) Goods and THE ,
corporanon profits tax, advance corporation tax, ¢ ins tay,
and property tax, customs and other import and export dutles ko "dﬁg‘s‘es,
stamp duty or capital duty, and any interest, surcharge, penalty or fine iF TR
connection therewith which may be payable by the Concessmnalre or the
Subcontractors and.the tenm Tax shall be constr [
peﬂl’] n ineer
Technical means the technical capacity and expeneg:ﬁ ‘j)a @J ted Bidder
|
Capacity determined in accordance with the RFP. igam Moradabad
Technical means the technical spec;f cations f@r des;on colm%%wwﬁyﬁm
Specifications upgradation, operation, maintenance and 1*'janag‘.g*!:1{1$1 tne F%m]mes asseti
s out in RFP. FATHIFIY
i =
Termig?&@w s the compensation payable: by Employer upon tg nna
Cnmmﬂsm ement in accordance with Agreement.

Facilities, to the extent that the tofal cost

262 0nst, Urit U.F. Jat Nigam
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the damaged portion of'an\.j_’ of the Facilities, as the case may be (as!
detevmmed by the Project Engineer) to the same condition as existed

previously would be more ﬂ"an 25% or more of the then total rep]acemex}t ’

| Variation

cost of the affected Facrhty _ -
Treated Efflueni | means water which is obtained after the treatinent of the Sewage at the STPs.
Treatment Percentage removal of any pollutant parameter in the STP.
efficiency ' '
TSS.- Total Suspended Solids
 Tertiary Clarifier used following the Secondary clanfier tank
Clarifier
TF Trickling Filters
ULB Urban Local Body
UDD,GoUP | Department of Urban deve]opment Government of Uttar Pr%%?%"-“
UASB Up flow anaerobic sludge blanket f‘,’j oy ]
Utility Use full features, or something useful for sewerage system sUckidas any
~{ equipment; diesel, Jubricants, cables, wire, poles ductmg for power system
| and commumcanon faciliies etc. : _
means any alteration. 13 Ihe scope of work techmcal *:pec:ﬁcatlons ar ‘(hc

designs and drawings, as instructed by the Empl@yﬁg:rwogr?se the

Contractor, in accordance wnh Agreement. . v fiey af: HHTY
alinz T.I’?

Variation Order-

—p

/Rg P/ Bid Document shall be worked out, approved and paid by |
t

- network is added during the contract period, ost of OM&NM

means an order issued by the Employer certifying its approval of a“proposed
variation and recording the terms and condition on which the proposed
variation i required to be implemented. Variation or Change gf Scope for
OM&M of STPs, its associated infrastructure (MPS, 1BFw-8ka ) and
Sewer Network of the Town/City in respect of SCUB of; 0

t of increase in length (quantity in respect of RFP// Bid Do ment) ?F?%

er network 10 be operated, maintained and managed, or further new
Lof additional

: .. [
Sewer network shall be approved and paid on | Y mfg—p‘@e];n

Bid guoted by the Bidder. S Sth Circie

‘Waste Disposal
Site

F‘I’}?cnsportanon cost shall be reimbursed by the emaployer &1f 'ﬁ&!ﬁ@fﬂ
LAt a?m H‘T\’ﬂlﬂis within Municipai Limit phis 10 kms d:stan no transpo atjc

means, for each STP, the site identified and '&Jé:éﬂ;pe'c‘! Q?Wifﬂga@w for
disposal of the STP By-Products and _,i::ather waste material (including silt)
from the relevant STP. Contractor wi]lﬂoad, transport, unload & spread STE.
By-Products and other waste materia}:’(including silt) at present disposal site

(within Municipal limit or beyond Municipal Limit). In Future, if new /
disposal site is identified and developed by the Employer and ﬂ:éﬁ? -
| Jexira

disposal site is beyond Municipal Limit plus 10 kms distaNsd
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HISST "'!'r

ORI iR .___
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be reimbursed by the em pio&e}f‘
Website means the web portal of the State Mission for Clean Ganga-UP available at

the wrkwww.Smcg-up. org “and UP Ja] Nigam, ancl Nagar Nigam/ULB

Website.
Willful means an mtemlonal or reckless breach or disregard by a Party of any of its
Misconduct obligations- under this Agreement.
WSP Waste- water Stabilization ponds.
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Uttar Pradesh Pol! :7{57n'—.lrnl Board

Analysis Report of STPs oo .

'
__________________ '
= " Y
e No Name of Mot il { olem ponD  COnD 5% fota ’
L ]
- ~
'S n.‘-"; mg/\ mig/ ! olifer
T, TALL VPN A

T4 MILD §TP

inclirapuram
i
56 MLD STP 404 '3
ASB
" ’
indirapuram
§ 0 s K ' 4 4

3 56 MLD SBR D4 6 ."'ﬂr:_rn‘.'- i

Vilay Nagar 23 | 7.30 ‘.r_.u‘}'_r,‘
e 18082023 €93 | Colorless | 5.0 54
Dundahaida 2 : H
3804 7021 7.42  Colorle
§ JOMID 42023 768 | [0 680 MO  S8o0
ASE Vijay 11042023 228 ¥ M0 #3000
R 104,073 | 6.04 3 £3000C
g 1804 i :
.y 5.08.20 742 LE
Dundahaida ——
__35 '_'_D_ 3ol D4 04 _’- i ‘.;5 71 i‘-!:,:r-!(“,. 170 . - 50 e
SBR T4 | Colocess | 9.0 30 :
¢ 3dullabad 04,3023 | 7.81 | CoRoriess 8230 | i3
¥ 25 62 “073 | 7.94 | Colorless | 60 T 5. A

5 3 MULDUASD 03063023 712 | Colorless | 170 [sac

'E. & Tut 200 a ;
Plighuwa L 20¢2 1 7.30 | wtbad ! L -
17.04 .Y T 78 | Colorieds 9.0 4 {7 C

4 MO0z TR | Colow e D¢ &4

o | 1 4 w U,F_!;,-'

scientific Assistar! Schentifie O Regionpl Oty
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AEGIONAL OFFICE
U.P POLLUTION CONTROL BOARD
GHAZIABAD

Analysis Report of STPs

Dete | pH | Color Tyss | Total Fecal
( m./; mg/L | coliform coliform
| MPN/100mI | MPN/100M)
[06.06.2023 | 7.30 | Caloriess | 7.0 1500 |80 | 3300 {430
”.mm 33.06.2023 | 7.06 | Colortess | 7.0 | $40° L 100 .| 1700 L2350
PUPR 0 06.2023 | 7.24 | Coloriess | 80 620" | 90 | 2800 7%
[ 27.06.2023 | 7.16 | Coloriess | 7.0 570. |80 ° %nqq_ R
e 06.06.2023 | 7.40 | Turbia | 260 | 780 | 37.0 fsm | 3100000
~ ‘z' .”I“'mm | 13.06.2023 | 7.24 Torbid | 26.0 | 740 | 37.0 | 4300000 1100000
Indirapuram [7006,2023 | 7.36 [ Turbid [ 270 [830 [390 3900000 | 2700000
37062023 | 7.20 | Torbid | 25.0 | 760 | 360 | 4100000 3400000
. ! ! PR i S
"3 TSeMLD SBR | 06.06.2023 | 7.11 | Colorless | 60 | 430 /80 - f7000 920
Vijay Nagar | 13.06.2023 7.37 | Colorless | 7.0 450 {950 | 1800 580
Dundahalda |-20.06:2023 [ 7.3 | Coloriess 60 [330 |90 |2100 780
' 27.06.2023 | 7.13 | Colorless | S0 [ 300 |70 | 2400 450
s [70MD 0606.3023 | 742 | Turbld | 220 | 730 | 30.0 | 4700000 3400000
UASS Vijay | 13.06.3023 | 7.20 [Turbid [300 [800 |320 | 4900000 3300000
/ Nagar 139.05.2533.'7,:91!%;: [23.0 | 890 | 340 | 4700000 3300000
| Dudahaida Pr.os.zozs j[s,u Turbid [zso_l 920 | 300 | 4800000 3400000
r I
5. |30mMD [08.06.2023 | 7.24 | Colorless | 60 | 420 |70 | 1700 330
Sadullabad | 13.06.2023 | 7.12 | Colorless | 90 | 450 | 100 | 2400 780
Ghaziabad [ 20.06.2023 | 7.46 | Colorless |80 [ 490 |90 4700 as0
, Ir 27.06.2023 | 752 | Colorless [ 90 [ 580 | 100 | 4700 920
6. :!Mw [Lgsmm 7.53 | Colorless | 120 [530 | 160 | 2100 80
Pllakhuwa | 12062023 | 7.28 | Colorless | 140 | 540 | 160 | 1500 v
| 20.06.2023 | 7.53 | Colorless | 160 | 480 | 240 SR
26.06.2023 | 7.66 | Colorless ' g 11600 |50
. ]rl . BRL 200 [650 |260 | 2400 920
| | =
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)
REGIONAL OFFICE
U.P POLLUTION CONTROL BOARD
GHAZIABAD
Analysis Report of STPs
' S.No | Name of Date pH | color |[BOD [COD [TSS | Total Fecal
sTP mg/L | mg/L | mg/L | coliform coliform
_: , | MPN/100mI _ MPN/100ML
1. |74 MLD STP | 04.07.2023 | 7.24 | Colorless [ 60 [53.0 [90 | 2400 920
Indirapuram | 11.07.2028 | 7.16 | Colorless | 7.0 500 | 8.0 4600 450
18.07.2023 | 7.23 | Colorless | 9.0 | 56.0 | 10.0 | 4300 790
25.07.2023 | 7.06 | Colorless | 7.0  [47.0 |80 | 3500 79
2. | 56MLDSTP |04.07.2023 [ 7.36 [Turbid [230 |720 |33.0 | 4600000 T 300000
i | UASB 11.07.2023 | 7.2 | Turbid [25.0 |760 |36.0 | 4300000 3100000
| Indirapuram 18.07.2023 | 7.62 [ Turbid [23.0 [83.0 |39.0 | 6300000 2300000
_ 25.07.2023 | 7.34 | Turbid [ 200 [76.0 | 300 |4800000 3400000
"3. |56MLDSBR |04.07.2023 | 7.3 | Colorless | 7.0 |360 |90 3500 L
| Vijay Nagar 11.07.2023 | 7.42 | Colorless | 6.0 340 |80 3400 680
:Dundahalda 18.07.2023 | 7.53 | Colorless | 7.0 36.0 9.0 1600 35¢
| 25.07.2023 | 7.29 | Colorless | 5.0 320 |7.0 | 4100 930
a. | 70MLD 04.07.2023 | 7.19 | Turbid [ 24.0 |[86.0 |370 | 5800000 3100000
UASB Vijay | 11072023 [7.24 | Turbld | 220 | 800 36.0 | 4900000 3300000
Nagar 18.07.2023 | 7.6 | Turbid | 260 |84.0 |40.0 | 5800000 3100060
Dudahaida |-25:07:2023 | 7.16 Turbid | 22.0 | 700 [360 | 4000000 3300000
5. | 30 MLD 5407.2023 | 7.63 | Colorless | 80 | 540 |90 | 2500 i
Sadullabad | 11.07.2023 | 7.6 | Colorless | 9.0 | 560 | 100 | 1600 920
Ghaziabad 18,07.2023 | 7.3 | Colorless | 7.0 60.0 190 2600 %W
| 25.07.2023 | 7.18 | Colorless | 5.0 520 |60 |4300 790
6. |3MLD 03.07.2023 | 7.4 | Colorless | 160 | 590 | 240 4300 X
‘ | pilakhuwa | 10:07.2023 | 7.66 | Colorless | 150 [520 [280 7000 930
. : 17.07.2023 | 7.2 | Colorless | 120 | 500 | 250 1600 A
| 24.07.2023 | 7.1 | Colorless | 100 [ 430 | 200 2100 ax
) m— SRS SRS S ]
5%
Scientifi€ Assistant Scientlfic Officer Regional Officer
e
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1009423, 11:22 A

i Industry Dretail

Inspecten By UPPCBCTE TP Name ©
1 CETE HPDA, Pilkhaun,
HapuETP/CETP Status: Operational

Inspection By LIPPCRS TP Namie -
Piikhaua SETP CUTP Staus:
Cypreritichal

Inspection By : UPPCBSTP Name : 3
MLD. Garhmukteshwar- 11
(NGRBA)ETP/CETP Status: Operational

Inspection By : UPPCBSTP Name : 6
< AL D, Garhmukteshwar- |
(NCRBAETP/CETP Status: Operational

Inspection By : UPPCBSTP Name !
5 Uapur 30 MLDETP/CETP Status:
Operational

Inspection By 1 UPPCBSTP Name .
4 ‘Aodinagar 29 MLDETP/CETP Status:

fap=sational

f st inn By 2 WPPCLSTE Miame 5
MLD ST [ronicd eity, ol ICre
Status. Operational

§ 1 eedion By UPPCBSTE Lane 30
w0 olullabad, G ihiad
LTRCL ) fans: Operittjon 1

about:blank

762

aboul ek

83
Action

Inspection Detail
Inspection Date 2500 2LT
Reporting Date: 0310 20 3 et achiew i ok
3:18PM Color . Turbid | 1'I1.| : Prigposal Riverls mdustiy detaulie
7.04 mgfl| FC i e oD N()Rumiirkf;
250 me /L LoD < 1220
mg /L] TSS: 40.0 mp/ L |
25/00/202%

g grandard - st

Inspeshion [ate
Repotting Date: 05102023
LOSPM Colar - Colarless |y pper achieving sendire
phL 7.2 iy e RO T Disposal | j¢pverls sty etauiter
C2400 [BOD 160mE LT NoRremarks
COD o0 0 L[ IS8
33.0mg/ L || TC - 2400 mg
L EC: 780 me/ L
Inspection Date : 25/09/2023
Reporting Date: 03/10/202.3
3:33PM Color : Colorless | 1 iher achieving standard 3 tSF Hlusn
pH : 7.5 mg/L| FC: 5401 TC oot Riverls industry defaulter
: 1600 | BOD ;8.0 mg L] NORemarks
COD:46.0mg/L|TS5:
10.0mg/L||TC: 1600 mg
/L||FC:540mg/L|
Inspection Date ; 25/09/2023
Reporting Date: 03/10/2023
3:31PM Color : Colaorless |
pH : 6.98 mg/L| FC ; 780 |
TC :2400 | BOD :6.0mg /L
|COD:40.0mg L|[TSS.
7.0mg/L||TC 2400 mg’
L||FC:780mg/L]|
Inspection Date : 25/09/2023
Reporting Date: 03/10/2023
3:30PM Color : Colorless |
pH : 6.8 mg/L| FC : 450 | TC
13400 | BOD: 80 mg/L|
COD :54.0mg/ L |TSS:
10.0mg/L||TC: 3400 mg
{L||FC:450mg/L|
Inspection Date : 26/09/2023
Reporting Date: 03/10/2023
3:29PM Color : Colorless | Wh o !
ptl 7.1 mg/L| FC 5920 TC ethe 'NE‘\N\ g standard Yy ESE flug
£ 3200 BOD : 200 mg /1| Dltsrin,\.ll Roverls indusory derauise
COD 76,0 mp L] TSS wOearks
36,0 me /L || TC . 3200 my
FLjFC  20mg 1|
Lispection Date - 20700 20238
Hepoiine Dite: O3 140 2023
F:281M Culor - Colorless |
| (173 I'I\g"l.l i ?ulll e W hether achiey iy stanbagd Y EsE e
S BOR e e 1 [)I"‘I.“\'” O Lannd s ity detauiie
COD - SH0mg’ L] Iss NORemarks
Pt g /L ICT 1200 mp

L4 IS T e |

g Y Stofuent

Whether achieving standard Y ESEfflucr,
Disposal : Riverls indusiry defaulter
NORemarks

Whether achieving standard Y 5k Fluen
Disposal * Riverls industny defaulter
NORemarhs

g v g 1
!{l.t.lL\“'”l R L \Wihether aghuey 1ie staraasd Y0 Muen
” ¥ s i WO i
o TEprtng 1 FE2025  Dhsposal . Riveris ndusris v laulie
' ] '
P Codor L Sl NORen ke

= vra3®



1O, 122 AM

ft Industry Demil

[nspection By - UPPCBRTE Namwe | So
MLDSBR . Moy,

GhaziabadE TP CETE Statos:
Uperabional

lispection By - UPPCBSTP Name : 56
0 NMLD S BR, Bapudham, Ghazinbad
TP CETP Status: Operational

Inspection By : UPPCBSTP Name : 56
11 MLD, S.B.R. Govindpuram, Ghaziabad
ETP CETP Status: Operational

Inspection By : UPPCBSTP Name 70
=7 5. 3R Dudahanda Vijay
Tagar, Ghaziabad ETP/CETP Status:
Operational

Inspection By : LPPCRBSTP Name: 56
wiLD, S 13 R, Dudahaida Vijay Nagar,
Cihaziabadl TPICETP Status:

v aTional

Inspection By UPPCEBSTE Hame | 50
A1 Indirapuram. (GDA),
CihabndETRICETE atus:
‘)p-_:l‘?lllt)h}ﬂ

Inspictivn 1 CHERC B35 |1 Hape - S0
Yot Lbion Cindiaprag

\,./"TTH-N.-\W.;‘”.”'“I (B R LT
Cpgradlic s |

abiut tla

763

bt Pilsuiih

Inspection Detaid

piis T |1l1i:||“' wi] It

00 | O 0 mg b
COD - de0mp 1] ISS
00 g L LT OB TE

L Ee o3 me /1
Inspection Date 200 2028
Reporting Date: 03107202 §
32010 Color : Calorhess |
phlz 203 g FC Gl
TC 00 | BOoR 120 me
LICon S8ume |1ISS
170 mg L[| U 3900 mg

LI FC otomg 1]
Inspection Dite - 26/09/2023
Reporting Date: 03/ 10/2023
3:25PM Color - Calurless |
phl 6.7 mg/L] IFC 240 TC
1600 | BOD - 80 me L]
COD - 52.0mg ' L | TKS
10,0 mg . L] TC 1600 my
JL]|FC: 240 mg /L
Ingpection Date : 20/09/2023
Reporting Date: 03 10:2023
3:24PM Color : Colorless |
pH: 7.5 mp/L|FU 780 | TC

2500 | BOD : 7.0 my 1|
COD:360mg L|T8S.
8.0me/L||TC: 2500 my
LI|FC:780mg L
Inspection Date | 26/01/ 2023
Reporting Date: 037102023
3:23PM Color - Turbid | pl
7.5 mg/L| FC : 340unty| TC
4100000 | BOD : 2d.0'mg /L
[COD 770 me /LITSS
38.0mg/ L || TC : 4100000
me L[ FC 340000 me/ L
|
Inspection Date . 26/09 2023
Reporting Date! U3/ 10 2023
3:22PM Color © Clolorless |
pH ¢ 7.03 mg/L| FC £ 350
TC 0 1600 | BOD @ 5.0 mg. 1
| COD 400 mp L1TSS
FOme L] FTE 1000 mg
L EC: 350mg | |
Inspection Date 2040 2008
Lepurting, Date: 0310202
1:21PM Color : Calorless |
pli: 7 Jllt:fi‘l Gy VR
S2200 1 BOD Y O mg L
O AsUmg 1 TSN
O e L) TE 2200 mg
Fl | FCTshmp /1|
e peation Date 6092023
[CETITRTRREIACE BT PO R AR SRR
VOLEN Uil Tarbinsh |l )
F e 17174 6 I

D,

(e

Whether achieving kil Y1 Muent
sposid Raverls sty e banliv

NORenirks

Whether achieving stundard YESE Hen

Disposal iverls induatry detaalted
NORemirhs

Whether achievime standand Y TSI e
Disposal - Riverls mdustiy detauher
NORemarks

Whether achieving standard Y Lk Hlueal
Disposal : Riverls mdusirs detiniie
NORemarks

Whether achieving stamdard Y sk Muem
Disposal - Riverls industos detanlic
NORemurks

Whether achieving standaid S S M luen
Ihsposal - verts mdusty detani
NORCarks

Whetler actueving stanwad Y s M
Ehsposal Kiverls mdnstes delaalte
MNOR ek

84



764

ol ok

TOMILN 1Y 22 AM

¥ Industry Detail Iuspection Detail ven
JEOU000 | BOD L 23.0mg /L

[COD 050 mg/ LTSS

310 mg LT 1800000

me ] FC 220000 my |

|

Inspection Dale - Jo09 2008

Reporting Dates 04 10/20.24

Inspection By : UPPCBSTE Name ; 74 3220PM Color: Colorless | Whether achieving standard 3 | SF Muer
' L =3

MEDY SR Inditaparam, W 728 mpdl FC 540 ! : T .
L6 ChmTRbAETCETP Stats Il't" o ﬂ(lll) i mg]f . Dl|spusnl .bR:ers industry defaulier
T Operitigind D S0 e IH; NORemarks
| me
Q0 nig s LT 1600 mg
LI FC 540nig |
Inspection Date © 18092023
Inspection By : UPPCBCETP Name 1 Reporting Date: 30/09/2023
Apparel Park Tronica City CETP, Phase- 12:55PM Color : Bluish | pH Whether achieving standard - NOLflluent
171 (for textile units), P22 m/L| FC | TC ¢ Disposal | Riverls industry detaulter
Ghaziabad ETP/CETP Status: BOD:330mg L |COD: NORemiarks
Uperational 1700 mg /L | TSS : 162.0
mgfl|
Inspection Date : 12/09/2023
Inspection By : UPPCBCETP Name : Reporting Date: 30:09/2023
Apparel Park Tronica City CETP, Phase- 12:54PM Color : Turbid | pH Whether achiesing standind - N filaent
13 1 (fortextile units). 1743 mg/L| FC | TC 1| Disposal ¢ Riverls industry debaalicr
GhazinbadETP/CETP Status: BOD :38.0mg/L | COD: NORemarhs
Operational 174.0 mg/ L |TSS: 168.0
mg/L|
Inspection Date : 18/09/2023
Reporting Date: 29/09/2023
Inspection By : UPPCBCETP Name : [ 1:48AM Color : Turbid | pH Whether achieving standard - Y ESER s,
1y CETP. HPDA. Pilkhaun, (776 mg/l] FC | TC 1 Disposal * Riverls industny detalter

HasurETP CETP Status: Operational BOD:280mg L ICOD: NORemarks
[24.0me/ L | TSS 1 42.0 mg
i LL

Inspection Date : 11/09/2025
Reporting Date: 29/09:2023
11:43AM Color : Pale | pH ;
7.96 mg/L| FC :| TC: | BOD
240 mg L|COD " 108.0
mg L|TSS:530me LI
Inspection Date * 18092023
Reporting Date: 29/09/2023
11:15AM Color : Colorless |
pH : 7.46 mg/L| FC ; 780 |
TC: 1700 | BOD: 7.0mg L
[CODR430me - LTSS
BOmg /LI TC 1700 mg
LG T80 me L

I3 pection Date 0 1809 2023
Reporting Date: 2909 2023

: RS esse i FEOEAANM Culer : Colorless | T
T otion 13y < Ul BSTP Mame © 8 A1 7.3 mgAl et 4500 1 betheraehiev g standand Y <y o

Inspection By : UPPCBCETP Name :
29 CETP. HPDA. Pilkhaun,
HupurETP/CETP Status: Operational

Whether achieving standard - VESF Huer:
Disposal . Riverls industry Jefaulte;
NORemarks

Inspection By : UPPCBSTP Name @ 6
i MLD. Garhmukteshwar- |
CLORBAETPICETP Status: Operational

Whether achievmg standard Y1 5p 2
Disposal @ Riverls industy de e
NORemarks

4T S

]

2 :\4_[_!). 4 ...:I‘::nuF;I‘T-,_}[\rf:':u'- 1 s - PR BOD 70 g L Qu.‘r{u Rivetbs st o detaiate
N3 A&V T st Cpners i 3 Wk~
(MGRBAEL . Stitu Tt CON -1 0 1| ISS LR EXUTANTRN
Q0 L0 00 me

| e A5 me |

about:blank

g




Lt

Tudusiey Vrpindl

IS TR YT B S W T LI R W B AP TN

TRLIR | Tk i AR B (S T )

LAV TPAS U T O A B LB A8 Y EYETT
L O B A S O ! TR

LR Tt |

tasgroction 1 UPPORS Y Name
Lot SO DE PP CETT Status;

iraratwnal

faspeviion 3y D UPPCBS TP Name 5
N STP Tromiea ey, fonil: TCETT

Status: Operational

nEpreiion By - URPPEBS 'R Name 1 30
2T M LDsSadullabad. Ghazinbad
=T 1P TP Stams: Operational

Dispection By @ UPPCBSTP Name @ 56
. MLD, 5.B.R.. Moy,
" Ghasiabad ETP'CETP Status:
Operational

Inspoction By @ UPRPCBSTE MName : 56
C0S B R Bapadham, Ghaziabuel
CltrC T Status: Opertional

39 Inspedtion By . UPPULES TP lame @ 56
MLD, S.B I Govindpuram, Cihiaziabad

765

ol e

Lispreetlon Detnll
T LR R TR LS LS
LY T AT TR TR AR
FEPEANE® b Dibeded | el !
Vinp L)1t nl | g
L T A LR AT T I
(N O Y ST (6 ST S Y 0 P
(YL I I T
L S T T YT
Pt Heap oage DIttt
T L R T A T A T
D EYANTC Ob 0 aalon e |
[ AL VT VA T U T O
(LN A R R T C |
UYL TN
ST TR T N O TP ATV
(O U T P TTYTAR
Tsprewtion | nte DR
Bepaottiog Iaae: 2000000
PEPANTColon o Db | pld
S T BT R T LV
200 ey o mp 0|
CODo80mp /1| T8RS
TR I I R L R TT
L e s alomp /1|
Tnspection Date @ 194972004
Reporting: Date: 2900902001
LETTANM Color : Colarlens |
phE: oo /L) 19O 0920 | 1
100 | BOD 8.0 mp /L. |
COD SO0 mp /LTSS
SO mg /LT 1600 myg /
LIJFC: 920 mg r L |
Inspection Diate - 190R20H23
RReporting ite. 2900021
| LUANT Color | Colorless
pH: 2.3 mp/l EC 790 TC
2500 | BOD - 8 hmg /1|
COR A4 0me/ L] 155
10.0mg L] T 2800 my
L[| FC: 790 mp /L]
Inspection Date : 19092023
Reporting Date: 29109 2023
11:08AM Color ; Colorless |
pH :7.24 mg/L| FC ;930 |

TC 4700 BOD : 7.0 mg /L.

[COD : 40.0 mg /L | TSS :
10.0mg/ L|| FC: 4700 mg
S FC 930 mg /L
Inspection Date - 19092023
Reporting Date: 290072023
[O07AM Color : Cololess |
P 695 mp/L] FC: 200
TC 1800 BOD 60 mg |
(COD AR O my LTSS
S me LT S00 e
L] FC 200 mp /L |
Inepection Date - 1092023
Ieparting Date: 29/00:2001

au gl Lafeiiil

T VR PYSTIR T Y TR
R T o it vl e
falty il

W el s b g omeban b e
[Tt A LT T UL

RN CARTTET

Whether aclpevang, aedand v
Dl Boeel ey e b
Mt ek

Whether aclie i ot
Ihsposal - Riverh. midabr
N e marks

Whether achievimg s
Disposal © Riverls indusies delagrer
NORemarks -

Whither achiey ing stan st pire]
Disposal ; Riverls industes detauiter
NORemarks

Whether achies i standag o~ o
Eisposal - Riverts ondusty detan 1o
N cimrks

Whether sehies g stomtad v oy o
. 12 k] 3
Disposal = [Riverly indisiry setilier
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22 M

Industry Detail
ETP CETP Status: Operational

Inspection By - UPPCBSTP Name 1 70
MLD, LLAS.B.R. Dudahaida Vijay
peadar, GhaziabadETP/CETP Status:
Operational

31

Inspection By : UPPCBSTP Name ; 56
+~  MLD. S:B.R.. Dudahaida Vijay Nagar.

WTMETP Status:
Ciperational

Inspection By : UPPCBSTP Name : 56
.. MLD. Indirapuram. (GDA),
33 GhaziabadETP/CETP Status:
Operational

T

Inspection By : UPPCBSTP Name | 5
MLD. Trans Hindon (Indirapuran.
T haziabad ETP CETP Status:

L ratlonal

nspection By : UPPCBSTP Name 74
35 N1 SBR Indirapuram,

Wﬁ[ﬂ‘l’ Status:
\__FrErational

.. inspection By : UPPCBSTP Name !
S Hapur 30 MLDETR/CETE Statas
Cerational

37 Inspuction By ; UPPCIISTE Name @ 0
MLD. Garhmukteshwar- |

aghoul Llank

766

Al Liank

Inspection Detail

11.0TAN Color Uolorless |
pH: 7.15 mgeL| FC 450
TC : 2200 | BOD . 5.0 my L
|COD:33.0mg L|TSh
70mg L[| TC:2200 mg
L||FC:450mg LI

Inspection Date « 19/09/2023

Reporting Date: 29/09/2023

I L06AM Color: Turbid ' pHl

D698 mg/L| EC @ 1300001 Whether achieving standand
TC : 4300000 | BOD : 20,0 Disposal - Riverls industry delaulter
mg/L[COD 700mg/L| NORemarks

TSS 32 0mg (L] ITC -

4300000 mg /L || FC:

130000 mg L |

Inspection Date 1 19/09.2023

Reporting Date: 29092023

Libahagsh : Coorlsss] Whether achieving stundiird Y ESETuen!

pH i 7.28 mg L FC : 780 | / ; _
Disposal - Riverls industry defaulies
L= . .
TC:2000|BOD: 8.0me L NOReHakE |

ICOD:47.0mg/ LI TSS:
90mg L TC 2000mp
L||FC:780mg L]
Inspection Date : 1909/2023
Reporting Date 29/09/2023
11;04AM Color : Colorless |
pH: 7.24 mg L| FC . 350 |
TC: 1600|BOD 8.0mg L
|COD:43.0mg L|TSS
90mg L[| TC: 1600 mg
L||FC:350mg L|
Inspection Date : 19/09/2023
Reporting Date: 29/05/2023
11:03AM Color : Turbid | pH
736 mg/L| FC 2600001
TC . 3000000 | BOD 210
me L|COD-960me!l
T8S:34.0me L[| TC:
4000000 mg /L || FC:
260000 mg /L |
Inspection Date : 19/09/2023
Reporting Date: 29/09/202 8
:‘LDETAENL{JI“I);;L( O;EI:TS;J, Slliﬂhfl tl\.‘llli.l:\'lllg nt.ua\i;lml I‘. ._\.l i
! sposal  Riverls igdusiny detanbia
: 2800 BOD ; 5.0 mg £ NORemarks
COD 48.0mg/L|155:
70me/ L TC 2800 my
L[| FC; 790 myg L|
Inspection Date 117092023
Reporting Late 20009 223
S0 1P Color . Colorless |
pH - 7.20 mgA| FC 790
TC 35001 ROD Y0 my |

NORemarks

3L sE et

Whether achieving standard Y ESELuen
[Disposal - Riverls industry detaulie
NORemarks

Whether achieving standard Y ESERluen
Dispusal  Riverls indusiny detiiter
NORemarks

Whether achieving standand
I sposal

Y S T luen:
Ko erls indusis deuived

ek N '
LoD $50 iy LTSS ORemarks
PO mg L] TE - 3500 my
Li|FC 90 mg /s L]

Inspection v M 09 2023 MW hether achieving standard N o

feporting Date: 20 UHTI0Z3  Dusposal St Applhcablels mduseey de i

Lo

il

el
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. lndnslr_\' Deain
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‘ IR s P Statg: N

Yiperational -

lnspection By - UPPCBSTP N
NID, Garhmukteshwar- 11
U\‘GR]\!\‘rl'r'.'l‘l’.-'l”l:'l'l’

ame ¢ 3

Status: Operational

Inspection By : UPPCBSTP
- 1 3y 1 § Name ;
W PilkharA 3L I'P/CETP Status:

- Uperational

Inspection By : UPPCBSTP Name :
40 Nlodinagar 20 MLDETP/CETP Status:
Qperational

Inspection By : UPPCBSTP Name : §
41 NILD STP Tronica city, loniETP/CETP
Status: Operational

{nspection By : UPPCBSTP Name : 30
VLT Sadullabad, Ghaziabad
[ 1P CETP Status: Operational

Inspection By ¢ UPPCBSTP Name : 50
.. MLD, S.BR. Morty,
' Chazisbad ETI/CETP Status:

CIperational

Irapeetion By © UPPCBSTE Name 50
BEosakba, s L Bapudhin, € ihaziabud
FETRCEL P Siatns: Operationl

aboul blank

767

Inspection Detail
TIOPN Color s NA[FC ] NORemirks
e,
Inspection Date ; 11/09/2023
Reporting Date: 2070002023
FIEPM Color s Colorless | o e achieving standurd
PHE7 12 gL FOSTR - pgang: Riverls industry defiliter
TC 1700 BOD ; S.0.mg /1. NORemarks
[ COD A0 mg - 1| T8S
T0mg "L e 1700 my
LITFC:780mg L
Inspection Date © 11/0972024
Reporting Date; 20/09/2021
3118PM Color - Colorless |
pH L 7.23 mpL) FC : 780
TC 2500 | BOD 200 mp !/
L{COD: 63 0mg | IT88
IS mp L | TE 2500 mg
LI FC 780 mg/ L)
Inspection Date @ 12/09/2023
Reporting Date: 20/09/2023
3:17PM Color : Turbid | pH :
7.34 mg/L| FC : 680 | TC :
2100 BOD: 180mg/L|
COD ; 70.0 mg /L[ TSS -
320mg/L || TC: 2100 mg
fLIIFC:680mg/L|
Inspection Date @ 12/09/2023
Reporting Date: 20/09/2023
316PM Colar : Coloriess j Whether achuey ing standaid
pH. s 797 mplL| FC ; 920 Disposal : On Landis mdi.-l-;t“- te Lidtizr
TC :2400| BOD : 9.0 mg L Nogemrks AR SR R
|COD :52.0mg/L|TSS.
10.0mg/L|| TC: 2400 mg
!L||FC:920mg/L|
[nspection Date © 1209 2023
Reporting Date: 20:0% 1025

st blank

YRS e

Wiiether achieving stancard Y ESERIuent

Disposal . Riverls industry defaulter
NORemarks

Whether achieving standard  VESEMuent
Disposal : Riverls industry detaulicr

NORemurks

Y eskfluss

3.14PM Color : Colorless | Bl aoki 1 by NE
ether achieving standird a

BHUTAO B EC . 950 Disposal -Lan\- indttstny defaaiied

TC 12300 BOD: 7.0mg L (SR T

|COD:42.0mg/L[TSS: e

9.0 meg/L||TC: 2300 mg

L[ FC 450mg /'L |

Inspection Date : 12709 2023

Reporting Date: 20092023

3:13PM Color: Lurbid | pH.: Whether achies ing standaid > 0 lgen

7.0 mgil| FC 780 TC
3400 | BOD ;9.0 me L]
COD ;560 mg /LTSS
[s0mg/ L[] TC 3400 mg
PLFC: 780mg L

2 Jo LA
20008 2024

Disposal @ Riverts imdustey detui iy
NORenarks

Inspection Dote
fecporting Date:
sop2 Color @ Colorless: |
pH 720 g [l 240
e e00 | BOD D50 my
| Cwlr Ao mg L| IS8
Q0 mpe L] TC 160U g
P RC 240 mg L

Whether achrey mg stanad Y ESE e
Disposal  Risverls mdustey deta ier

SR ennks

I



10/g/23 1122 AM

H
Imlustry Detai

Inspection By -
y U
45 MLD.SBR. G
ETP CETP st

PPCBSTP Name  5¢

ovindpuram, Ghaziabad
atus: Operationg|

Inspection By : UPPCBSTP Name | 70

46 hrILD. ".A.S.B.R. Dudahaida Vijay
Dagin, GhaziabadETP/CETP Status:
Operational

Inspection By : UPPCBSTP Name . 56
47 MLD, S.B.R., Dudahaida Vijay Nagar,

WGETP!CETP Status:
perational

»

Inspection By ; UPPCBSTP Name : 56
MLD, Indirapuram, (GDA),
GhaziabadETP/CETP Status:
Operational

fnspection By ¢« UPPCBSTP Namie . 56
SiL Ly, Trans Hindon (Indirapuram),

9
3 WTP'CE—]P Status:
Fierational

[ispection By LIPPCBSTR Name ' 74
LD, 5.8t Indirapuram.
spratiad £ TPACETP Status.

"1 crationdl

Inspection 1y . UPPCBCLETT Name
S1 CETR HPDA, Pilkhaun,
Hapu FTRH/CETP Status Operationit

&

!

< Jiiopeection By ¢ UPPCBSTP Nan
Hepur 30 MLDETP/CETP Status.

aboul plank

o 76 8 SN O

about biank

Inspection Detail

Inspection Dute + | 20092023
Rt‘purllng Dite, 20 09 2024
3; : Ill?: Calor . L:';s‘lurlt:ssl Whether achies ing standid YESEH st
PH-T7.23 mg/LI FC 780 pyicnual . Riverls indusiry delaulisr
C:2000|BOD :80me L\ pemarks
[COD - 590 mg /1| TSS
100 mg /L[| TC - 2000 mg

LIIFC . 780my/L|
Inspection Date 12709 2075
Reporting Dates 20/00 2023
3 1OEM Color : Turbid | pH
7.36 mu/L| FC ; 340000 | TC Whether achieving standard Vi e
£ 400000 { BOD - 23.0 mg / L Disposal - Riverly industy defandis
[COD:620mg/L|T58  NORemarks
330 mg AL TC 400000
mg L|IEC 340000 mg L
|
Inspection Date - 120092023
Reporting Dare: 20/092023
3110PM Celor : Colorless |
pH : 7.24 mg/L| FC: 540
TC ¢ 1600} BOD: 7.0 ma / L
| COD 420 mg  L{TSS
1.0 me L TC 160U my
SEHFC 540ime /L
Inspection Date © 12/09/2023
Reporting Date: 201092023
3:09PM Color : Colorless |
pH 713 mg/L| FC - 790
TC 2200 BOD 70mg L
|COD;36.0mg LTSS
8.0mg L||TC 2200 mg
LIIFC 790 mg LI
Inspection Dare © 12/09/2023
Reporting Date; 20:09/2025
3-08PNI Color - Turbid ! p1i
7,42 mg/L| FC + 2700001 T Whether achieving standard 3 EsE Muery
- 390000 | BOD : 240 mg. L Disposul . Riverls indusie e detiie
|COD - 62.0mg: LI T8 NORemarks
30.0mg/ L || TC - 390000
me (L |1 FC: 270000 mg L

|
Inspection Date . 1204 2025
Reporting Dater 20092025
2.55pM Color - Colorless | Whether dehievine stndaid Y F SV
2 1/ H2u ; . Lt HR TS ITS B } iwn
pibe = e i Disposal - Riverls mdusiny defaaii
TC - 1600 BOD:oimg L o i
o : NORenuirks

| COD: 540mg /L] 55
§0me/L|iTC 1600 Mg
Lo TFC - 920me !
Inspection Date - 04 04 2003

sporti ate: 1370972023
RLpOI"‘IIlgIU e l_ ) ; b
[ U2PM Color Turt d [ phl
758 FC I TC: 80D

260mg ] COD 1500
mig 1| TS 490y LI
Inspection Date : 0409 2% Whether achievimg standuig = SEtHen
epurting Date: 1309:2025  Disposal © Biverls madisos et e

Whether achieving standard * VESCiIuen!
Disposal : Riverls industry defaulics
NORemarks

Whether achieving standivd * Esbtituen
Disposal  Riverls tndustiy se i
NORemarks

cachieving stadard Y ESE fToent
Disposal  Riverls mdusis detande
SNORemirhs

Actinn
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1009123, 14 25 04,

H
Indus iy
Sy Detag
Up&‘rﬂllnn;u : t“"'
lnspection ¥ e
33 Peviion By - UPPCRS | p i 3

.\\I.L_D. Garhmukteshwar- ||
(NGRBAIETP CETP Status- Operational

Inspection By : UPPCBSTP Name * 6
4 MLD. Garhmukteshwar- |
INGRBA)ETP/CETP Status: Operational

Inspection By * UPPCBSTP Name |

33 PilkhaupdETP/CETP Status:
\_,a'ﬁﬁﬁn

inspection By : UPPCBSTP Name !
Modinagar 20 MLDETP/CETP Status:
Operational

Rie |

inspection By UPPCBSTP Name i
<7 VLD STP Tronica city, loniETP/CETP
sratus: Operational

fAspuction PP Bs | Name 30
1) Sl iabid Cihaziabad
{100 1 PRStassty catioral

CPPCHS TR Name S

ke Sl uly_
ilieiel. 1:35:% | |17 Status!

it

Eatan by

769

ol Lila ¥

[nspection Detail
Culorhess |
gt

| 2 50N il
pH - T mig L 1o
OO BO - Tome Ly

COD 820 me 1| TSS

B0 mg LITe . 5800 mg
LIIFC . viomg |
Inspection Date - 040972027
F(L'p(nrlmy_ Dt | V001325
F2A9PN Color Culurieys
Pl 7 5 g ) 1C - on

TC: 2200 BOD : 6. mg .« L

| COD ;420 mg/1,|TSS
TOmg/ L[] TC: 2200 mg
LI FC 400 mg - L |
Inspection Date - 00 2024
Reporting Date) 1308 2023
| 2ASPM Calor  Calorless |
pH 74 mgiL| FC 610 IC
S 2600 | BOD - 8.0 mg /L]
COD : 450 mg /L | TSS:
90mg L||TC: 2600 mg
LI|FC-610mg L|
Inspection Date - 04092027
Reporting Date, 13/0%2023
12:47PM Color . Colorless |
pH » 7.45 mg/L] FC : 520 |
TC : 7000 | BOD : 15:0 mg
L COD47.0me LTSS
30.0 mg /L[| TC: 7000 mg
fL||FE:920mg (L |
Inspectien Date : 03/09/2023
Reporting Date: 13/09/2023
12:46PM Calor : Colorless |
pH ; 7.5 mg/L| FC 1240 TC
L1600 | BOD : 160mg /LI
COD :640mg L Thd
370 mg L] TC: 1600 me
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" fFecal coliform
MPN/100 m!

540
180
240
780

220001
46000
33000
46000

as50

b lu

_A;JU
450

4
Reglonal Office
Uttar Pradesh Pollution Control Board, Ghazlabad
['s.No [ Name of STP Date pH | Color |B.O.D —coo‘ T.5.5 Total
mg/L | mg/L mg/L collform
e MPN/100 mi
T T 74 MLD SBR | 04.01,2024 | 7.06 | Colorless | 8.0 | 530 | 10.0 1600
STP, 13.01.2024 | 7.10 | Colorless | 9.0 | 55:0 | 12.0 2400
indirapuram | 18.01.2024 | 7.36 | Colorless 7.0 | 520 | 90 | 1600
35.01.2024 | 7.46 | Colorless | 80 | 54.0 110.0 2000
2 SEMLD | 04.01,2024 | 7.25 | Turbld 23.0 1150 | 390 | 320000
UASBSTP, |12.01.2024 | 7.32 | Turbld 18.0 | 110.0 | 300 70000
| Indirapuram | 18.01.2024 | 7.40 | Turbld 16.0 | 1050 | 280 63000
| 35,01.2024 | 7.20 | Turbid | 150 | 940 27.0 84000
5T SeMIDSBR | 03.01.2024 | 7.5 | Colorless | 7.9 500 | 9.0 | 2000
STP Vijay 12.01.2024 | 7.2 | Colorless 9.0 540 | 100 | 2200
Nagar 18.01.2024 | 7.6 | Colorless | 60 | 480 8.0 1400
25.01,2024 | 7.35 | Colorless 8.0 $2.0 | 9.0 2500
4 WD [03.01.2024 | 7.4 | Turbid | 27.0 1350 450 | 330000
UASBSTP, |12.01.2024 | 7.5 | Turbld 240 | 1200 | 40.0 84000
Vijay Nagar | 18.01.2024 | 7.2 Tobld | 220 11020 | 380 | 94000
25.01,2024 | 7.18 | Turbld | 20.0 | 100.0 36.0 92000
5 0MID | 03.01.2024 | 7.39 | Colorless | 7.0 520 | 90 | 1400
sadullabad | 11.01.2024 | 7.40 | Colorless 80 | 530 | 10.0 | 2500
17.01,2024 | 7.28 | Colorless | 6.0 480 | 80 2800
24.01.2024 | 7.36 | Colorless | 5.0 460 | 70 | 2800
£ T 3MLDUASB | 01.01.2024 | 7.2 Colorless | 18.0 | 108.0 08.0 | 42.0 l_ 1200
STP, 08.01.2024 | 7.50 Colorless | 16.0 | 100.0 | 40.0_ 2100
pilakhuwa | 15.01.2024 | 7.12 Colorless 14.0 | 960 | 380 | 1500
22.01,2024 | 7.24 | Colorless | 15.0 | 98.0 | 40.0 k 1400
L1
(] ( /
F/sdentl ssistant Asslstant Sclentific Offlcer Reglonal Officer
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lnspectlon Date : 05/02/2024

Reporting Date: 26/02/2024 4:21PM <

lame| p > Color : Colorless | pH: 7.06 mg/t| | Nether achieving

TPStatus |Fe: 920 | 7C:3200 BOD : 18.0mg /L _standard_:YESEfﬂuem
ot ICOD 1000mg/L l T55:38.0 mg /L Df;po;ai:ﬂiverfsindustry
_ 00m$ /LI FC 920 mg /L defaulter : NORemarks :

.-7 )'!?--

In pecl;ion Date 12/!;2/2024 :
A Reporting Date; 26/02/2024 4:52PM < |  Whether achieving
D > Color : Colorless | pH:7.22 mg/L| | standard ; YESEffluent
FC 790 | TC:2100 | BOD: 16.0 mg /L| Disposal : Riverls industry
' "'TSS 42 0 mg fL|| defaulter: NORemarks

Disposal ! Rtveds mdustrv
lter NORemarks




Inspection Date : 15/02/2024
ime| Reporting Date: 26/02/2024 4:47PM < Whether achieving
), | p> Color : Colorless | pH:7.32 mg/L| | standard : YESEffluent
| TC:1600 | BOD : 7.0 mg/L | Disposal : Riveris industry
/ defaulter : NORemarks :

Whether achieving
standard : YESEffluent
Disposal : Riverls industry
defaulter : NORemarks :




y

795

19

Inspection By : UPPCBSTP Name

156 MLD, Trans Hindon
(Indirapuram),
GhaziabadETP/CETP Status:
Operational

Inspection Date ; 21/02/2024
Reporting Date: 06/03/2024 12:42PM
< p>Color: Turbid | pH : 7.08 mg/L|
FC:610 | TC: 3800 [ BOD: 16.0mg /L
| COD:92.0mg/L | TS5:26.0mg/L |
| TC:3800mg/L| | FC:610mg/L |

Whether achieving
standard : YESEffluent
Disposal ; Riverls industry
defaulter : NORemarks :

20

Inspection By : UPPCBSTP Name
: 74 MLD, S.B.R., Indirapuram,

GhaziabadETP/CETP Status:
Operational

Inspection Date : 21/02/2024
Reporting Date: 06/03/2024 12:41PM
< p > Colar : Colorless | pH:742
mg/L| FC 790 | TC:3500 | BOD: 8.0
mg/L|COD:540mg/L| T85! 9.0
mg/L||TC:3500mg /LI | FC:790

mg/L|

Whether achieving
standard © YESEffluent

‘Disposal « Riverts industey

defaulter : NORemarks

21

inspection By UPPCBSTP Name

: 30 MLD, Sadullabad,
Ghaziabad ETP/CETP Status:
Operational

Inspection Date : 27/02/2024
Reporting Date: 06/03/2024 1:11PM <
p > Color ; Colorless | pH:7.42 meg/L|
FC:920 | TC:3200 | BOD:8.0mg /L
\COD:SG.Gmg!HTSS:Q.Bmg!L]
1TC:3200mg{L| |FC:920mg /L |

Disposal | Riverls industry
defaulter ; NORemarks :

Whether achieving
standard : YESEffluent

|

 |Inspection By : UPPCBSTP Name

g ) -5.(:_!' MLD. U.AS.BR. Dud;haida

N0 Viisy hiasar
 GhaziabadETP/CETP Status:
Operational

| 680 | TC: 4100 BOD :200me /LY

Inspaction Date 5 28/02/ 2024
Re_portin"g Date: 0§{(__)_3} ;924 1:10PM <
p > Color : Turbid | pH: 6.94 mg/L| FC i

COD:130.0mg/ L [Tss:30.0me/L |
]TC:AIOOmg/Ll | Fc:680mg /L

Whethar achieving
standard : YESEfjuent

Disposat: Riverls industry

defaulter : NORemarks :

GES

inspection By UPPCBSTP Name

. 56 MLD, S.B.R., Dudahaida
Vijay Nagar,

. . 'G'haziabadETP{CE‘.l’P'Status:

Operational

Inspection Date 28/02/2024
Reporting Date: 06/03/2024 1:03PM <
p > Color: Colorless | pH :7.04 mg/L|
FC:610 | TC:3300 | BOD:9.0mg/L
| coD;54.0 mg /L | 755:10.0 mg/L|
lTC:BBDOmg!LI | FC:610mg/ L1

Disposal : Riverts industry
defaulter : NORemarks

Whether achieving
standard : YESEffluent

e

e :_28{(}_}.}202&
03/2024 I:OQPM <
M 7,22 mg/Ll FC*

ARY

\ Disposal : Riverisindustry

fu) )| defautter . NORemarks

Whether achieving
standart © YESEffiuent
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Whether achieving
standard : YESEffluent
Disposal : Riverls industry
defaulter : NORemarks : =
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S.No |Industry Detail inspection Detail
1}inspection By : Inspection Date : 26/03/2024 Whether achieving
UPPCESTP Name : Reporting Date: 03/04/2024 standard :
Pilkhaun 3ETP/CETP {4:33PM < p > Color: Coloriess |  |YESEffluent Disposal
Status: Operational [pH:7.28 mg/L| FC:350 | TC: |: Riverls industry
1600 | BOD :26.0mg /L | COD: |defaulter:
180.0mg /L | T5S:36.0mg/L | |NORemarks :
| TC: 1600 mg /L | | FC: 350 mg
L1
2|Inspection By : Inspection Date : 27/03/2024 Whether achieving
UPPCBSTP Name : 30 |Reporting Date: 03/04/2024 standard :
MLD, Sadullabad, 4:;13PM < p > Color : Colorless | |YESEffluent Disposal
Ghaziabad ETP/CETP |pH:7.62 mg/L| FC:540 | TC: |: Riverlsindustry
Status: Operational |1600 | BOD:6.0mg/L | COD: |[defaulter:
540mg/L|T85:90mg/L| | [NORemarks:
TC:1600mg/L| | FC:540 mg/
LI
3|Inspection By : Inspection Date : 28/03/2024  |Whether achieving
UPPCBSTP Name : 70 |Reporting Date: 03/04/2024 standard :
MLD, LL.AS.B.R. 3:45PM < p > Color : Turbid | pH |YESEffluent Disposal
Dudahaida Vijay :7.48 mg/L| FC: 610 | TC: 2100 |: Riverls industry
Nagar, | BOD:16.0mg/L | COD:96.0 (defaulter:
GhaziabadETP/CETP |mg/L | T5$:24.0mg/L| | TC: |NORemarks :
Status: Operational |2100mg/L| | FC:610mg/L |
4lInspection By ! Inspection Date ;: 28/03/2024 Whetner achieving
UPPCBSTP Name : 56 |Reporting Date: 03/04/2024 standard :
MLD, S.B.R,, 3:47PM < p > Color; Coloriess | |YESEffluent Disposal
Dudahaida Vijay pH:7.14 mg/L| FC:790 | TC: |: Riverls industry
Nagar, 1300 | BOD:5.0mg /L | COD: |defaulter:
GhaziabadETP/CETP |42.0mg/L|TSS:7.0mg/L| | |NORemarks:
Status: Operational |TC:1300mg/L| | FC:790 mg/
Ll
S{inspection By : Inspection Date ; 28/03/2024 Whether achieving
UPPCBSTP Name : 56 |Reporting Date: 03/04/2024 standard :
MLD, Trans Hindon  |3:44PM < p > Color : Turbid | pH |YESEffluent Disposal
(Indirapuram), 16.92 mg/L| FC:450 | TC:2500 |: Riverls industry
GhazlabadETP/CETP || BOD:15.0mg/L | COD:88.0 |defaulter:
Status: Operational |mg/L|TSS$:24.0mg/L| | TC;: |[NORemarks :

2500 mg /L | | FC:450mg/L |
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6jinspection By Inspection Date : 28/03/2024 Whether achieving
UPPCBSTP Name : 74 |Reporting Date: 03/04/2024 standard :
MLD, SB.R., 3:42PM < p > Color : Colorless | {YESEffluent Disposal
indirapuram, pH:6.94 mg/L| FC:780 | TC:  |: Riverls industry
GhaziabadETP/CETP (2100 | BOD:6.0mg/L | COD: |defaulter:
Status: Operational |52.0mg/L|T55:80mg/L | | |NORemarks:
TC:2100mg/L| | FC: 780 mg/
L]
7iinspection By : Inspection Date : 20/03/2024  [Whether achieving
UPPCBSTP Name ! Reporting Date: 01/04/2024 standard :
Pilkhaun 3ETP/CETP |4:54PM < p > Color : Colorless |  |YESEffluent Disposal
Status: Operational |pH:7.18 mg/L| FC:680 | TC: |: Riverls industry
" |1500 | BOD:12.0mg /L | COD: |defaulter :
92.0mg/L|T55:200mg/L | | INORemarks :
TC:1500mg/L| | FC:680mg/
L]
8|Inspection By : Inspection Date : 20/03/2024  [Whether achieving
UPPCBSTP Name ; 70 |Reporting Date: 01/04/2024 standard :
MLD, U.A.S.B.R. 4:48PM < p > Color : Turbid | pH |YESEffluent Disposal
Dudahaida Vijay :7.26 mg/L]| FC: 780 | TC: 2400 |: Riverls industry
Nagar, | BOD:18.0 mg /L | COD: 100.0 [defaulter !
GhazlabadETP/CETP |mg/L | TS8:26.0mg/L| | TC: [NORemarks :
Status: Operational |2400mg/L| | FC:790mg/L |
S|Inspection By : Inspection Date : 20/03/2024 Whether achieving
WUPPCBSTP Name : 56 |Reporting Date: 01/04/2024 standard :
MLD, S.8.R,, 4:48PM < p > Color : Coloriess | |YESEffluent Disposal
Dudahaida Vijay pH:7.06 mg/L| FC:350 | TC: |: Riverls industry
Nagar, 1600 | BOD:6.0mg/L | COD: [defaulter:
GhaziabadETP/CETP [50.0mg/LIT55:80mg/L| | INORemarks:
Status: Operational [TC:1600mg/L| | FC:350 mg/
L
10{Inspection By : Inspection Date : 20/03/2024  |Whether achieving
UPPCBSTP Name ; 56 |Reporting Date: 01/04/2024 standard :
MLD, Trans Hindon  [4:47PM < p > Color: Turbid | pH |YESEffluent Disposal
{Indirapuram), :7.36 mg/L| FC: 780 | TC: 3400 |: Riverls industry
GhaziabadETP/CETP || BOD:12.0mg/L | COD:80.0 |defaulter:
Status: Operational |mg/L|TSS:20.0mg/L| | TC: [NORemarks :

3400mg/L| | FC:780mg/L |
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Status: Operational

TC:2800mg /L] | FC:790 mg/
L]

1{inspection By : Inspection Date : 20/03/2024 Whether achieving
UPPCBSTP Name : 74 |Reporting Date: 01/04/2024 standard :
MLD, S.B.R., 4:46PM < p > Color : Coloriess | |YESEffluent Disposal
Indirapuram, pH:6.96 mg/L| FC: 930 | TC: |: Riverls industry
GhaziabadETP/CETP [2500 | BOD:9.0mg /L] COD: |defaulter:
Status: Operational |54.0mg/L | TSS:10.0mg/L | | [NORemarks :
TC:2500mg /L] | FC:930 mg/
Li
Inspection By : Inspection Date : 10/03/2024 Whether achieving
UPPCBSTP Name :  [Reporting Date: 01/04/2024 standard :
Pilkhaun 3ETP/CETP [4:16PM < p > Color : Colorless | |YESEffluent Disposal
Status: Operational |pH:7.22 mg/L| FC:780 | TC: |: Riverls industry
3400 | BOD :15.0mg /L | COD: |defaulter:
96.0mg/L|TSS:360mg/L | | [NORemarks :
TC:3400mg /L] | FC: 780 mg /
Ll
3|Inspection By : Inspection Date : 13/03/2024 Whether achieving
UPPCBSTP Name : 30 |Reporting Date: 01/04/2024 standard :
MLD, Sadullabad, 4;05PM < p > Color ; Colorless | |YESEffluent Disposal
Ghaziabad ETP/CETP |pH:7.5mg/L| FC:780 | TC: : Riverls industry
Status: Operational (4300 | BOD:80mg/L| COD: |defaulter:
520mg/L|T55:90mg/L| | |NORemarks:
TC:4300mg/L| | FC: 780 mg/
Li
4]Inspection By : Inspection Date : 14/03/2024 Whether achieving
UPPCBSTP Name ; 70 |Reporting Date; 01/04/2024 standard :
MLD, U.AS.B.R. 4:00PM < p > Color : Turbid | pH |YESEffluent Disposal
Dudahaida Vijay :7.05 mg/L| FC:610 | TC: 3300 [: Riverls industry
Nagar, | BOD:14.0mg /L | COD:98.0 |defaulter:
GhaziabadETP/CETP |mg/L|TS8:220mg/L| | TC: |[NORemarks :
Status: Operational |[3300mg/L| | FC:610mg/L |
5|inspection By Inspection Date ; 14/03/2024 Whether achieving
UPPCBSTP Name : 56 |Reporting Date: 01/04/2024 standard :
MLD, S.B.R., 3:38PM < p > Color ; Colorless | |YESEffluent Disposal
Dudahaida Vijay pH:7.45 mg/L| FC:790 | TC: |: Riverls industry
Nagar, 2800 |BOD:9.0mg/L| COD: |defaulter:
GhaziabadETP/CETP [56.0mg/L | TS5:10.0mg/L | | INORemarks :
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16}Inspection By Inspection Date : 14/03/2024 Whether achieving
UPPCBSTP Name ! 56 [Reporting Date: 01/04/2024 standard
MLD, Trans Hindon  [3:36PM < p > Color : Turbid | pH |YESEffluent Disposal
(indirapuram}, : 7.1 mg/L| FC: 450 | TC: 2700 | |: Riverls industry
GhaziabadETP/CETP |BOD:16.0mg/L | COD:90.0 |defaulter:
Status: Operational |mg/L|TS$:24.0mg/L | | TC: [NORemarks :
2700mg/L| |FC:450mg/ L |
17}Inspection By : Inspection Date : 14/03/2024 Whether achieving
UPPCBSTP Name : 74 |Reporting Date: 01/04/2024 standard ;
MLD, S.B.R,, 3:36PM < p > Color : Colorless | |YESEffluent Disposal
Indirapuram, pH:7.36 mg/L| FC: 610 | TC: |: Riveris industry
GhazlabadETP/CETP (2100 | BOD:8.0mg/L | COD; |defaulter;
Status; Operational |520mg/L|755:90mg/L || |NORemarks:
TC:2100mg/L| | FC: 610 mg /
L]
18}Inspection By : Inspection Date : 04/03/2024 Whether achieving
UPPCBSTP Name:  |Reporting Dete: 01/04/2024 standard :
Pilkhaun 3ETP/CETP [12:42PM < p > Color : Colorless | [YESEffluent Disposal
Status: Operational |pH:7.36 mg/L| FC:540 | TC: |: Riveris industry
1600 | BOD:12.0mg /L | COD: |defaulter:
90.0mg /L | TSS:32.0mg/L | | INORemarks :
TC:1600mg/L| | FC:540 mg/
L
18}Inspection By : Inspection Date : 05/03/2024  |Whether achieving
UPPCBSTP Name : 30 |Repurting Date: 01/04/2024 standard ;
MLD, Sadullabad, 12:34PM < p > Color : Colorless | |YESEffluent Disposal
Ghaziabad ETP/CETP |pH :7.3 mg/L| FC:920 | TC: : Riverls industry
Status: Operational |[4700 | BOD:9.0mg/L | COD: |defaulter:
540mg/L | TSS:10.0mg/L | | INORemarks ;
TC:4700mg /L | | FC:920mg/
L1
20|Inspection By ; Inspection Date : 06/03/2024 Whether achieving
UPPCBSTP Name : 70 [Reporting Date: 01/04/2024 standard ;
MLD, UA.S.B.R. 12:22PM < p>Color : Turbid |  |YESEffluent Disposal
Dudahaida Vijay pH:7.1 mg/L| FC:450 | TC: ! Riverls industry
Nagar, 2500 | BOD:16.0 mg/L | COD: |defaulter :
GhaziabadETP/CETP [100.0mg/L | TSS:24.0mg/L | [NORemarks ;

Status: Operational

| TC:2500mg /L | | FC: 450 mg

/L]
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21linspection By : Inspection Date : 06/02/2024 Whether achieving
UPPCBSTP Name : 56 {Reporting Date: 01/04/2024 standard
MLD, 5.B.R,, 12:20PM < p > Color : Colorless | |YESEffluent Disposal
Dudahaida Vijay pH:7.26 mg/L| FC:400 | TC: |: Riverls industry
Nagar, 2400 | BOD:7.0mg/L | COD: |defaulter:
GhaziabadETP/CETP |50.0mg/L|TS5:8.0mg/L| | |NORemarks:
Status: Operational |TC:2400mg/L | | FC:400 mg/
L]
22{Inspection By : Inspection Date : 06/03/2024 Whether achieving
UPPCBSTP Name : 56 |Reporting Date: 01/04/2024 standard :
MLD, Trans Hindon  [12:18PM < p > Color : Turbid |  |YESEffluent Disposal
(Indirapuram), pH:7.3 mgfL| FC:540 | TC: ! Riverls industry
GhaziabadETP/CETP |2200 | BOD : 14.0mg/ L | COD: |defaulter :
Status: Operational |88.0mg/L|TS5:22.0mg/L| | [NORemarks :
TC:2200mg/L| | FC;: 540 mg/
Ll
23|Inspection By : Inspection Date : 06/03/2024 Whether achieving
UPPCBSTP Name : 74 |Reporting Date: 01/04/2024 standard :
MLD, S.B.R, 12:17PM < p > Color : Colorless | |YESEffluent Disposal
Indirapuram, pH:7.18 mg/L] FC:450 | TC: | Riverls industry
GhaziabadETP/CETP (1500 | BOD:6.0mg/L | COD: |defaulter:
Status: Operational [48.0mg/L|TSS:7.0mg/L|| [NORemarks:

TC:1500mg/L| | FC:450mg/
L|
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:insrﬁa%r; 5;&&!:?5;’04/2&5 _
Reporting Date: 03/05/2024

inspection By : 12:48AM < p > Color : Coloriess | |Whether achieving
UPPCBSTP Name :|pH : 7.53 mg/L| FC: 780 | TC: standard :
Pilkhaun 2500 | BOD : 20.0mg /L | COD: |YESEffluent Disposal
3ETR/CETP 170.0mg /L | TS5:28.0mg /L | | | Riverls industry
Status: TC:2500mg /L] | FC: 780 mg/ Lidefaulter :
6|Operational | MORemarks
Inspection By :  |Inspection Date : 25/04/2024
UPPCRSTP Name :|Reporting Date: 03/05/2024 Whether achieving
74 MLD, 5.B.R,, [1:12AM < p > Color : Colorless | standard :
Indirapuram, pH : 6.9 mg/L] FC ; 450 | TC : 2500 YESEffluent Disposal
GhaziabadETP/CE || BOD: 8.0 mg /L | COD :58.0 mg |: Riverls industry
TP Status: fL]TSS:90mg/L| | TC:2500 [defaulter:
7 |Operational mg/L| | FC:450mg /L | NORemarks *

Inspection By :
UPPCBSTP Name

Inspection Date : 18/04/2024
Reporting Date; 03/05/2024

:112:43AM < p > Color : Colorless |

Whether achieving

30 MLD, pH:7.18 mg/L] FC:790 | TC: standard :

Sadullabad, 2200 | BOD:7.0mg/L | COD:  |YESEffluent Disposal

Ghaziahad 540mg/L|T55:80mg/L| | | Riverisindustry

ETP/CETP Status: |TC:2200mg/L| | FC:790 mg [ L|defaulter :
8|Operational ] NORemarks :

Inspection By :

UPPCBSTP Name :|Inspection Date : 19/04/2024

70 MLD, Reporting Date: 03/05/2024

U.AS.B.R. 12:40AM < p > Color : Colorless | |Whether achieving

Dudahaida Vijay |pH:7.23mg/L| FC:790 | TC: standard :

Nagar, 3500 | BOD:13.0mg/L | COD: |YESEffiuent Disposal

GhaziabadETP/CE [94.0 mg /L | TSS:23.0mg/L | | |: Riverlsindustry

TP Status: TC:3500mg/ L] | FC:790 mg / Lidefauiter:
9|Operational | NORemarks :

Inspection By :

UPPCBSTP MName :|Inspection Date : 19/04/2024

56 MLD, 5.B.R., |Reporting Date: 03/05/2024 Whether achieving

Dudahaida Vijay |12:39AM < p > Color : Colorless | |standard :

Nagar, pH: 7.4 mg/L| FC: 240 | TC: 1600 |YESEffluent Disposal

GhaziabadETP/CE || BOD; 7.0 mg /L | COD: 52.0 mg | Riverls industry

TP Status: JL|T55:9.0mg/L| | TC:1600 |defaulter:

10|Operational mg/L]|FC:240mg/L | NORemarks :
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{inspection By :

——

UPPCBSTP Name :
56 MLD, Trans
Hindon
{Indirapuram),

803

Li_r;.-spactifj::. Date: 12!04;’2@2!-:
Reporting Date: 08/05/2024
12:38AM < p > Color : Colorless
pH :6.96 mg/L| FC:450 | TC:
1700 | BOD: 140 mg/ L | COD:

Whether achieving
standard
YESEffluent Disposel

GhaziabadETP/CE |88.0mg /L | TS§:200mg/L | | |: Riverls industry
TP Status: TC:1700 mg /L | | FC: 450 mg / L|defauiter :
11|Operational | NORemarks :
Inspection Date : 18/04/2024
Inspection By :  |Reporting Date: 03/05/2024
UPPCBSTP Name :{12:37AM < p > Color : Colorless | |Whether achieving
74 MLD, S.B.R., |pH:6.76 mg/L| FC:790 | TC: standard :
Indirapuram, 2800 | BOD:6.0mg/L | COD: |YESEffluent Disposal
GhaziabadETP/CE [52.0mg /L | TS5:80mg/L | | |:Riverls industry
TP Status: TC:2800mg /L | | FC:790 mg/ L|defaulter :
12|Operational | NORemarks ;
Inspection Date : 09/04/2024
Reporting Date: 03/05/2024
Inspection By : 12:32AM < p > Color : Colorless | |Whether achieving
UPPCBSTP Name :|pH : 6.62 mg/L| FC:280 | TC: standard :
Pilkhaun 1600 | BOD : 18.0 mg/ L | COD: |YESEffluent Disposal
3ETP/CETP 98.0mg/L | TSS:300mg/L| | |: Riverlsindustry
Status: TC:1600mg /L | | FC: 280 mg/ Ljdefaulter :
13|Operational | NORemarks :
Inspection Date : 10/04/2024
Inspection By : Reporiing Date: 03/05/2024
UPPCBSTP Name :{12:28AM < p > Colar : Colorless | |Whether achieving
30 MLD, pH:7.42 mg/L| FC:680 | TC: standard :
Sadullabad, 2400 | BOD:8.0mg/L | COD:  |YESEffluent Disposal
Ghaziabad 58.0mg/L|TSS:90mg/L| | |:Riverlsindustry
ETP/CETP Status: |TC:2400mg/L | | FC: 680 mg/ L|defaulter:
14|Operational | NORemarks :
Inspection By :
UPPCBSTP Name :|Inspection Date ; 11/04/2024
70 MLD, Reporting Date: 03/05/2024
U.AS.B.R. 12:22AM < p > Color : Colorless | |Whether achieving
Dudahaida Vijay |pH:6.98 mg/L| FC:780 | TC: standard :
Nagar, 2400 | BOD:120mg/L | COD: |YESEffluent Disposal
GhazlabadETP/CE |90.0mg /L | TSS:21.0mg/L | | [:Riverls industry
TP Status: TC:2400mg /L | | FC:780 mg / L|defaulter :
15{Operational | NORemarks :
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inspaction By !
UPPCBSTE Name :{lnspection Date : 11/04/2024
56 MLD, 5.B.R,, |Reporting Date: 03/05/2024 Whether achieving
Dudahalda Vijay |12:22AM < p > Color : Coiorless | [standard :
Nagar, pH : 7.6 mg/L| FC: 450 | TC: 1200 [YESEffluent Dispecsal
GhaziabadETP/CE || BOD:6.0mg /L | COD:48.0 mg|: Riverls industry
TP Status: JL|TSS:8.0mg/L| | TC:1200 |defaulter:
16|Operational mg/L||FC:450mg/L | NORemarks ;
Inspection By :  |Inspection Date : 10/04/2024
UPPCBSTP Name :|Reporting Date: 03/05/2024
56 MLD, Trans 12:19AM < p > Color : Colorless | |Whether achieving
Hindon pH :6.82 mg/L| FC: 780 | TC: standard :
(Indirapuram), 1100 | BOD:15mg/L | COD: YESEffluent Disposal
GhaziabadETP/CE [90.0mg /L | T8§:22.0mg /L | | |:Riverlsindustry
TP Status: TC:1100mg/L | | FC:790 mg / Lidefaulter :
17|Operational | NORemarks :
Inspection Date : 10/04/2024
Inspection By : Reporting Date: 03/05/2024
UPPCBSTP Name :{12:16AM < p > Color : Colorless | [Whether achieving
74 MLD, 5.B.R., |pH:6.64mg/L| FC:540 | TC: standard :
indirapuram, 1600 | BOD:7.0mg/L | COD: |YESEffluent Disposal
GhaziabadETP/CE [S4.0mg /L | TSS:8.0mg/L| | [ Riverisindustry
TP Status: TC:1600 mg /L | | FC: 540 mg / Lidefaulter:
18|QOperational | NORemarks :
Inspection Date : 01/04/2024
Reporting Date: 02/05/2024
InspectionBy:  |11:36PM < p > Calor : Colorless | [Whether achieving
UPPCBSTP Name :{pH : 7.06 mg/L| FC:780 | TC: standard :
Pilkhaun 2100 | BOD:20.0mg/L | COD: |YESEffluent Disposal
3ETP/CETP 100.0mg /L | TSS:32.0mg /L | | | Riverls industry
Status: TC:2100 mg /L | | FC: 780 mg / L{defaulter :
15|0perational | NORemarks :
Inspection Date : 02/04/2024
Inspection By :  |Reporting Date: 02/05/2024
UPPCBSTP Name :|11:28PM < p > Color : Colorless | |Whether achieving
30 MLD, pH:7.36 mg/L| FC:790 | TC: standard :
Sadullabad, 1700 | BOD:7.0mg/L | COD: |YESEffluent Disposal
Ghaziabad 560mg/L|TSS:10.0mg/L || |:Riverlsindustry
ETP/CETP Status: [TC:1700mg/L | | FC: 750 mg/ Lidefaulter:
20{0perational [ NORemarks :
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lInspection By :

UPPCBSTP Neme :

70 MLD, inspection Date : 04/04/2024

U.AS.B.R. Reporting Date: 02/05/2024 Whether achleving

Dudahaida Vijay |11:18PM < p > Color : Colorless | |standard :

Nagar, pH: 7.2 mg/L| FC: 450 | TC: 2200 |YESEffluent Disposal

GhaziabadETP/CE || BOD: 14.0mg /L | COD:92.0 |: Riverls industry

TP Status: mg/L|T56:220mg/L| |TC: |defaulter:
21|Operational 2200mg /L | |FC:450mg/L| [NORemarks:

Inspection By : Inspection Date : 04/04/2024

UPPCBSTP Name ;|Reporting Date: 02/05/2024

56 MLD, 5.B.R., |11:16PM < p > Color : Colorless | [Whether achieving

Dudahaida Vijay |pH :7.02 mg/L] FC:350 | TC: standard :

Nagar, 1600 | BOD:7.0mg/L| COD: |YESEffluent Disposal

GhaziahadETP/CE |50.0mg /L | TS$:9.0mg/L| | |:Riverls industry

TP Status: TC:1600 mg /L | | FC: 350 mg / Lidefaulter :
22|Operational | NORemarks ;

Inspection By :  |Inspection Date : 04/04/2024

UPPCBSTP Mame :|Reporting Date: 02/05/2024

56 MLD, Trans 11:13PM < p » Color : Colorless |  |Whether achieving

Hindon pH:6.76 mg/L| FC:780 | TC: standard :

(Indirapuram), 2500 | BOD:12.0mg/L | COD: [|YESEffluent Disposal

GhazlabadETP/CE [84.0mg /L | TS5:20.0mg/L | | |:Riverls industry

TP Status: TC:2500 mg /L | | FC: 780 mg / L|defaulter :
23|0Operational | NORemarks :

Inspection Date : 04/04/2024

Inspection By :  |Reporting Date: 02/05/2024

UPPCBSTP Name :{11:12PM < p > Color : Colorless | |Whether achieving

74 MLD, S.B.R,, |pH:6.82mg/L| FC:790 | TC: standard :

Indirapuram, 2800 | BOD:80mg/L | COD: |YESEffluent Disposal

GhaziabadETP/CE [56.0mg /L | TS§:100mg/L | | [: Riverls industry

TP Status: TC:2800mg /L | | FC: 790 mg / Lidefaulter :
24|Operational | NORemarks :
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REGIONAL OFFICE
U.P POLLUTION CONTROL BOARD
GHAZIABAD
ANALYSIS REPORT OF STPs
SNo | NameofSTP | Date | pH | calor B.O.D | C.O.D 1 TSS | Total ] Fecal |
'5 ' | mgfL | mg/L | mg/L | Coliform | Coliform
a ; | | MPN/100 | MPN/100
i [ || '- | ml ml
1 74MLD,SBR | 02.052024 | 7.36 | Colourless | 7.0 | 56.0 | 8.0 2200 930
~ STP, | 09052024  7.34 | Colourless | 80 | 58.0 | 9.0 2500 930
| Indirapuram, | 15.05,2024 | 7.24 | Colourless | 9.0 | 60.0 | 10.0 | 5400 930
Ghaziabad | 57052024 | 745 | Colourless | 7.0 | 520 | 60 3300 680
) | | 30.05.2024 | 7.15 | Colourless | 8.0 | 54.0 | 80 2700 | 610
2, | S6MLD, | 02052024 | 692 | Colourless | 140 | 90.0 = 22.0 2400 880
UASBSTP, | 09.05.2024 | 7.25 | Colourless | 150 | 92.0 | 26.0 2200 400 |
. Indirapuram, | 15.05.2024 | 7.12 | Colourless = 160 | 940 | 24.0 2200 | 680
Ghaziabad | 22.05.2024 | 7.21  Colourless | 13.0 | 90.0 | 210 1700 | 610
.......................................... ,.30.05.2024 | 7.56 Turbid 140 | 92.0 | 200 1700 | 610
|8 56 MLD SBR | 02.05.2024 | 7.06 | Colourless | 6.0 | 500 | 7.0 1700 610
STP Vijay | 09.05.2024 | 7.03 Colourless 8.0 52.0 90 | 1700 830 !
Nagar, | 15.05.2024 | 7.28 | Colourless | 7.0 | 480 | 80 2700 | 830 |
Ghaziabad | 22,05.2024 | 7.43 | Colourless | 80 | 520 | 7.0 3300 680
| | 30.05.2024 | 7.81 Colourless 9.0 54.0 | 9.0 2200 | 930
| 4. | 70MLDUASB | 02.05.2024 | 7.48 | Colourless | 120 | 86.0 | 20.0 2100 | 400
! | sTP,Vilay | 09.05.2024 | 7.58 | Colourless | 140 880 | 22.0 1100 400
| Nagar, | 15052024 | 7.42 | Colourless | 16.0 |90.0 | 26.0 3300 680 |
Ghaziabad | 22.05.2024 | 7.13 Colourless | 140 | 840 | 250 2600 g20
, | 30052024 | 7.03 | Colourless | 150 | 980 | 24.0 2700 |~ 830
5.1 30MLD | 01.05.2024 | 7.38 | Colourless | 60 | 520 | 9.0 1100 | 400
Sadullabad | 08.05.2024 | 7.39 | Colourless | 80 | 56.0 | 10.0 2700 930
5 Loni, 14.05.2024 | 7.78 | Colourless | 7.0 | 54.0 | 8.0 2600 920
Ghaziabad | 20.05.2024 | 7.53 | Colourless | 6.0 | 50.0 | 8.0 2500 930 |
| _ 729.05.2024 | 711 | Colourless | 80 | 58.0 | 9.0 200 | 830
"""" 6 | IMLDUASB | 06.05.2024 | 7.25 | Colourless | 20.0 | 170.0 | 26.0 2500 930
' sp, 113052024 | 7.14 | Colourless
pikhuws, [ 20052024 | 724 |
Hapur i i
129052024 | 723
4 ,_;,'.-:;_—,-"’* #
. SR | ol
7sA ASO RO
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S5.NO

STP NAME

INSPECTION DATE

Inspection By : UPPCBSTP Name :
Pilkhaun 3ETP/CETP Status:
Operational

Inspection Date : 29/08/2024 Reporting Date: 06/09/2024 3:47TPM <p >
Color : Colorless | pH : 7.22 mg/L| FC : 680 | TC : 1700 | BOD : 9.0 mg /L |
COD:820mg/L|TSS:240mg/L||TC:1700mg/L||FC:680mg/

L|

Inspection By : UPPCBSTP Name : 30
MLD, Sadullabad, Ghaziabad
ETP/CETP Status: Operational

Inspection Date : 29/08/2024 Reporting Date: 06/09/2024 3:46PM < p =
Color : Colorless | pH : 7.68 mg/L| FC : 930 | TC : 2500 | BOD : 9.0mg /L |
COD:57.0mg/L|TSS:8.0mg/L||TC:2500mg/L||FC:930mg/L

Inspection By : UPPCBSTP Name : 70
MLD, U.A.S.B.R. Dudahaida Vijay
Nagar, GhaziabadETP/CETP Status:
Operational

Inspection Date : 30/08/2024 Reporting Date: 06/09/2024 3:42PM <p =
Color ; turbid | pH : 7.56 mg/L| FC : 1400 | TC : 2700 | BOD : 22.0mg /L |
COD:102.0mg/L|TSS:280mg/L||TC:2700mg/L||FC: 1400 mg
/L]

Inspection By : UPPCBSTP Name : 56
MLD, S.B.R., Dudahaida Vijay Nagar,
GhaziabadETP/CETP Status:
Operational

Inspection Date : 30/08/2024 Reporting Date: 06/09/2024 3:40PM < p >
Calor : Colorless | pH : 7.65 mg/L| FC : 610 | TC : 1400 | BOD : 6.0 mg/L |
COD:44.0mg/L|TSS:7.0mg/L||TC:1400mg /L ||FC:610 mg/L

Inspection By : UPPCBSTP Name : 56
MLD, Trans Hindon (Indirapuram),
GhaziabadETP/CETP Status:
Operational

Inspection Date : 30/08/2024 Reporting Date: 06/09/2024 3:39PM < p >
Color : turbid | pH : 7.56 mg/L| FC : 930 | TC : 2100 | BOD : 8.0mg /L |
COD:520mg/L|TSS:11.0mg/L||TC:2100mg/L||FC:930mg/
L|

Inspection By : UPPCBSTP Name : 74
MLD, S.B.R., Indirapuram,
GhaziabadETP/CETP Status:
Operational

Inspection Date : 30/08/2024 Reporting Date: 06/09/2024 3:38PM < p >
Color : Colorless | pH : 7.32 mg/L| FC : 400 | TC: 1100 | BOD : 6.0 mg /L |
COD:48.0mg/L|TSS:7.0mg/L||TC:1100mg/L||FC:400 mg/L

|

Inspection By : UPPCBSTP Name :
Pilkhaun 3ETP/CETP Status:
Operational

Inspection Date : 21/08/2024 Reporting Date: 27/08/2024 1:07PM < p >
Calor : Colorless | pH : 7.34 mg/L| FC : 1200 | TC : 2700 | BOD : 12.0 mg /
L|COD:98.0mg/L|TSS:26.0mg/L||TC:2700mg/L||FC: 1200

mg/L|

Inspection By : UPPCBSTP Name : 30
MLD, Sadullabad, Ghaziabad
ETP/CETP Status: Operational

Inspection Date : 22/08/2024 Reporting Date: 27/08/2024 1:06PM < p >
Color : Colorless | pH : 7.26 mg/L| FC : 680 | TC : 1700 | BOD : 6.0 mg /L |
COD:480mg/L|TSS:7.0mg/L||TC:1700mg/L||FC:680mg/L

Inspection By : UPPCBSTP Name : 70
MLD, U.A.S.B.R. Dudahaida Vijay
Nagar, GhaziabadETP/CETP Status:
Operational

Inspection Date : 23/08/2024 Reporting Date: 27/08/2024 1:05PM < p >
Color : turbid | pH : 7.26 mg/L| FC : 930 | TC : 2100 | BOD : 15.0 mg / L |
COD:98.0mg/L|TSS:20.0mg/L||TC:2100 mg/L||FGC:930 mg/
L|

10

Inspection By : UPPCBSTP Name : 56
MLD, S.B.R., Dudahaida Vijay Nagar,
GhaziabadETP/CETP Status:
Operational

Inspection Date : 23/08/2024 Reporting Date: 27/08/2024 1:04PM < p >
Color : Colorless | pH : 7.35 mg/L| FC : 930 | TC : 2100 | BOD : 10.0 mg/ L
|COD:58.0mg/L|TSS:80mg/L||TC:2100mg/L[|FC:930 mg/

L]

11

Inspection By : UPPCESTP Name : 56
MLD, Trans Hindon (Indirapuram),
GhaziabadETP/CETP Status:
Operational

Inspection Date : 23/08/2024 Reporting Date: 27/08/2024 1:03PM < p >
Color : turbid | pH : 7.28 mg/L| FC : 400 | TC: 1100 |BOD : 7.0 mg /L |
COD:480mg/L|TSS:80mg/L||TC:1100mg/L||FC:400mg/L
|

12

Inspection By : UPPCBSTP Name : 74
MLD, S.B.R., Indirapuram,
GhaziabadETP/CETP Status:
Operational

Inspection Date : 23/08/2024 Reporting Date: 27/08/2024 1:03PM < p >
Color : Colorless | pH : 7.45 mg/L| FC : 930 | TC: 1200 |BOD : 7.0mg /L |
COD:540mg/L|TSS:80mg/L||[TC:1200mg/L||FC:930mg/L

13

Inspection By : UPPCBSTP Name :
Pilkhaun 3ETP/CETP Status:
QOperational

Inspection Date : 12/08/2024 Reporting Date: 27/08/2024 12:29PM <p >
Color : Colorless | pH: 7.18 mg/L| FC : 830 | TC : 2100 | BOD: 8.0 mg/ L |
COD:800mg/L|T8S5:200mg/L||TC:2100mg/L||FC:830 mg/

L|

14

Inspection By : UPPCBSTP Name : 30
MLD, Sadullabad, Ghaziabad
ETP/CETP Status: Operational

Inspection Date : 13/08/2024 Reporting Date: 27/08/2024 12:28PM <p >
Color: Colorless | pH : 745 mg/L| FC : 830 | TC: 2100 |[BOD : 7.0 mg /L |
COD:520mg/L|TSS:8.0mg/L||TC:2100 mg/L||FC:830mg/L

|
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S.NO

STP NAME

INSPECTION DATE

Inspection By : UPPCBSTP Name : 70
MLD, U.A.S.B.R. Dudahaida Vijay
Nagar, GhaziabadETP/CETP Status:
Operational

Inspection Date : 14/08/2024 Reporting Date: 27/08/2024 12:22PM < p >

Color : Turbid | pH : 7.16 mg/L| FC : 680 | TC : 2200 | BOD : 14.0 mg /L |

COD:920mg/L|TS5:220mg/L||TC:2200mg/L||FC:680mg/
LI

16

Inspection By : UPPCBSTP Name : 56
MLD, S.B.R., Dudahaida Vijay Nagar,
GhaziabadETP/CETP Status:
Operational

Inspection Date : 14/08/2024 Reporting Date: 27/08/2024 12:21PM < p >
Color : Colorless | pH : 7.27 mg/L| FC : 680 | TC : 1400 |BOD : 7.0 mg/L |
COD:520mg/L|TSS:6.0mg/L||TC:1400mg/L||FC:680mg/L

17

Inspection By : UPPCBSTP Name : 56
MLD, Trans Hindon (Indirapuram),
GhaziabadETP/CETP Status:
Operational

Inspection Date : 14/08/2024 Reporting Date: 27/08/2024 12:20PM < p >
Color : Turbid | pH : 7.24 mg/L| FC : 610 | TC : 2200 |BOD:9.0mg /L |
COD:56.0mg/L|TS5:120mg/L||TC:2200mg/L||FC:610mg/
L]

18

Inspection By : UPPCBSTP Name : 74
MLD, S.B.R., Indirapuram,
GhaziabadETP/CETP Status:
Operational

Inspection Date : 14/08/2024 Reporting Date: 27/08/2024 12:20PM < p >
Color : Colorless | pH : 7.26 mg/L| FC : 680 | TC : 1700 | BOD : 8.0 mg / L |
COD:580mg/L|TSS:9.0mg/L||TC:1700 mg/L||FC:680mg/L

|

19

Inspection By : UPPCBSTP Name :
Pilkhaun 3ETP/CETP Status:
Operational

Inspection Date : 08/08/2024 Reporting Date: 19/08/2024 10:00AM < p >
Color : Colourless | pH : 7.42 mg/L| FC : 930 | TC: 2200 | BOD: 9.0mg /L
|COD:84.0mg/L|T55:220mg/L||TC:2200mg/L||FC:930mg/

L]

20

Inspection By : UPPCBSTP Name : 30
MLD, Sadullabad, Ghaziabad
ETP/CETP Status: Operational

Inspection Date : 06/08/2024 Reporting Date: 19/08/2024 9:57AM <p >
Color : Colourless | pH : 7.6 mg/L| FC: 930 | TC: 2700 [|BOD : 8.0 mg /L |
COD:540mg/L|TSS:9.0mg/L||TC:2700mg/L||FC:930mg/L

|

21

Inspection By : UPPCBSTP Name : 70
MLD, U.A.S.B.R. Dudahaida Vijay
Nagar, GhaziabadETP/CETP Status:
Qperational

Inspection Date : 08/08/2024 Reporting Date: 19/08/2024 9:53AM <p >
Color : Turbid | pH : 7.28 mg/L| FC : 930 | TC : 2700 | BOD : 16.0 mg /L |
COD:940mg/L|TSS:240mg/L||TC:2700mg/L||FC:930mg/

L|

22

Inspection By : UPPCBSTF Name : 56
MLD, S.B.R., Dudahaida Vijay Nagar,
GhaziabadETP/CETP Status:
Operational

Inspection Date : 07/08/2024 Reporting Date: 19/08/2024 9:52AM < p >
Color : Colourless | pH : 7.46 mg/L] FC : 930 | TC : 2200 | BOD : 8.0 mg / L
|COD:56.0mg/L|TSS:7.0mg/L||TC:2200mg/L||FC:930mg/

L]

23

Inspection By : UPPCBSTP Name : 56
MLD, Trans Hindon (Indirapuram),
GhaziabadETP/CETP Status:
Operational

Inspection Date : 08/08/2024 Reporting Date: 19/08/2024 9:47AM <p >
Color : Turbid | pH : 7.16 mg/L| FC : 680 | TC : 2500 | BOD : 10.0 mg /L |
COD:800mg/L|TS8:14.0mg/L||TC:2500mg/L||FC:680mg/

L|

24

Inspection By : UPPCBSTP Name : 74
MLD, S.B.R., Indirapuram,
GhaziabadETP/CETP Status:
Operational

Inspection Date : 08/08/2024 Reporting Date: 19/08/2024 9:46AM < p >
Color : Colourless | pH : 7.12 mg/L| FC : 400 | TC : 1100 | BOD : 6.0 mg / L
|COD:52.0mg/L|TSS:8.0mg/L||TC:1100mg /L ||FC :400 mg/

L]

78
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UPPCB Report for the Month of Sep-24

SI.No.

Name of Plant

Particular

Inspection By : UPPCBSTP Name :
Pilkhaun 3ETP/CETP Status:
Operational

Inspection Date : 23/09/2024 Reporting Date: 04/10/2024 12:46PM < p
> Color : Colorless | pH : 7.37 mg/L| FC : 1200 | TC : 2700 | BOD : 26.0
mg/L|COD:184.0mg/L|TSS:42.0mg/L||TC:2700mg/L ||
FC:1200mg/L |

Inspection By : UPPCBSTP Name : 30

Inspection Date : 25/09/2024 Reporting Date: 04/10/2024 12:46PM < p
> Color : Colorless | pH : 7.42 mg/L| FC : 610 | TC : 2200 | BOD : 8.0

2 l\EA'II'_IE/,CSEa}I?I;I"Sit:ﬁé:%q:;rl:zjgal mg/L|COD:58.0mg/L|TSS:9.0mg/L||TC:2200mg/L]||FC:
610mg/L |
Inspection By : UPPCBSTP Name : 70 |Inspection Date : 25/09/2024 Reporting Date: 04/10/2024 12:43PM < p
3 MLD, U.A.S.B.R. Dudahaida Vijay > Color : turbid | pH : 7.54 mg/L| FC : 830 | TC : 2700 | BOD : 14.0 mg /
Nagar, GhaziabadETP/CETP Status: |L|COD:96.0mg/L|TSS:16.0mg/L||TC:2700mg/L||FC:
Operational 830mg /L |
Inspection By : UPPCBSTP Name : 56 |Inspection Date : 25/09/2024 Reporting Date: 04/10/2024 12:43PM < p
4 MLD, S.B.R., Dudahaida Vijay Nagar, |> Color: Colorless | pH : 7.65 mg/L| FC : 680 | TC : 1700 | BOD : 7.0
GhaziabadETP/CETP Status: mg/L|COD:50.0mg/L|TSS:80mg/L||TC:1700mg/L]||FC:
Operational 680mg/L |
Inspection By : UPPCBSTP Name : 56 |Inspection Date : 25/09/2024 Reporting Date: 04/10/2024 12:42PM < p
5 MLD, Trans Hindon (Indirapuram), > Color : turbid | pH : 7.28 mg/L| FC : 680 | TC : 2200 | BOD : 9.0 mg/L
GhaziabadETP/CETP Status: |COD:56.0mg/L|TSS:13.0mg/L||TC:2200mg/L||FC:680
Operational mg/L|
Inspection By : UPPCBSTP Name : 74 [Inspection Date : 25/09/2024 Reporting Date: 04/10/2024 12:41PM < p
6 MLD, S.B.R., Indirapuram, > Color : Colorless | pH : 7.48 mg/L| FC : 610 | TC : 1200 | BOD : 7.0
GhaziabadETP/CETP Status: mg/L|COD:52.0mg/L|TSS:80mg/L||TC:1200mg/L]||FC:
Operational 610mg/L |
. . . Inspection Date : 17/09/2024 Reporting Date: 24/09/2024 12:43PM < p
. 'F',‘"slf:a‘ﬁf’;gp /léﬁg%f;zs',\'ame " |> Color : Colorless | pH : 7.25 mg/L| FC : 400 | TC : 1200 | BOD : 12.0
. ' mg/L|COD:96.0mg/L|TSS:26.0mg/L||TC:1200mg/L||FC
Operational .
400 mg /L |
. . . Inspection Date : 18/09/2024 Reporting Date: 24/09/2024 12:42PM < p
Inspection By : UPPCBSTP Name - 30 | '~ - ojorless | pH - 7.35 mgiL| FC : 680 | TC : 1700 | BOD : 9.0
8 |MLD, Sadullabad, Ghaziabad mg/L|COD:60.0mg/L|TSS:80mg/L||TC:1700mg/L||FC:
ETP/CETP Status: Operational 9 - mg -evmg ' 9 '
680mg/L |
Inspection By : UPPCBSTP Name : 70 |Inspection Date : 19/09/2024 Reporting Date: 24/09/2024 12:41PM < p
9 MLD, U.A.S.B.R. Dudahaida Vijay > Color : turbid | pH : 7.44 mg/L| FC : 680 | TC : 2100 | BOD : 12.0 mg /
Nagar, GhaziabadETP/CETP Status: |L|COD:90.0mg/L|TSS:19.0mg/L||TC:2100mg/L||FC:
Operational 680mg/L|
Inspection By : UPPCBSTP Name : 56 |Inspection Date : 19/09/2024 Reporting Date: 24/09/2024 12:41PM < p
10 MLD, S.B.R., Dudahaida Vijay Nagar, |> Color: Colorless | pH :7.45 mg/L| FC : 930 | TC : 2100 | BOD: 8.0
GhaziabadETP/CETP Status: mg/L|COD:54.0mg/L|TSS:7.0mg/L||TC:2100mg/L]||FC:
Operational 930mg /L |
Inspection By : UPPCBSTP Name : 56 |Inspection Date : 19/09/2024 Reporting Date: 24/09/2024 12:40PM < p
11 MLD, Trans Hindon (Indirapuram), > Color : turbid | pH : 7.15 mg/L| FC : 610 | TC : 1200 | BOD : 7.0 mg /L
GhaziabadETP/CETP Status: | COD:50.0mg/L|TSS:12.0mg/L|]|TC:1200mg/L||FC:610
Operational mg/L|
Inspection By : UPPCBSTP Name : 74 [Inspection Date : 19/09/2024 Reporting Date: 24/09/2024 12:39PM < p
12 MLD, S.B.R., Indirapuram, > Color : Colorless | pH : 7.22 mg/L| FC : 930 | TC : 2100 | BOD : 9.0
GhaziabadETP/CETP Status: mg/L|COD:56.0mg/L|TSS:80mg/L||TC:2100mg/L]||FC:
Operational 930mg /L |
. . . Inspection Date : 10/09/2024 Reporting Date: 21/09/2024 3:46PM < p >
" 'F',‘"slf:a‘ﬁf’;gp /léﬁg%f;zs'?'ame " |Color : Colorless | pH : 7.64 mg/L| FC : 610 | TC : 1700 | BOD : 10.0 mg

Operational

/L|COD:88.0mg/L|TSS:22.0mg/L||TC:1700mg/L||FC:
610mg /L |
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UPPCB Report for the Month of Sep-24

SI.No.

Name of Plant

Particular

Inspection By : UPPCBSTP Name : 30

Inspection Date : 10/09/2024 Reporting Date: 21/09/2024 3:45PM < p >
Color : Colorless | pH : 7.46 mg/L| FC : 930 | TC : 1400 | BOD : 7.0 mg/

14 |MLD, Sadullabad, Ghaziabad . . . .
ETP/CETP Status: Operational ;LC/)(EI? :56.0mg/L|TSS:80mg/L||TC:1400mg/L||FC:930
Inspection By : UPPCBSTP Name : 70 |Inspection Date : 11/09/2024 Reporting Date: 21/09/2024 3:40PM < p >

15 MLD, U.A.S.B.R. Dudahaida Vijay Color : turbid | pH : 7.38 mg/L| FC : 680 | TC : 2500 | BOD : 15.0 mg/L
Nagar, GhaziabadETP/CETP Status: ||COD:94.0mg/L|TSS:22.0mg/L||TC:2500mg/L||FC:680
Operational mg/L|
Inspection By : UPPCBSTP Name : 56 |Inspection Date : 11/09/2024 Reporting Date: 21/09/2024 3:40PM < p >

16 MLD, S.B.R., Dudahaida Vijay Nagar, [Color: Colorles |pH :7.18 mg/L| FC : 680 | TC : 2200 | BOD : 9.0 mg/
GhaziabadETP/CETP Status: L|COD:56.0mg/L|TSS:8.0mg/L||TC:2200mg/L||FC:680
Operational mg/L|
Inspection By : UPPCBSTP Name : 56 |Inspection Date : 11/09/2024 Reporting Date: 21/09/2024 3:39PM < p >

17 MLD, Trans Hindon (Indirapuram), Color : turbid | pH : 7.32 mg/L| FC : 680 | TC : 1700 | BOD : 8.0 mg /L |
GhaziabadETP/CETP Status: COD:54.0mg/L|TSS:15.0mg/L||TC:1700mg/L||FC :680
Operational mg/L|
Inspection By : UPPCBSTP Name : 74 |Inspection Date : 11/09/2024 Reporting Date: 21/09/2024 12:11PM < p

18 MLD, S.B.R., Indirapuram, > Color : Colorless | pH: 7.18 mg/L| FC : 610 | TC : 1400 | BOD : 7.0
GhaziabadETP/CETP Status: mg/L|COD:50.0mg/L|TSS:9.0mg/L||TC:1400mg/L||FC:
Operational 610 mg /L |

. . . Inspection Date : 05/09/2024 Reporting Date: 13/09/2024 8:16PM < p >

19 Eﬁfﬁf@% /lézinggtis'_\'ame ~|Color : Colorless | pH : 7.45 mg/L| FC : 930 | TC : 2200 | BOD : 14.0 mg

. ' /L]COD:102.0mg/L|TSS:28.0mg/L||TC:2200mg/L||FC:
Operational
930mg /L |
. . ) Inspection Date : 03/09/2024 Reporting Date: 13/09/2024 8:05PM < p >
Inspection By - UPPCBSTP Name - 30 |5 1 ojoriess | pH - 7.12 mg/L| FC - 680 | TC : 2200 | BOD : 6.0 mg /

20 |MLD, Sadullabad, Ghaziabad L|COD:50.0 mg/L|TSS:7.0mg/L||TC:2200 mg/L ||FC : 680
ETP/CETP Status: Operational mg/L| I Y ' '
Inspection By : UPPCBSTP Name : 70 |Inspection Date : 04/09/2024 Reporting Date: 13/09/2024 8:01PM < p >

21 MLD, U.A.S.B.R. Dudahaida Vijay Color : Turbid | pH : 7.28 mg/L| FC : 930 | TC : 2100 | BOD : 18.0mg /L
Nagar, GhaziabadETP/CETP Status: ||COD:98.0mg/L|TSS:26.0mg/L||TC:2100mg/L||FC:930
Operational mg/L|
Inspection By : UPPCBSTP Name : 56 |Inspection Date : 04/09/2024 Reporting Date: 13/09/2024 8:00PM < p >

22 MLD, S.B.R., Dudahaida Vijay Nagar, [Color: Colorless | pH :7.38 mg/L| FC : 680 | TC : 2500 | BOD : 8.0 mg/
GhaziabadETP/CETP Status: L|COD:57.0mg/L|TSS:9.0mg/L||TC:2500mg/L||FC:680
Operational mg/L|
Inspection By : UPPCBSTP Name : 56 |Inspection Date : 04/09/2024 Reporting Date: 13/09/2024 7:46PM < p >

23 MLD, Trans Hindon (Indirapuram), Color : Turbid | pH : 7.45 mg/L| FC : 610 | TC : 1400 | BOD : 9.0 mg /L |
GhaziabadETP/CETP Status: COD:58.0mg/L|TSS:140mg/L||TC:1400mg/L||FC:610
Operational mg/L|
Inspection By : UPPCBSTP Name : 74 (Inspection Date : 04/09/2024 Reporting Date: 13/09/2024 7:45PM < p >

o4 MLD, S.B.R., Indirapuram, Color : Colorless | pH : 7.56 mg/L| FC : 930 | TC : 2200 | BOD : 8.0 mg/

GhaziabadETP/CETP Status:
Operational

L|COD:60.0mg/L|TSS:80mg/L||TC:2200mg/L||FC:930
mg/L|
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110007 (India) Website : www.shriraminstitute.org
001 Certified Institute E-mail id : customercare@shriraminstitute.org
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TEST REPORT NO : C1/0000324285

o1y,
—
s e
Date S 24-04-2023 “Lif Y
Job Na 12304-1-411-689
Booking No 1 PI2324/1/3
Booking Date 1 03-04-2023

Customer RefNo, ; EMAIL
Customer Ref Dt : 01-04-2023

b No. 2304-1-411-689
F WATER DRAWN BY OUR REPRESENTATIVE ON 10.04.2023
\M, LONI GHAZIABAD, U.P, MARKED AS "STP OUTLET" WAS

Results Protocol
72 1S: 3025 Pt=11-2022
22 IS: 3025 Pt-17-1984, RA 2021
52 APHA 23" Ed., 5220
I 10 APHA 23" Ed., 5210
11000 Organisms IS 1622:1981,RA 2019

—End of Report —

s
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See overleaf for terms & conditions
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Scient Industrial Research Foundation) 138

-~ 110007 (India) Website : www.shriraminstitute.org
Certified Institute E-mail id : customercare@shriraminstitute.org
qad@shriraminstitute.org

TEST REPORT NO : C1/0000324263
Date : 24-04-2023
Job No 1 2304-1-911-204
Bookmg No : PI2324/1/3
Booking Date 1 03-04-2023
Customer Ref Mo, EMAIL
Customer Ref D1, ; 01-04-2023
Job No. 2304-1-411-204
OF WATER DRAWN BY OUR REPRESENTATIVE ON 03.04.2023
- NIGAM, LONI, GHAZIABAD, U.P, MARKED AS "STP OUTLET" WAS
Results Protocol
6.9 1S: 3025 Pt-11-2022
9 1S: 3025 Pt-17-1984, RA 2021
56 APHA 23" Ed., 5220
mand, mg/! 10 APHA 23" Ed., 5210
<2 Organisms IS 1622:1981,RA 2019
—End of Report —
AUTH! SIGNATORY
EMPLOVEECODE{Y[0 & )
e P e e L DU A et

¢ to the eriginal report.

27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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5125F TEST REPORT NO : C1/0000324747

Date ;29-04-2023 \

Job No -2304-1-411-1290 At TC-5444
Booking No 1 PI2324/1/3

Booking Date 1 03-04-2023

Customer RefMNo. ; EMAIL
Customer RefDt. - 01-04-2023

Job No. 2304-1-411-1290
SAMPLE OF WATER DRAWN BY QUR REPRESENTATIVE ON 17.04.2023
U.P. JAL NIGAM, LONI, GHAZIABAD, (U.P), MARKED AS "STP OUTLET"

Results Protocol
7.5 IS: 3025 Pt-11-2022
Is, mg/| 4 IS: 3025 Pt-17-1984, RA 2021
emand, mg/l 24 APHA 23" Ed., 5220
Demand, mg/! 5 [S: 3025 Pt-44-1993, RA 2019
iform per 100 ml <2 IS 1622:1981,RA 2019

wo or more than two  Organisms

—~End of Report —
AUT IGNATORY
EMPLOYEE CODE:( |0 & )
e —— S A iiccsscosuimsmmimonsessioss e
ted / calibrated above.
be authenticatad by r=terence to the original report.
+ 81-11-27000100, 27667267, 27667860 Fax : 91-11-27667207

See overleaf for terms & conditions
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005466F TEST REPORT NO : C1/0000325542
Date 1 08-05-2023
Jub No J2304-1-411-1776
Booking No 1 PI2324/113
Booking Date (03-04-2023
Customer RefNo.  : EMAIL
Customer Ref DL - 01-04-2023
. Job No. 2304-1-411-1776
D SAMPLE OF WATER FROM STP DRAWN BY OUR REPRESENTATIVE ON
STP PLANT, LONJ, U.P. JAL NIGAM MARKED AS "STP OUTLET" WAS
Results Protocol
& 7.8 1S: 3025 Pt-11-2022
Solids, mg/| g I8: 3025 Pt-17-1984, RA 2021
mand, mg/ 60 APHA 23" Ed., 5220
Demand, mg/] 9 IS: 3025 Pt-44-1993, RA 2019 }
<2 Organisms IS 1622:1981,RA 2019
—End of Report — 5‘
AUT ED SIGNATORY
EMPLOYEE CODE( L{[0G )

zalibrated above.
ticated by reference to the orlginel report.

:91-11-27000100, 27667267, 27667860 Fax: 91-11-27667207
See overleaf for terms & conditions
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6467F TEST REPORT NO : C1/0000327683

Date 1 03-06-2023 of] f,-i“"l R

Job No 1 2305-1-411-1504 gL TC-5444
Booking No PJ2324/1016

Booking Date - 02-05-2023

Customer Ref No.  : OBG-PO-32739/10M 1653
Customer Ref Dt ; 04-05-2023

_ Job No. 2305-1-411-1504
SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 22.05.2023

Results Protocol

7.7 IS: 3025 Pt-11-2022

8 IS: 3025 P1-17-1984, RA 2021

48 APHA 23" Ed., 5220

8 APHA 23" Ed., 5210 |
21 Organisms IS 1622:1981,RA 2019

—End of Report —

]

AUT ISEEFSIGNATDRY
EMPLOYEE coDE( ~{10C )
1/1

s s T LY e e e P

ted / calibrated above.
authenticated by reference to the uriginal report.

one : 91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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06344F TEST REPORT NO : C1/0000327471
Date - 31-05-2023
Job No 1 2305-1-411-979
Booking No - PI2324/1/16
Booking Date : 02-05-2023
Customer Ref No.  : DBG-PO-32739/10M165
Customer Ref Dt : 04-05-2023
_ Job No. 2305-1-411-979
B SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 15.05.2023
NT, U.P. JAL NIGAM, LONI, GHAZIABAD (U.P), MARKED AS "STP OUTLET"
Results Protocol
7.5 [S: 3025 Pt-11-2022
olids, mg/I 7 IS: 3025 Pt-17-1984, RA 2021
Demand, mg/! 48 APHA 23™ Ed., 5220
A Demand, mg/! 8 IS: 3025 Pt-44-1993, RA 2019
tiform per 100 ml 2100 Organisms IS 1622:1981,RA 2019
—End of Report —
AU |IGNATORY
EMPLOVEECODE:( 1105 )

ted | calibrated above.
ntisated by reference to the original report.

one : 91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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TEST REPORT NO : C1/0000326737

Daie ©23-03-2023
Job No D 2305-1-411-565
Baooking No CRIR3AN6
Booking Date 1 02-03-2023

Customer Ref No,  : OBG-PO-32739/10M 163
Customer Ref Dt - (4-05-2023

~ Job No. 2305-1-411-565
LE OF WATER DRAWN BY OUR REPRESENTATIVE ON 08.05.2023
JP JAL NIGAM, LONI GHAZIABAD, U.P, MARKED AS "STP OUTLET"

Resulis Protocol
7.5 1S: 3025 Pi-11-2022
9 IS: 3025 Pt-17-1984, RA 2021
48 APHA 23" Ed., 5220

me/l 8 1S: 3025 Pt-44-1993, RA 2019
<2 1S: 1622:1981, RA-2019

Organisms

—End of Report —

AUTHORISED SIGNATORY
EMPLOYEE CODE{ {f|0.< )

,,,,,, SOND.: 17 [P o -
Ve,

nee lo the original repon.

27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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758F TEST REPORT NO : C1/0000326235
Date : 17-05-2023
Job No :2305-1-411-111
Booking No : PI2324/1/16
Booking Date 1 02-05-2023
Customer Ref No.  : OBG-PO-32739/10M165
Customer RefDt. : 04-05-2023
Job No. 2305-1-411-111
SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 01.05.2023
\NT, UP JAL NIGAM, LONI GHAZIABAD, U.P, MARKED AS "STP OUTLET"

Results Protocol
7.4 IS: 3025 Pt-11-2022

s, mg/l 4 1S: 3025 Pt-17-1984, RA 2021

nand, mg/| 40 APHA 23" Ed., 5220

Demand, mg/l 8 APHA 23" Ed.,, 5210

n per 100 ml <2 IS; 1622:1981, RA-2019
Two or more Organisms
—End of Report —
- AUTAORISED SIGNATORY
empLOYEECODE( Y{]0C )
v e i 24 S

cated by reference 1o the original report.

191-11-27000100, 27667267, 27667360 Fax : 91-11-27667207
See overleaf for terms & conditions
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TEST REPORT NO : C1/0000329835

T £ L 4 L A e 8 AN o a3 e e S VR B e s N

Date 1 30-06-2023

Job No 12306-1-411-912
Booking No 1 PI2324/1/26
Booking Date 1 01-06-2023

Customer RefNo.  : OBG-PO-32739/10M165
Customer Ref Dt.  : 04-05-2023

Job No. 2306-1-411-912
OF WATER DRAWN BY OUR REPRESENTATIVE ON 12.06.2023
PJAL NIGAM, LONI, GHAZIABAD, MARKED AS "STP OUTLET" WAS

Results Protocol
7.3 IS: 3025 Pt-11-2022
9 IS: 3025 Pt-17-1984, RA 2021
44 APHA 23" Ed., 5220
meg/l 8 APHA 23" Ed,, 5210
700 Organisms 1S 1622:1981,RA 2019

—End of Report —

oS |

 AUTHURISED SIGNATORY
empLovee cobe{ 10T ) |

000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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TEST REPORT
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NO : C1/0000330216

any ofher oopies siwuld be.

ytothe items tesnd T callbrated above,
authenlicaied by reference fo the original report,

' Ph"'ne 91-11-27000100, 27667267, 27667860

et \\".1 i J.n?
: SO, [
tCodc {szmvo:‘ss) Date £ 04-07-2023 Zeemg N
TECH WABAG LIMITED Jab No 1 2306-1-411-1531 ' /{T,“.,\ -, L 4
A'ILL_NA(JAR - Booking No : PI2324/1/26
Booking Date 1 01-06-2023
T _E$H-2{)]0!2_ Customer RefNo.  : OBG-PO-32739/10M165
ind Attn: MR. RAJNEESH SINGH Customer RefDt,  ; 04-05-2023
'Sample Parﬂculars : Job No. 2306-1-411-1531
ONE GRAB TAPE SEALED SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 19.06.2023
FROM M’S 30 MLD STP PLANT UP JAL NIGAM, LONI U.P, MARKED AS "STP OUTLET" WAS RECEIVED.
!ests e Results Protocol
o 73 IS: 3025 Pt-11-2022
' Tota! Suspendeci Sohds, mg/l 10 IS: 3025 Pt-17-1984, RA 2021
MR _-Chamn.al Oxygen Demand, mg/l 88 APHA 23" Ed., 5220
- :' 4 _Bmchemacal Oxygen Demand, mg/| 7 IS: 3025 Pt-44-1993, RA 2019
o Gl - (at 27°C for 3 days)
5 MPNFecal Coliform per 100 m 330 Organisms 1S 1622:1981,RA 2019
 DOR:20062023
. D.0.8:20.06.2023
D.0.C: 04.07.2023
N —End of Report —
AUTHORISED SIGNATORY
EMPLOYEE CODEy Lf[pC )
I Yi... ——

Fax : 91-11-27667207

See overleaf for terms & conditions
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Job No. 2306-1-411-1978

Results
72
9

64
10

700 Organisms

TEST REPORT NO : C1/0000330318
S,
A, o
Date 1 35-07-2023 21 X
Jab No 12306-1-411-1978: -4 ot \“
Booking No - PI2324/1126 Dl TC.-5444
Booking Date 01-06-2023
Customer Ref No.  : OBG-PO-32739/10M165
Customer RefDt. : 04-05-2023 :

E_R DRAWN BY OUR REPRESENTATIVE ON 26.06.2023 FROM 30 MLD STP
‘GHAZIABAD, U.P, MARKED AS "STP OUTLET" WAS RECEIVED.

Protocol
1S: 3025 Pt-11-2022
IS: 3025 Pr-17-1984, RA 2021

APHA 23" Ed., 5220
IS: 3025 Pt-44-1993, RA 2019

1S 1622:1981,RA 2019

—End of Report —
AUTHORISED SIGNATORY
'EMPLOYEE CODE:( L[ o T
1/1 S

alibrated above.
icated by reference to the original repert.

1 11-27000100, 27667267, 27667860

Fax ; 81-11-27667207

See overleaf for terms & conditions :
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TEST REPORT NO : C1/0000329082
I
Date £ 21-06:2023
Job No : 2306-1-411-378
Booking No - PI2324/1726
Booking Date 1 01-06-2023
Customer Ref No.  : OBG-PO-32739/10M165
Customer Ref DI, : 04-05-2023 :
._Job No. 2306-1-411-378 i
PLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 05.06.2023
: NIGAM, LONI, GHAZIABAD, MARKED AS "STP OUTLET" WAS
Results Protocol
7.5 1S: 3025 Pt-11-2022
8 IS: 3025 Pt-17-1984, RA 2021
and, mg/l 76 APHA 23" Ed,, 5220
g/l 9 APHA 23" Ed., 5210
1100 Organisms IS 1622:1981 RA 2019
——End of Report —
AUTHDRISED_ SIGNATORY
EMPLOYEE CODE:( &1 422~ )
1/1 o e

ove.
ince ta tha original repari:

7000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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TEST REPORT NO : C1/0000331728

NO -70'5444'2300{;0932;#

Date :21-07-2023

Jub Mo :2307-1-411-253

Booking No 1 PI2324/1/45 a3
Booking Date 1 01-07-2023

Customer Ref No, : PO NO OBG-PO-32739/10M 165
Customer Relf Dt : 04-05-2023

Job No. 2307-1-411-253
SEALE SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 03.07.2023
_:ONI, GHAZIABAD, UP JAL NIGAM, MARKED AS "STP OUTLET" WAS

Results Protocol

7.5 18: 3025 Pt-11-2022

12 IS; 3025 Pt-17-1984, RA 2021
938 APHA 24th Ed., 5220

27 APHA 24th Ed., 5210

330 IS: 1622:1981, RA-2019
Organisms

—End of Report —
M{L}h
AUTHORISED SIGNATORY
EMPLOYEE CODE:( (| Y21~ |
1/1
Phoae' 91 11-27000100, 2766726? 27667860 Fax : 91-11-27667207

See overleaf for terms & conditions
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TEST REPORT

d Industrial Research Foundation)

INDUSTRIAL RESEARCH

Website : www.shriraminstitute.org
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gad@shriraminstitute.org

NO : C1/0000332499

(& ﬁ}r 5 days)
MPNFecai Coliform per 100 ml

) : Job No. 2307-1-411-852
E SE LED GRAB SAMPLI: OF WATER DRAWN BY OUR REPRESENTATIVE ON 10.07.2023
DSTP U.P. JALNIGAM, LONI, GHAZIABAD (U.P), MARKED AS "STP OUTLET" WAS

1000 Organisms

o \../ :,
Eii\___\\-ij//s’z,
0]\-"0?5'!) Date 1 29-07-2023 % m TC.5444
'ABAG. LiM!TED Job Mo T2307-1-411-852
E AGAR i Boaking No cPI2324/1/45
Boaoking Date < 01-07-2023
Customer RefNo. : PO NO OBG-PQ-32739/10M165
Customer Ref Dt : 04-05-2023

Results Protocol
A 7.1 IS: 3025 Pt-11-2022
tal Suspended Solids, mg/l 10 IS: 3025 Pi-17-1984, RA 2021
cal-Okyé';.h: Déln'and mg/| 48 APHA 24" Ed., 5220
Bmhemwa] G)xygen Demand mg/l 8 APHA 24™ Ed., 5210

IS 1622:1981,RA 2019

—End of Report —

1/1

EVPTT

AUTHORISED SIGNATORY
EMPLOYEE CODE:{ £ ] Y2 +—)

the ltemstested 1 ca!il:rated above.

150

her copies should be authenticaled by reference to the original report.

Phona 91.11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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TEST REPORT NO : C1/0000332753
Date 1 31-07-2023
Job No $2307-1-411-1429
Booking No - PI2324/1/45
Booking Date S 01-07-2023
Customer Ref No. . PO NO OBG-PO-32739/10M 165
Customer Ref Dt - 04-05-2023 :
- Job No. 2307-1-411-1429
PE SEALED SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 17.07.2023
, UPJAL NIGAM, LONI, GHAZIABAD, U.P.,, MARKED AS"STP OUTLET"
Results Protocol
T2 IS: 3025 Pt-11-2022
10 IS: 3025'_!314 7-1984, RA 2021
44 APHA 24th Ed., 5220
8 APHA 24th Ed., 5210
<2 Organisms IS 1622:1981, RA 2019
—End of Report —
AUTHORISED SIGNATORY
EMPLOYEE CODE({ Y{{DS )
1/1
librated above.
;6 by reference fo the original report.
91-11-27000100, 27667267, 27667860 Fax :91-11-27667207

See overleaf for terms & conditions
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"._4423000008__91)?!: TEST REPORT NO : C1/0000333249

R i S AT L e AN £ e AT bl

IR L

(G AZO!V(}H}) Date : 07-08-2023

Job No :2307-1-411-2001
Booking No L PI2324/1/45
Booking Date :01-07-2023

Customer Ref No.  : PO NO OBG-PO-32739/10M165
Customer Ref Dt.  : 04-05-2023

Job No. 2307-1-411-2005

Results Protocol
7.3 IS: 3025 Pt-11-2022
; 3, 9 [S: 3025 Pt-17-1984, RA 2021
Chem dai"bxygen Derﬁénd mg/l 68 APHA 24" Ed., 5220
cal Oxygen Dcmand mg/l 9 APHA 24" Ed., 5210
20°C for 5 days)
N Fecal Coliform per 100 ml <2 Organisms IS 1622:1981,RA 2019

':-(D_etécnon Limit: Two or more than
t\'évu organ isms pcr 1 00 ml)

—End of Report —

AUTHO ISEDSIGNATORY
EmPLOYEECODE( L{[0C )

& s T e

ca!ibrated above.
1 n!lr:alad by refetence to the original report

91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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C544423000009499F TEST REPORT NO : C1/0000334683
s,
SR
ilc el
Datc 22-08-2023 iif//";\ﬁ\ﬂ;?? T
Jab No : 2308-1-411-470 Dl S8 5442
Booking No : PI2324/1/60
Booking Date : 01-08-2023
Customer RefNo. ; OBG - PO - 32739/16M 165
Customer Ref Dt : 04-05-2023
ars Job No. 2308-1-411-470
ED GRAB SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 07.08.2023
PLANT, U.P. JAL NIGAM, LONI, GHAZIABAD (U.P), MARKED AS "STP OUTLET" WAS
Results Protocol
7.1 1S: 3025 Pt-11-2022
44 IS; 3025 Pt-17-2022
92 APHA 24" Ed.,, 5220
18 APHA 24" Ed., 5210
<2 Organisms IS 1622:1981, RA 2019
—End of Report —
AUTHORISED SIGNATORY
EMPLOYEE CODE( |0 & )
— 1/1. T

y 16 the items tested / calibrated aboye.
opies Should be authenticated By referance to the onginal repert.

91-11-270001 00, 27667267, 27667860 Fax : 91-11.27667207
See overleaf for terms & conditions
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TEST REPORT NO : C1/0000335201
Datc : 28-08-2023
Job No :2308-1-411-906
Booking No - PI2324/1/60
Booking Date 1 01-08-2023
Cuslomer RefNo.  : OBG - PO - 32739/10M165
Customer RefDt.  : 04-05-2023
Job No. 2308-1-411-906 e
ED GRAB SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 14.08.2023
U.P. JAL NIGAM, LONI, GHAZIABAD (U.P), MARKED AS "STP OUTLET" WAS
ults Protocol
7.1 IS: 3025 Pt-11-2022
18 IS: 3025 Pt-17-2022
60 APHA 24" Ed., 5220
10 APHA 24" Ed., 5210
<2 Organisms IS 1622:1981, RA 2019
—End of Report ——
AUTHORISED SIIGNATORV
EMPLOYEE CODE( M{]0C )
. ¢ (— S R
alibrated above. sy phmnus_aza‘iﬂi-ﬂ-ﬁuf} AT AT A0S
ticated by reference to the orlgingl report.
: 91-11-27000100, 27667267, 27567860 Fax : 91-11-27667207

See overleaf for terms & conditions
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3F TEST REPORT NO : C1/0000335558

‘\\n'np,‘
ALY !;/

Sa
ﬁ\\:.:._/'/ =
:" /-'"--.,_“
Date :31-08-2023 SN
Job No :2308-1-411-1579 TR
Booking No 1 PI2324/1/60
Booking Date : 01-08-2023

Customer RefNo. : OBG - PO - 32739/10M165
Customer Ref Dt : 04-05-2023

Job No. 2308-1-411-1579 - :
SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 21.08.2023
NIGAM, LONI, GHAZIABAD (U.P), MARKED AS "STP OUTLET" WAS

Results Pr ol
7.9 IS: 3025 Pt-11-2022
mg/| 25 IS: 3025 Pt-17-2022
d, mg/l 56 APHA 24" Ed,, 5220
Demand, mg/I 10 APHA 24" Ed,, 5210
100 ml 210 Organisms IS 1622:1981,RA 2019
—End of Report —
AUTHORISED SIGNATORY
EMPLOYEE CODE( €. | Y 22
L —— SRR 1) ; A U : : s
bove. ! AR LR et e ot J 3
i SR Qur e phone s are:+01-1- 5204548 nd P co01-1-520045
: 91-11-27000100, 27667267, 27667860 Fax : 91-11.27667207

See overleaf for terms & conditions



' INSTITUT%SG&R INDUSTRIAL RESEARCH

Industrial Research Foundation) 156

sity Road, Delhi — 110007 (India) Website : www.shriraminstitute.org
: 001 & 45001 Certified Institute E-mail id : customercare @shriraminstitute. org
gad@shriraminstitute.org

000010023F TEST REPORT NO : C1/0000336122

= i S e i s i T

Date - 06-09-2023

Jeb No 1 2308-1-411-2012
Booking No : PI2324/1/60
Booking Date 1 01-08-2023

Customer RefNo. : OBG - PO - 32739/10M165
Customer Ref Dt : 04-05-2023

Job No. 2308-1-411-2012

B_SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 28.08. 2023
GHAZIABAD (U.P), U.P. JAL NIGAM, MARKED AS "STP OUTLET" WAS

Results Protocol
78 IS: 3025 Pt-11-2022
ids, mg/1 30 IS: 3025 Pt-17-2022
et Demand, mg/l 156 APHA 24" Ed., 5220
Demand, mg/l 30 APHA 24" Ed,, 5210
12 Organisms IS 1622:1981, RA 2019

—End of Report —

AUTHORISED SIGNATORY
MPLOYEE CODE ( L{I(::S )

o . SRR

1/ calibrated above, - spps sl g
i by reference to the original reperi. JE; st ""'I“‘ AlbEdin 320&4

ne : 91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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TEST REPORT NO : C1/0000336786
z /""""‘N
Date : 15-09-2023 "%g@s
Job No £ 2309-1-411-283 R
Booking No : PI2324/1/76 M e ]
Booking Date : 01-09-2023
Customer Ref No,  : PO NO OBG-PO-32739/10M 165
H Customer Ref DL 04-05-2023
Job No. 2309-1-411-293 _
SAMPLE OF WATER DRAWN BY OUR RE-PR-BE’ENTATTVE'GN 04.09.2023
. NIGAM, LONI, GHAZIABAD (U.P), MARKED AS "STP OUTLET" WAS
Results FProtocol
7.3 18; 3025 Pt-11-2022'
mg/l 55 1S: 3025 Pt-17-2022
and, mg/l 124 APHA 24" Ed., 5220
Demand, mg/l 30 APHA 24" Ed., 5210
per 100 ml 39 IS 1622:1981, RA 2019
Organisms
—End of Report —
\ |I 1
S
AUTHORISED SIGNATORY
EMPLOYEE CODE{ Y[0 € )
1/1
] by relaréeioe o the crtgiob nsport Ournew phonsnos Al | Lo ta5MGan Fan 81 11:85200485
91-11-27000100, 27667267, 27667860 Fax : 911127667207

See overleaf for terms & conditions
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Ihi — 110007 (India) Website : www.shriraminstitute.org
001 Certified Institute E-mail id : customercare @shriraminstitute.org

qgad @shriraminstitute.org
TEST REPORT NO : C1/0000337875
|
Date 2 27-09-2023
Job No 12309-1-411-773
Booking No | PR32411/76
Booking Date  : D1-09-2023
Customer Ref No.  : PO NO OBG-PO-32739/10M165
Customer Ref DL : 04-05-2023
Job No. 2309-1-411-773
MPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON
'STP PLANT, LONI, GHAZIABAD (UP), U.P. JAL NIGAM, MARKED
IVED.
Resulis Protocol
o4 IS: 3025 Pt-11-2022
mg/l 44 1S: 3025 Pt-17-2022
nd, mg/l 140 APHA 24th Ed., 5220
mand, mg/| 29 APHA 24th Ed., 5210
n per 100 ml 26 IS: 1622:1981, RA-2019
Organisms
—End of report —
AUTHORISED SIGNATORY
| empLOVEE CODE( (DS )
1/1

oyt RN Qurnee o i g ' S Fak S 1-35200085

11-27000100, 27667267, 27667860 Fax : 91-11-2768?20‘.’
' See overleaf for terms & conditions



[ INSTITUTESOR INDUSTRIAL RESEARCH
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& 45001 Certified Institute E-mall id : customercare @shriraminstitute.org
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23F TEST REPORT NO : C1/0000338346

Date 130092023
Job No : 2309-1-411-1588 SRR L
Booking No : PJ2324/1/76
Booking Date : 01-09-2023
) Customer Ref No, : PO NO OBG-PO-32739/10M165
NGH Customer RefDt.  : 04-03-2023

Job Na. 2309-1-411-1588
'SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 18.09.2023
U.P. JAL NIGAM, LONI (GHAZIABAD), MARKED AS "STP OUTLET" WAS

Resuls Protocol
73 1S: 3025 Pt-11-2022
;, mg/! 28 18: 3025 Pr-17-20:
mand, mg/] 104 APHA 24" Ed., 5220
Demand, mg/l 21 APHA 24" Ed., 5210
per 100 ml 200 1S 1622:1981, RA 2019
Organisms
—End of Report—
AUTHORISED SIGNATORY
EMPLOYEE CoDE( € 1Y 12)
1/1
1Brn£ad above, ' i L e Al o
by refernce to the original regort. Vyio ot ok g nne ahs Ay agk at Faatg ;-H-&Sz&ﬁiﬁﬁ

: 94-11-27000100, 27667267, 27667860 il "Fax - 01-41-27667207
Sae nverleaf for terms & conditions
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TEST REPORT NO : C1/0000338909

Date - 05-10-2023

Job No 2309-1—4:1.2163
Booking No 5 PI2324/1/76
Baakmg Date 4 202

Customer RefNo.  : PO NO OBG-¢ l_mwmﬁl '5
Customer Ref DI 04-05-2023

i

mand, mg/| 27

100 ml 26 Organisms

—End of Report— i

1/1 . :
/ : Rl
E“niﬁmmmmm neees LA
1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207

See overleaf for terms & conditions



STITUT%E3
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40 &45001 Certified Institute

TEST REPORT

R INDUSTRIAL RESEARCH

d Industrial Research Foundation)

Website : www. shriraminstitute.org

161

E-mail id : customercare @shriraminstitute.org

qad@shriramlnslitule org

NO : C1/0000341524

Date

Jaob No

Boaking No
Boaking Date
Customer Rel No.
Customer Ref Dt

Job No. 2310-1-411- ]8'?4

Results
8.5
, mg/l 40
and, mg/| 12
emand, mg/l 20

221 Organisms

A1

(4-05-2023

oy,
SR
;I‘\““\“--.:://
D=3

03-11-2023 ‘«x//:“:\\ S

L 2310-1-411-1874 Pl TC-5444

- PI2324/1/94

S 03-10-2023

PO NO OBG- PO 32?391’10M|6ﬁ

AMPLE OF WATER DRAWN BY OUR REPRT"‘;FNT‘ATE\"F‘ ON 23. IO 2023
NIGAM, LONI. GHAZIABAD (U.P), MARK‘ED AS "STP OUTL,ET" WAS

l’rotuw!

IS: 3025 Pt i] 2022
IS 3025 Pt l? 2(}?2

APHA ;24"’_15d.¢_ 5220
APHA 24" Ed,, 5210

1S:1622:1981, RA2019

—End of Report —

EMPLOYEE cooey Lfl6oC

TSED SIGNATORY ©

)

brated above.
ted Ly refurenice (o the origina! report.

one : 91-11-35200445, 35200499

See overleaf for terms & conditions

Fax: 91-11-352[!0455
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OF TEST REPORT NO : C1/0000340992

S e T e

Date 2 27-10-2023

Job No ©2310-1-411-1090
Booking No : PI2324/1/94
Booking Date :03-10-2023

Customer Ref No. 1 PO NO OBG-PO- 32?39!10M 165
Customer Ref Dt. 1 04-05-2023

Job No. 2310-1-411-1090
SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 16.10. 2023
NT, U.P. JAL NIGAM, LONI (U.P.), MARKED AS "STP _OUTLET" WAS.

Results Prgtoce[
7.2 IS 3025 Pt 11—2072
':mg/] 100 IS__;__302;5=Pt-1.‘I-:2(__)22 :
gen Demand, mg/| 96 APHA 24" Ed., 5210
m per 100 m! 1700 Organisms IS 1622:1981, RA 2019
—End of Repdrt _

e '_THORISEDSIGNATORY -
: EMPLOYEECODE( Yiog 9
L - ) -

d / calibrated above.
ted by relerence to the original report,

one : 91-11-35200445, 35200499 Fax : 91-11 35200455
See overleaf for terms & conditions



| -N‘L.STITUT%EB%R INDUSTRIAL RESEARCH
) 1TiC

riram Scient Industrial Research Foundation) 163

sity Road, Delhi — 110007 (India) Website : www.shriraminstitute.org
14001 & 45001 Certified Institute E-mail id : customercare @ shriraminstitute.org
qad @shriraminstitute.org

TEST REPORT NO : C1/0000340249

Date 1 21-10-2023

Jub No 12310-1-411-543
Booking No 1 PJ2324/1/94
Booking Date 1 03-10-2023

Customer Ref'No. PO NO OBG-PO-32739/10M 165
Customer Ref Dt : 04-05-2023

. JobNo.2310-1-411-543
ED _M?LE OF WATER DRAWN BY OUR REPRESENTATIVE ON 09.10.2023
U.P. JAL NIGAM, LONI, GHAZIABAD (U.P), MARKED AS "STP OUTLET"

Results Protocol
8.0 1S: 3025 Pt-11-2022
44 1S: 3025 Pt-17-2022
92 APHA 24" Ed., 5220
i1
18 APHA 24™ Ed., 5210
221 Organisms [S:1622:1981, RA2019
—End of Report —
AU ISED SIGNATORY
empLovee copE( Y0 G )
1/1

1 calibrated above, '
d be authenticated by reference to the onginal repart,

hone : 91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions
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TC544423000011351F TEST REPORT NO : C1/0000339618

(GHAZOIVO753) Date :13-10-2023
i Job No 1 2310-1-411-73

Booking No : PJI2324/1/94

Booking Date : 03-10-2023

Customer Ref No,  ; PO NO OBG-PO-3273%10M 163
Customer Ref Dt 04-05-2023

Job No. 2310-1-411-73

Results Protocol
73 1S: 3025 Pt-11-2022
uspended-Sohds ‘mg/l 26 1S: 3025 Pt-17-2022
am:cal Owygen Demand mg/| 88 APHA 24" Ed., 5220
ochcm;:a! Oxygcn Demand mg/l 17 APHA 24" Ed., 5210
MPN Fecal Coi:f‘orm!l(}(}ml <2 organisms 1S:1622:1981, RA2019

: (Dctcction Limit: -Twa ar more
han two o;ganpsms)_

——End of Report —

mﬂ”

N
AUTHORISED SIGNATORY

EMPLOYEE CODE:( &) Y 12—

% R e e S A s e
sted [ calibrated above I E
hould d by reference to the original report. :
"Phon -91 11-27000100, 27667267, 27667860 Fax : 91-11-27667207

See overleaf for terms & conditions
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TEST REPORT NO : C1/0000344108

\\\\"i"juf

i“l\\\‘\?ﬂ_ﬂ/;ﬂ
Date £ 04-12:2023 ?4///;-“’_:\\““\ |
Job No (2310-1-411-2696 l":,j“h.\u :
Booking No S PI2324/1/111
Booking Date 1 03-11-2023

Customer Ref No. - OBG-PO.-32739/01M165
Customer Ref' Dt - 04-05-2023

Job No. 2311-1-411-2696 ; :
OF WATER DRAWN BY OUR REPRESENTATIVE oN 27 112023 i
NIGAM, LONI (U.P.), MARKED AS "STP OUTLET" WAS RECEIVED. o
Results Protocol ; :
8.0 18: 3025 Pt-11-2022
44 IS: 3025 P1-17-2022 i
128 APHA 24" Ed., 5220
/] 25 APHA 24" Ed,, 5210
<2 Organisms 1S: 1622:1981, RA-2019 s
]
|

—End of Report —

AUTE

o ] f_';GNAmRY
EMPLOYEECODE{ Yoo )
ot R o e SRt _ L i
bove, &
I to the original report,
-11-35200445, 35200499 Fax : 91-11-35200455

See overleaf for terms & conditions
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NO : C1/0000343749

Date 130-11-2023 TC-5444
Job Mo V230 1- 14112181

Booking No CPIR2324410 1T

Racking Date C03-11-2023

Customer Ref'No, ¢ OBG-PO.-32739/01M163
Customer Rel DU 04-05-2023

Job No. 2311-1-411-2181

Results Protocol

7.8 IS: 3025 Pt-11-2022
184 IS: 3025 Pr-17-2022
164 APHA 24" Ed , 5220
30 APHA 24"™ Ed, 5210
<2 Organisms 1S 1622:1981, RA 2019

—End of Report ——

AUTI i%s‘lemmonv

EMPLOYEE CODEY| L{]g )

s 1/1 e
_li__brated above.

el by refurance t the original repont.

ane : 91-11-35200445, 35200499 Fax : 81-11.35200455

See overleaf for terms & conditions
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INSTITUTE_F
hriram Scienﬁ%%

Delhi — 110007 (India)
45001 Certified Institute

97F TEST REPORT NO : C1/0000343392
\\\\‘H“J ““?q AT
.:"\:\‘i.\\z"///é’ 5
Date 27-112023 A
Job No 12311-1-411-1681 s Ll
Booking No CPI2324/1/111
Booking Date : 03-11-2023
Customer RefNo. : OBG-P.O.-3273%/01M163
Cusiomer Ref DL+ 04-05-2023 e
Job No. 2311-1-411-1681 : !
SAMPLE OF WATER DRAWN BY OUR REPRESENTATNE-QN 13.11.2023
NIGAM, LON1 GHAZIABAD(U.P), MARKED AS "STP .O_.UTLET" WAS
Results Protocol
72 IS: 3025 Pt-11-2022
s, mg/l 40 IS; 3025 Pt-17-2022
mand, mg/l 64 APHA 24" Ed., 5220
Demand, mg/l 8 APHA 24" Ed,, 5210
1100 Organisms IS 1622 ; 1981, RA2019
—End of Report —
Py AUT ISED SIGNATORY
EMPLOYEE CODE:( {[0C )

salibrated above.
wicated by reference o the original report.

Shone : 91-11-35200445, 35200499

Fax : 81-11-35200455

See overleaf for terms & conditions



SHRIRAMINSTITUTEa INDUSTRIAL RESEARCH
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19 Univeralty 'oad Delhi ~ 110007 (India) Website : www.shriraminstitute.org
01 & 45001 Certified Institute E-mail id : customercare@shriraminstitute.org
: qgad@shriraminstitute.org

~ ULR NO. : TC544423000012627F TEST REPORT NO : C1/0000342875

Date 20-11-2023 ¥ W
Job No - 2311-1-411-746 Py TC-5444
Booking No CPI232400/111
Booking Date 1 03-11-2023
Customer Ref No. 1 OBG-P.O.-32739/01M 1635
Customer Ref Dt 1 04-05-2023
Job No. 2311-1-411-746
Resulfs Protocol !
%
: 3 Fiss) IS; 3025 Pt-11-2022
Total __:_'u_spmj_{ifqd?_sglids, mg/l 30 [S: 3025 Pt-17-2022
o 'Cﬁeﬁj-iéa:l. Oxygen Demand, mg/l 92 APHA 24" Ed.. 5220
Blochcmlcai {5xyg_é'n'DemancL mg/| 24 APHA 24" Ed., 5210
o (8t20°C for 5 days)
5 MPN Fecal Coliform per 100 ml <2 Organisms IS 1622:1981, RA 2019
. (Detection Limit: Two or more
 than two organisms per 100 ml) g

—End of Report —

AUTHORISED SIGNATORY
EMPLOYEE CODE;( HIOE )
111

A i T b frdeeni: RTINS,

tha itenﬁ !esfed ! callbra!ed abova
couses slmuidtﬂa authientivated by reluremece (o the origiat report,

Phone : 91-11-35200445, 35200499 Fax : 91-41-35200455
o See overleaf for terms & conditions
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TEST REPORT NO : C1/0000346339

Date 29-12.2023 o T
Filastn i
Jobi o S 2312-1-411-1700 "' BE
Booking No CPI232411/116
Booking Date CO-12-2023

Customer Ref Mo, - OBG-PO.-32739/10M 165
Costomer Ref i, - (4-03-2023

Job No. 2312-1-411-1700
SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 18.12,2023
PUJAL NIGAM, LONIL GHAZIABAD, (U.P.), MARKED AS "STP OUTLET"

Results Protocol

8.3 IS: 3025 Pt-11-2022
4 1S: 3025 Pt-17-2022
12 APHA 24" Ed.. 5220
7

- APHA 24" Ed.. 5210
°C for'5 days

'Fééa_a Coliform per 100 ml 120 Organisms IS 1622:1981, RA 2019

—1FEnd of Report —

AUTHORISED SIGNATORY
EmpLOYEE copEyf M0 G )
1/1 :

e — it o b U S

ated above,
by refesence to the original report.

e 1 91-11-35200445, 35200499 Fax : 91-11.35200455
: See overleaf for terms & conditions
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t

Shriram Scienti¥? Industrial Research Foundation) 170
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© 8 45001 Certified Institute E-mail id : customercare @ shriraminstitute.org
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68SF TEST REPORT NO : C1/0000345531
Date $22:12-2023
Job No 12312-1-411-883
Booking No - PI232401/116
Booking Date C01-12-2023 ;
Customer Ref No.  : OBG-P.O.-32739/10M165 i
Customer Ref DI, : 04-05-2023 :
i
& Job No.2312-1-411-883
D¢ SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 11.12.2023
, LONI, GHAZIABAD, U.P. JAL NIGAM, MARKED AS "STP OUTLET" WAS
Results Protocol
W IS: 3025 Pt-11-2022
28 1S: 3025 P1-17-2022
9 APHA 24" Ed,, 5220 |
23 APHA 24" Ed., 5210 |
<2 Organisms IS 1622:1981, RA 2019
—=End of Report—
AUT TSIGNATORY
EMPLOYEE CODE:( {10 )
ibrated above. ! :
i aled by refarenco fo the original report,
*hone : 91-11-35200445, 35200499 Fax : 91-11-35200455

See overleaf for terms & conditions
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Road, Delhi - 110007 (India) Website : www.shriraminstitute.org
& 45001 Certified Institute E-mail id : customercare@shriraminstitute.org
qad@shriraminstitute.org

433F TEST REPORT NO : C1/0000344947
Die 1 16-12-2023
Job No :2312-1-411-330
Booking No < Pi2324/1/116
Booking Datc 1 01-12-2023
Customer RefNo. @ OBG-PO.-32739/10M 163
Customer Ref Dt : 04-05-2023
_ Job No. 2312-1-411-330 ' :
D SAMPLE OF WATER DRAWN BY OUR REPRE:_SENTA'TWE ON 0_'4.12,2023
NT, U.P. JAL NIGAM, LONI (U.P.), MARKED AS "STP OUTLET" WAS RECEIVED.
Results Protocol
_ 74 IS: 3025 Pt-11-2022
olids, mg/l 10 IS: 3025 Pi-17-2022
n Demand, mg/l 36 APHA 24" Ed., 5220
en Demand, mg/l 7 APHA 24" Ed., 5210
'ifrﬁt‘iﬁ-per 100 ml 221 Organisms IS 1622:1981, RA 2019
—End of Report —
AUTHORISED SIGNATORY
EMPLOYEE CODE:| \-{\ 60
1/1

alibrated above,
cated by reference to the original report,

dhone : 41-11-35200445, 35200499 Fax | 91-11-35200455
See overleaf for terms & conditions
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001 Certified Institute E-mail id : customercare@shriraminstitute.org
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TEST REPORT NO : C1/0000346913

Date : 05-01-2024

Job No 12312-1-411-2335 '
Booking No : PI2324/1/116 ! 1
Booking Date 01-12-2023

Customer RefNo.,  : OBG-P.0.-32739/10M 163
Customer Ref Dt.  : 04-05-2023

Yrder no:-2312-1-411-2335

E OF WATER DRAWN BY OUR REPRESENTATIVE ON 26,12.2023
NIGAM, LONI, GHAZIABAD (U.P.), MARKED AS "STP OUTLET"

Results Protocol

7.5 1S: 3025 Pt-11-2022
26 IS: 3025 Pt-17-2022
80 APHA 24th Ed., 5220
20 APHA 24th Ed., 5210
0 ml 120 Organisms 1S: 1622:1981, RA-2019 E

—End of report —

 AUTHORISED SIGNATORY
EMPLOVEE CODE{ |0 )

€.
to the original repor.

“11-35200445, 35200499 Fax : 91-11-35200455
See overleaf for terms & conditions i
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TEST REPORT NO : C1/0000349052

s ey T o

Date 200122024
Job N 290114111133 y
Booking No - PI2324/1/132 i
Rooking Date S0 -2024

Customer RelNo,  — OBG-PO-3273%10M 105
Customer Ref D, 04-05-2023

_:ﬂll' no:-2401-1-411-1133
_'OF WATER DRAWN BY OUR REPRESEN'[‘A'I‘]VE ON 15,01.2024
M LONIGHAZIABAD (U.P.). MARKED AS "STP OUTLET" WAS

- 130 ml in Sterilized Bottle

Results Protocol

7.3 1S: 3025 Pt-11-2022

80 IS: 3025 P1-17-2022
o/l 140 APHA 24th Ed., 5220
, mg/l 28 APHA 24th Ed., 5210
ml 260 Organisms 1S: 1622:1981, RA-2019

o

g
@,}/JW, A IGNATORY

EMPLOVYEE CO[.)E:{. Lﬁos' )

SO . - S———
above. - s i S
Wae to the eriginal report
~11-35200445, 35200499 Fax : 91-11-35200455

See overleaf for terms & conditions



.mu_\of {Shr1ram Scienti@&D:3 Industrial Rescarch Foundation) 174

nwersn‘y Road Delhi - 110{}07 {Indta) Website : www.shriraminstitute.org
1 : E-mail id : customercare @shriraminstitute.org

gad@shriraminstitute.org

TEST REPORT NO : C1/0000348036

e e b A A LN A T A M i b 01 e A g i

Date :19-D1-2024

Job No :2401-1-411-556

Booking No : PI2324/1/132

Booking Date L 01-01-2024

Customer Ref No. : OBG-P.0.-32739/10M1635

__[L KUMAR SINEGHT_ Customer Ref Dt : 04-05-2023

nvironment

Results Protocol
e 7.5 IS: 3025 Pt=11-2022
2 Total Suspended Solids, mg/! 65 IS: 3025 Pt-17-2022
(l;h_'émi_cai‘g}xyge'n- Demand, mg/l 104 APHA 24th Ed., 5220
ri. _\Bmhemlca Oxygen Demand mg/] 29 APHA 24th Ed., 5210
' § {ar 20°C for 5. days)
: : .ecal Collfarm per 100 m! 940 Organisms IS: 1622:1981, RA-2019
—End of report—
f
AUTHORISED SIGNATORY
empLovee cope( Y0 € )

I relate oniy to. the items tested f cal:brated above.
olner copies should m amherrlir.e‘lecf Ty reference to the eriginal report.

Phnne 91-11-35200445, 35200489 Fax : 91-11-35200455
: See overleaf for terms & conditions



'SHRIRAM INSTITUTE FOR INDUSTRIAL RESEARCH

(A unit of Shriram Smcnlﬁ5 Industrial Research Foundation) 475

19 University Road, Delhi — 110007 (India) Website : www.shriraminstitute.org
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- ULRNO. :"fT'cs444z'4'b-uuooomF TEST REPORT NO : C1/0000347377

Bgnanas

issucd 'ln

_Client Code {G[IAZO]VD?i 3) Date 1 11-01-2024
~ VATECH WABAG LIMITED Job No :2401-1-411-03
| G 89, PATEL NAGAR-HI - Booking No L PI2324/1/132
 GHAZIABAD i Booking Date 101-01-2024

. \-Z; UTTAR PRADESH- 201012 Customer Ref No.  : OBG-P.O.-32739/10M165
Atin: MR SIJNII KUMAR S]erl Customer Rel Dt (4-05-2023

Job No. 2401-1 4I1 -93

_ FROMBUM[D STP PI ANF L.P. JAL NJCAM LONI, GHAZIABAD, (U P} MARKED AS "STP OUTLET"
WAS RECEWED '

Results Protocol
: : 13 I8: 3025 Pt-11-2022
Total Suspended Solids, mg/! 22 1S: 3025 Pt-17-2022
s s : Chem;cal szygt,n Demand, mg/l 96 APHA 24" Ed., 5220
S '.'Biochem:ca] Oxygen Demand, mg/| 19 APHA 24" Ed.. 5210
; > (_a_t 200(:‘.{0?_5 d.ﬂi}’s}
; 5' MPN Fecal Coliform per 100 m] 200 Organisms 1S: 1622:1981, RA-2019

ceipt  :02.01,2024
art L :02.01.2024
f Completion :11.01.2024

e —End of Report—

/
A daf
£/ AUTAORTSED SIGNATORY

EMPLOYEE CODE:( A [0 C )

Yo

‘‘‘‘‘‘ e T T R

L 3G QUlRey. 03)
. Note: Th estits reéate only to the items tested /. calibrated ahove.
2 :Sm wplo&‘pmtowples or. any dther cbplaa shotild be authenticated by reference to the original report,

Phone 91-11-35200445, 35200499 Fax : 91-11-35200455
See overleaf for terms & conditions




rsity Road, Dethi — 110007 (India)
45001 Certnfled Institute

{(STITUTE FOR INDUSTRIAL RESEARCH-.
iram Scient@Oddd Industrial Research Foundatlon)

Website : www shriramlnstltute.org
E-mail id : customercare@ shriraminstitute.org
gad @shriraminstitute.org

TEST REPORT NO : C1/0000349630

e L

Date

Job No

Baooking No
Booking Date
Custonier Ref No.
Customer Ref Dt

Order no:-2401-1-411-1887

1+ 200 ml in Sterilized Rottle
1060

Results
75
Solids, me/l =2
Demand, mg/I 92
and, mg/| 19
00 ml 221 Organisms

11

1 03-02-2024

1 2401-1-411-1887

 PJ2324/1/132

:01-01-2024

1 OBG-PO-32739/10M 165 B
1 04-05-2023

'LE OF WATER DRAWN BY OUR REPRESENTATIVE ON 23. 01 2024
GAM, LONI, GHAZIABAD (U.P.), MARKED AS "STP QUTLET" WAS

—End of report —

Protocol .

1S: 3025 Pt-11-2022
IS: 3025 Pt-17-2022
APHA 24th Ed,, 5220
APHA 24th Ed., 5?10

IS: 1622:1981, RA-2019

>~ AUTHORISED SIGNATORY”:
EMPLOYEE CODE( L{{og

d ahove,
refersnce 1o the original report.

: 91-11-35200445, 35200499

Fax : 91-11-35200455

See overleaf for terms & conditions




ob Order no:-2402-1-411-1150

nt
Results
7.5

» mg/l 26

and, mg/l 88

Demand, mg/| 19

700
QOrganisms

1{1

tested / calibrated ahnve
beﬁuthen!!cateﬂ by reference Lo the criginal repaort.

- ._:-:Phona 91-11-352004435, 35200499

T A A e e T L

MPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 12.02. 2024
P. JAL NIGAM, LONI, GHAZIABAD (U.P.), MARKED AS "STP OUTLET"

rotocol :
IS: 3025 P1-H-2022
IS: 3025 Pt-17-2022
APHA 24th Ed,, 5220

APHA 24th Ed., 3210

IS: 1622:1981, RA-2019

—End of report —

EMPLOVEE coDE( U] 05'

TEST REPORT NO : C1/0000351338
Date 1 23-02-2024

Job No 1 2402-1-411-1 150

Booking No 1 PI2324/1/147

Booking Date :02-02-2024

Customer Ref No,  ; OPG-P.(0.32739/ 10M163

Customer Ref Dt : 04-05-2023

GNATORY

)

INSTITUTE FOR INDUSTRIAL RESEARCH
9 Shriram Scienti&f)ﬁi Industrial Research Foundation)

Website : www.shriraminstitute.org
E-mail id : customercare @shriraminstitute.org
qad@shriraminstitute.org

77

Fax : 91-11-35200455

See overleaf for terms & conditions



Website : www.shriraminstitute.org

:mt : f ,Shrlram Smen% #hd Industrial Research Foundation) 178

-'-Umveréity Boad Delhi — 110007 (India)
~_An !SO_ 9001 14001 & 45001 Certified Institute

E-mail id : customercare @ shriraminstitute.org
qad@shriraminstitute.org

o _.“'i“. NO. fiTCM' 40000017267 TEST REPORT NO : C1/0000350695
z
Datc c16-02-2024
Job No D 2402-1-411-494
Booking No c PI2324/1/147
Booking Date : 02-02-2024

Job No. 2402-1-411-494

nly to the |tem'.i tested / calibrated ahove
nr othier i:oplss snonln be aiithenticated by reference to the originat repon.

Customer Ref No.,

Customer Ref Dt

- QPG-P.O.32739/10M 165
:04-05-2023

Results Protocol

7.7 IS: 3025 Pt-11-2022

40 1S: 3025 Pt-17-2022

104 APHA 24th Ed., 5220

21 APHA 24th Ed,, 5210

320 Organisms IS: 1622:1981, RA-2019

—End of report — ;

MAUT RISED SIGNATORY
emPLOYEE CoDE( Y10 € ) :

/1 i

Phane 91-11-35200445, 35200499 Fax : 91-11-35200455
See overleaf for terms & conditions




,f__;STITUT-% Eagn INDUSTRIAL RESEARCH
hriram Scient d Industrial Research Foundation) 179

Delhi ~ 110007 (India) Website : www.shriraminstitute.org
45001 Certified Institute E-mail id :_'pu_sto_meﬁ:afe@sh’riramins_tit_ﬂte..org
gad @shriraminstitute.org

TEST REPORT ~ NO: C1/0000352145

Date 129-02-2024

lob No 12402-1-411-1776
Booking No CPI2324710147
Booking Date - 02-02-2024

Customer Ref No. OPG-P.0.32?391'10M'I_6_5-
Customer Ref Dt : 04-05-2023 ]

Job Order no:-2402-1-411-1776

SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON 19.02.2024
NIGAM, LONI, GHAZIABAD (U.P.), MARKED AS "STP OUTLET" WAS

Resulis Protocol . oo

7.4 [S: 3025 Pt-11-2022

32 IS: 3025 Pt-17-2022

96 IS: 3025 Pt-58-2006, RA 2022
19 APHA 24th Ed., 5210

320 Organisms IS: 1622:1981, RA-2019

—tEnd of report —

(BL/ AU Eb SIGNATORY

'Eﬁdpto.yE_E-_coDE-;{ : Lf ng )

brated above, i i
d by reference to the origingl report. ] :
one : 81-11-35200445, 35200499 Fax :91-11-35200455

See overleaf for terms & conditions



INSTITUTE&EB R INDUSTRIAL RESEARCH
1

Shriram Scient Industrial Research Foundation) 180

Delhi - 110007 (India) Website : www,shriraminstitute.org
& 45001 Certified Institute E-mail id : customercare @ shriraminstitute.org
o ‘gad@shriraminstitute.org

TEST REPORT NO : C1/0000352693
w iy,
DN (7
il* S
Date :06-03-2024 ”f»z,,/l’j‘:.:,\o“
Job No . 2402-1-411-2386 Epags
Booking No s PI232411/147 '
Booking Date 1 02-02-2024
Customer RefNo.  : OPG-P0O.32739/10M165
Customer Ref I, : 04-05-2023
Results Protocol .
7.6 1S: 3025 Pt-11-2022
20 1S: 3025 Pt-17-2022
84 IS: 3025 Pt-58-2006, RA 2022
16 APHA 24th Ed., 5210
940 Organisms IS: 1622:1981, RA-2019

—End of report—

o RISED SIGNATORY
EMPLOYEE CODE{ {{10.C )
Y1 - e

il S i s, e

ults refate only to the items tested / calibrated above,
Jes o ias should by ienticated by reference to the original report,

Phone 191-11-35200445, 35200499 Fax : 91-11-35200455
. See overleaf for terms & conditions




nit of 'S:-hfiram Scienti"ﬁ %cl d

niversit Road elhi — 110007 (India)
; 15001 Certified Institute

Date

Job No
Booking No
Booking Date

Customer Ref Dt,

Job No. 2403-1-411-315

Results
7.3
16

52
10

<2 Organisms

1

TEST REPORT

: 18-03-2024

L 2403-1-411-315

- PI2324/11155

- 01-03-2024
OBG-PO-32739/10M165
04-05-2023 g

Customer Ref No.

AMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON.

—End of report —

INDUSTRIAL RESEARCH

Industrial Research Foundation)

181

Website : www.shriraminstitute.org
E-mail id : customercare @shriraminstitute.org
gad@shriraminstitute.org

NO : C1/0000353910

Protocol _
IS: 3025 Pt-11-2022
IS: 3025 Pt-17-2022
IS: 3025 P1-58-2006, RA 2022

APHA 24th Ed., 5210

IS: 1622:1981, RA-2019

O AOT RISED SIGNATORY -
EMPLOYEE CODE;(

Hiog

nm:aled hy' refarence lo the orlginal report.

Pl ne 91-11-35200445, 35200499

]

Fax : 91-11-35200455

See overleaf for terms & conditions
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arld Industrial Research Foundation) 182

HI.VEI'SIIY Hoad De!hl - 110007 (India) Website : www.shriraminstitute.org
- 9001 14001 & 45001 Certified Institute E-mail id : customercare @ shriraminstitute.org
: i gad@shriraminstitute.org

0544424000003348F TEST REPORT NO : C1/0000354666

Date : 26-03-2024 =
Job No : 2403-1-411-851 Labady
Bocking No cPI2324/1/155
Booking Date 1 01-03-2024
Customer Ref No.  OBG-PO-32739/10M 165
Customer Ref Dt. - 04-05-2023
Job No. 2403-1-411-851
Results Protocol
L _ 7.7 1S: 3025 Pt-11-2022
ﬂlal Suspended Sohds, my/l 42 IS: 3025 Pt-17-2022
.Che:ms:ai Oxygcn Demand mg/l 48 IS: 3025 Pt-58-2006, RA 2022
o :Bmchenmal Oxygen Demand mg/l 9 APHA 24th Ed.. 5210
T '.(at 20°C for 5 ddya)
:_M_PN _Fﬂl?d] qu__:forn} per 100 ml 109 Organisms IS: 1622:1981, RA-2019
—End of report —
W/m  AUTAORISED SIGNATORY
EMPLOYEE CODE( [0S |
1/1 S b .

to the eriginal report.

- Phene ’91 -11-35200445, 35200499 Fax : 91-11-35200455
o : See overleaf for terms & conditions




SHRIRAMINSTITUT% QR INDUSTRIAL RESEARCH
- (A unit of Shriram Scientific'@nd Industrial Research Foundation) 183
18, University Road, Delhi - 110007 (India) Website : www.shriraminstitute.org

An ISO - 9001, 14001 & 45001 Certified Institute E-mail id : customercare @ shriraminstitute.org
e gad@shriraminstitute.org

ULR NO. : TC544424000003523F TEST REPORT NO : C1/0000355097

Date 2 29.03-2024

Job No 0 2403-1-411-1644

Booking No : PI2324/1/155
Do e Booking Date  : 01-03-2024

_ fRADE.:SHQOIOIZ_--'-'_ g Customer Ref No. : OBG-PO-32739/10M 165

d Atin RMAN!SHZADE S Customer Ref Dt. @ 04-05-2023

~ Sample Description: Job No. 2403-1-411-1644

ONE GRAB TAPE SEALED SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON
18.03.2024 FROM 30 MLD STP, U.P. JAL NIGAM, LONI GHAZIABAD (U.P.), MARKED AS *STP
OUTLET" WAS RECEIVED.

iscipline : Chemical

Results Protocol
U 7.9 I1S: 3025 Pt-11-2022
otal Suspended Solids, mg/I 8 IS: 3025 Pt-17-2022

- C'h_emi:cal“{jxj'gén Demand, mg/I 32 IS: 3025 Pt-58-2006, RA 2022

4 Biochemical Oxygen Demand, mg/l 6 APHA 24th Ed., 5210

170 Organisms 1S: 1622:1981, RA-2019

ansportation: 46°C
t 10032024

—End of report —

ﬁ%ﬂ}u ISED SIGNATORY

EMPLOYEE CODE( Ylo< )
1/1 :

< .

Iy to the items tested / cal ibrat:eﬁ _abov;.- .
oi‘harcopies sh id be alllhellfcahed t__l?l’df&(al‘ﬂ:! to the original raport.
_ Phone : 91-11-35200445, 35200499 Fax :91-11-35200455
S See overleaf for terms & conditions



' SHRIRAM INSTITUTL%E R INDUSTRIAL RESEARCH
{

A unit of Shriram Scien d Industrial Research Foundation) 184

‘n

: "-

e 19' Umversuy Road, Delhi - 110007 (India) Website : www.shriraminstitute.org
SHRRAM. An lSO 9001 14001 & 45001 Certified Institute E-mail id : customercare @ shriraminstitute.org

gad@shriraminstitute.org

:ff'UL'_I?_.'SlG}.;-T¢544424Q50963803F TEST REPORT NO : C1/0000355750

S C]lﬁn‘. Ct}de (GF ]AZBIV0753} : Date 1 03-04-2024

. VA TECH “ABAG LiM]TED S Job Mo 1 2403-1-411-2292

G 89, PATFL NAGAR lil . Booking No 1 PI2324/1/155
GHAZ]ABAD LY S Booking Date 1 01-03.2024

e 'U’I'TAR PRADESII-"OJOIZ 5 Customer RefNo.  : OBG-PO-32735/10M 165
: R MﬁN!SH ZAD]: ; Customer Ref Dt,  © 04-05-2023

 '_- Sample Desmptmn Job No. 2403-1-411-2292
ONE GRAB TAPE SEALED SAMPLE OF WATER DRAWN BY OUR REPRESENTATIVE ON _=
2603, 2024 FROM 30 MLD STP, U.P. JAL NIGAM, LONI, GHAZIABAD (U.P.), MARKED AS "STP
 OUTLET"WAS RECEIVED ;
SN Dlsclpime Chemlcal '
.:; (}roup Po!lution&ﬂnv:ronment r
.' . .'-Tests S Results Protocol
P e 7.5 IS: 3025 Pt-11-2022 |
: 5.; . 2 rotal Suspanded Sollds, mg/l 10 IS: 3025 Pt-17-2022 g
i Ee Chcmlca] Oxygen Demand, mg/l 32 1S: 3025 Pt-58-2006, RA 2022 a
i 4 Biochemical Oxygen Demand, mg/l 6 APHA 24th Ed., 5210
e  (at20°C for 5 days)
" _ 5.0 MPN Fecal Coliform per 100 ml 221 Organisms IS: 1622:1981. RA-2019
Samplmg Method APHA 24th Ed.1060-2023
. 'wronmental Cnnditicns
. Du: gSampfmg 260"C
07032024 |
o 2703__2024 :

—End of report —

g
W)\UTH DSIGNATORY |
- evplOvEECODE( A\ ) |

Not ’ﬁw. results relale only!o the: 1tems testacf Icalibratec} aﬁéve
- Scannied copiss/photocoples o nﬂha: copias Shouid he authenticated by referance to the origina! report.

Phone 91-11-35200445, 35200499 Fax : 91-11-35200455
See overleaf for terms & conditions
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_ t
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toa Delhi - 110007 (India) Webslte www shriraminstitute.org
45001 Certified Institute E-mail Id cusiomercare@shrlraminstltu!e.org
qad@ shriraminshtute org

TEST REPORT ?No c1munnsss425

Date of issue S20-07-2024
Job No F2407-1-411-694
Baoking No L PI2425/1/30
Booking Date S 01-07-2024

Customer RelNo.  PI -846
Customer Ref Dt 01-07-2024
Location . Laboratory

Job No. 2407-1-411-694

Results Projosl. L
7.9 IS: 3025 Pr-11:2022
, mg/l 29 IS 3025 P17:2022
Demand, mg/l 104 1S 3025 P582023
g Demand, mg/l 19 APHA 24th g'c"l-.,-'-sé'ifo'
per 100ml <2 S 1622:1981, RA-2019
wo or more than  Organisms S

—End of report —

1/1
ated above. ;
'\\_.hy reference to the original repotl. :
one : 91-11-35200445, 35200499 Fax: 91-11- 35200455

See overleaf for terms & conditions




Industrial Research Fou

73F TEST REPORT

Sy

Date of issue : 29-0?-2024.

JobNo . 2407-1-411-1463
Booking No : PI2425/1/30
Booking Date :01-07-2024

Customer Ref No. : Pl -846 :
Customer RefDt, 01-07-2024 =
Location . Laboratory =

Job No. 2407-1-411-1463

Results

78

.\e'mand, mg/l 76

gen Demand, mg/l 16

n per 100 ml 330
Organisms

—End of report —

ted by referenca ta the original report, : : = __
hone : 91-11-35200445, 35200499 Fax : 91-11-35200455
See overleaf for terms & conditions




NSTITUTE FQR INDUSTRIAL RESEARCH

unit of Shriram Scienti Industrial Research Foundation) i 87..';"

;_:Delhi — 110007 (India) Website : wwwshnraminstitule org _
& 45001 Certified Institute E-mail id : customercare@shrlramlnstltute.org
qad@ shrlrﬂmlnslltute org

08315F TEST REPORT | ’ NO cuooooaevozz

Date of issue :03-08-2024 :
Jub No :2407-1-411-1787
Booking No (PI2425/1/30 ;
Booking Date 1 01-07-2024

Customer RefNo. : PI1-846
Customer RefDt,  : 01-07-2024
Location : Laboratory

Job No. 2407-1-411-1787

ATER FROM STP DRAWN BY OUR REPRESENTATIVE ON 22.07.2024,
U.P. JAL NIGAM, LONI (U.P.), MARKED AS "STP OUTLET" WAS

ment i
Results Protocol S
: 7.4 I8: 3025 P-11-2022
ids, mg/1 20 I5:3025 Pe172022
Demand, mg/l 68 IS: 3025 'Pt-_ss-'z'oz3_ '
en Demand, mg/l 13 APHA 24th Ed., 5210
rm per 100 ml 700 IS: 1622:198_1,1@&_-26]97
Organisms R e O
h Ed.1060 & 9060-2023

—End of report —

EMPLDYE .CbDE {' \-{10 S

1/1
librated above.
onficatod by referenco to the eriginal report

'_ one : 91-11-35200445, 35200499 Fax:91-11 -35200455
See overleaf for terms & conditions o
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hriram Scienti d Industrial Research Foundation) 188
Delhi - 110007 (India) Website : www.shriraminstitute.org
45001 Certified Institute E-mail id : customercare @ shriraminstitute.org

. ‘gad@shriraminstitute.org

60F TEST REPORT ~ NO:C1/0000367393

Date of issuc ; 07-08-2024

Job No :2407-1-411-2253
Booking No (PI242511/30
Booking Date :01-07-2024 -
Customer Ref No,  : FI -846

Customer Ref Dt.  : 01-07-2024

Location - Laboratory

Job No. 2407-1-411-2253 L
AMPLE OF WATER FROM STP DRAWN BY OUR REPRESENTATIVE
MLD, STP, U.P. JAL NIGAM, LONI (UP), MARKED AS "STP OUTLET"

nment

Results Protocol -
o IS: 3025 PE11-2022
lids, g 40 IS:3025 P-17-2022
Demand, mg/Il ) i 3025:135.5.5.;._.2625: .
ygen Demand, mg/l 19 APHA 24th Ed., 5210

liform per 100 ml 330 Is: 162'23_'_1_9_31’_.@-_._201 b
" Organisms Saia

—End of report —

e RewewedandAuthonzed by _
- EMPLOYEECODE( Y|0C )

s

callbrated above.
¥ by referance to the eriginal report.

one : 91-11-35200445, 35200498 Fax : 91-11-35200455
See overleaf for terms & conditions Sl




STITUT%LE R IND
1

iram Scient d Industrial Rese:

delhi — 110007 (India)
45001 Certified Institute

TEST REPORT

Date of issue 31-08-2024

! . 2 /—-—-\\
Job Ne 1 2408-1-411-1348. 4’;@.\\\\\
Booking No CPI2425/1/43 _ nha N

Booking Date : 05-08-2024
Customer RefNo. EMAIL ;
Customer Ref Dt 05-08-2024
Location : Laboratory

Job No. 2408-1-411-1348

S

n; Loni

Results
7.8
ids, mg/l 65 IS:

emand, mg/l 156

30

rm per 100 ml 330
; Organisms

—FEnd of report —

_ 1/1
fb__fated ahove.
t ted by reference to the orlginal teport. 5 S
one : 91-11-35200445, 35200499 Fax : 91-11-35200455

See overleaf for terms & conditions



45001 Certified Institute

23F TEST REPORT

Date of issuc 1 26-08-2024
Job No $ 2408-1-411-8
Booking No CPI2425/1743
Booking Date :05-08-2024
Customer Ref No.
Customer Ref Dt : 05- 03 -2024
Location : L'lhuratury

Job No. 2408-1-411-807
f water from STP drawn by our representatwe on 12 08 2024_

fmm 30 MLD

Results .
&l Is: 30 _pr-11-2022"_' _
§ 1s: 3025 PEl72002 -

.naand, mgf!l 48 IS 3025 P[‘58-2023 D

Demand, mg/l 8 APHA 24th Bd., 5210

per 100 ml 170 1S: tszz__;wsl}__m__zmg
Oreanisms ey

Ed.1060 & 9060-2023

—End of report —

and Authonzed by

- EMPLOYEE CODE  Ylog )
1/1 : ; i
alibrated above,
cated by reference to the original report.
one : 91-11-35200445, 35200499 Fax: 91- 11-35200455

See overleaf for terms & conditions
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rriram Scientific'a

Delhi — 110007 (India)
. 45001 Ceriified Institute

TEST REPORT

INDUSTRIAL R.ESEARCH'

Industrial Research Foundatlon)

191

Website : ‘www.shriraminstitute. org
E-mail id : customercare@ shriraminstitute.org
qad@shriraminstitute.org

NO : C1/0000368155

ids, mg/l
jgen Demand, mg/l

ygen Demand, mg/l

rin-per 100 ml

Date of issue

Job No

Booking No
Booking Date
Customer Kef No.
Customer Ref Dt.
Location

Job No. 2408-1-411-312

SAMPLE OF WATER DRAWN BY OUR REPRESENTAT!VE ON
_' D STP PLANT, U.P. JAL NIGAM, LONI (U.P), MARKED AS "STP

_ided in the test certificate are based on the declaration by -party.

Results
257
30

52
10

320 Organisms

Ed.1060 & 9060-2023

—End of report —

1/

1 20-08-2024

1 2408-1-411-312
: PI2425/1/43

: 05-08-2024

1 EMAIL

1 05-(8-2024

: Laboratory

Protocol . _

1S: 3025 Pt-11-2022
[S: 3025 Pt=17-2022
IS: 3025 Pt-58-2023
APHA 24th Ed., 5210

1S: 1622:1981, RA-2019

‘Reviewe andAuthorized bv
 EMPLOYEE oD L{IO_C

ea!ibrale:l above,

cated by reference to the criginal report.

10ne : 91-11-35200445, 35200499
See overleaf for terms & conditions

Fax : 91-11-35200455
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hriram Scientfd ahd Industrial Research Foundation) 192

Delhi - 110007 (India) Website : www. shrlrammstltute.org
& 45001 Certified Institute E-mail id : customercare@shr%ramlnstltute.org
qad @shrlramm_s_titute_ .org

2F TEST REPORT ~ NO:C1/0000369601

,; \\._"f/

il*‘ \.\:_—-_.//
Date of issue S 04-09-2024 i ’*4,//'/;\:\\\\ 75
Job No L 2408-1-411-1833 p i AN T TC-5444
Bocking No s PI2425/1/43 : S T
Booking Date 05-08-2024

Customer Relf No. EMAIL
Customer Refl I, 05-08-2024
Location : Laboratory

Job No. 2408-1-411-1833 j

f Water from STP drawn by our representative on _26._08.2Q24, fl‘ohj'-M/_'SS:.('l.
am, Loni (U.P.), marked as "STP Outlet" was received, : :
ed in the test certificate are based on the declaration by parly.

nment
Results Protocol
74 IS: 3025 Pr-11-2022 -

lids, mg/I 30 IS: 3025 Pt-17-2022

demand, mgl 92 IS: 3025 Pt-58-2023

g;eﬁ Demand, mg/| 19 APHA 24th Ed.. 5210

m per 100 ml 141 IS; 1622:1981, RA-2019

Organisms : :

ﬂﬂi Ed.1060 & 9060-2023

—End of report —

_ Revtewes and Authorized by
EMPLCIYEE CODE{ kﬂg -

1/1
t:alibrated above. ) I
entizated by rafarance to tha ariginal report. : e !
Phone : 91-11-35200445, 35200439 Fax: 91-11-35200455

See overleaf for terms & conditions
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riram Scientific a

elhi — 110007 (India)
45001 Certified Institute

TEST REPORT

Date of issue L 16-09-2024
Job Mo S2409-1 411198
Booking No : PI2425/ 1656
Booking Date 03-09-2024

Customer Ref No. 1 EMALL
Customer Ref . 31-08-2024
Lareatipn Laboratory

Job No. 2409-1-411-198
'Wal‘er from STP drawn by our representative o

Results

T

ds, mg/! 30
emand, mg/| 124
emand, mg/l 27

er 100 ml 20 Organisms

d.1060 & 9060-2023

—End of repart —

: /1
ﬁi‘ated ahove,
by reference to the original repert, e
91-11-35200445, 35200449 Fax : 91-11-352

See overleaf for terms & conditions




iram Scient d

Delhi - 110007 (India)
5001 Certified Institute

sTITUTl‘a ?3R INDUST
I1C a

Industrial Raséai‘

TEST REPORT

E

Pate of issue

Jobr No

Booking No
Booking Date
Customer Ref Mo,
Customer Ref Di.
Location

Job No. 2409-1-411-1069

Results
0.6
10
nand, mg/l 40

emand, mg/| v

er 100 ml 221 Organisms

—End of report ——

1/1

S B A

2 27092024

CPI2425/1/56
03-09-2024

CORG-PO-33800/10M
S 31-05-2024
- Laboratory

Water from STP drawn by our representative on:}l

2409-1-411-1069
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Loni District-Ghaziabad (Z6-S2) 30 MLD é %z
Category : STP AN N EXU R '7

Plant Capacity : 30 MLD

Yearly Reprt
Duration:01-04-2023 00:00:00 To 31-03-2024 23:59:00

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
1 01-04-2023 00:00:00 - -
2 02-04-2023 00:00:00 - -
3 03-04-2023 00:00:00 - -
4 04-04-2023 00:00:00 - -
5 05-04-2023 00:00:00 - -
6 06-04-2023 00:00:00 - -
7 07-04-2023 00:00:00 - -
8 08-04-2023 00:00:00 - -
9 09-04-2023 00:00:00 - -
10 10-04-2023 00:00:00 - -
11 11-04-2023 00:00:00 - -
12 12-04-2023 00:00:00 - -
13 13-04-2023 00:00:00 - -
14 14-04-2023 00:00:00 - -
15 15-04-2023 00:00:00 - -
16 16-04-2023 00:00:00 - -
17 17-04-2023 00:00:00 - -
18 18-04-2023 00:00:00 - -
19 19-04-2023 00:00:00 - -
20 20-04-2023 00:00:00 - -
21 21-04-2023 00:00:00 - -
22 22-04-2023 00:00:00 - -
23 23-04-2023 00:00:00 - -
24 24-04-2023 00:00:00 - -
25 25-04-2023 00:00:00 - -
26 26-04-2023 00:00:00 - -
27 27-04-2023 00:00:00 - -
28 28-04-2023 00:00:00 - -
29 29-04-2023 00:00:00 - -
30 30-04-2023 00:00:00 - -
31 01-05-2023 00:00:00 - -
32 02-05-2023 00:00:00 - -
33 03-05-2023 00:00:00 - -
34 04-05-2023 00:00:00 - -
35 05-05-2023 00:00:00 - -
36 06-05-2023 00:00:00 - -
37 07-05-2023 00:00:00 - -
38 08-05-2023 00:00:00 - -
39 09-05-2023 00:00:00 - -
40 10-05-2023 00:00:00 - -
41 11-05-2023 00:00:00 - -
42 12-05-2023 00:00:00 - -
43 13-05-2023 00:00:00 - -
44 14-05-2023 00:00:00 - -
45 15-05-2023 00:00:00 - -
46 16-05-2023 00:00:00 - -
47 17-05-2023 00:00:00 - -
48 18-05-2023 00:00:00 - -
49 19-05-2023 00:00:00 - -
50 20-05-2023 00:00:00 - -
51 21-05-2023 00:00:00 - -
52 22-05-2023 00:00:00 - -
53 23-05-2023 00:00:00 - -
54 24-05-2023 00:00:00 - -
55 25-05-2023 00:00:00 - -
56 26-05-2023 00:00:00 - -
57 27-05-2023 00:00:00 - -
58 28-05-2023 00:00:00 - -
59 29-05-2023 00:00:00 - -
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ANNEXURE R-7


8++F
Loni District-Ghaziabad (Z6-S2) 30 MLD 1 98
Category : STP

Plant Capacity : 30 MLD

Yearly Reprt
Duration:01-04-2023 00:00:00 To 31-03-2024 23:59:00

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
60 30-05-2023 00:00:00 - -
61 31-05-2023 00:00:00 - -
62 01-06-2023 00:00:00 - -
63 02-06-2023 00:00:00 - -
64 03-06-2023 00:00:00 - -
65 04-06-2023 00:00:00 - -
66 05-06-2023 00:00:00 - -
67 06-06-2023 00:00:00 - -
68 07-06-2023 00:00:00 - -
69 08-06-2023 00:00:00 - -
70 09-06-2023 00:00:00 - -
71 10-06-2023 00:00:00 - -
72 11-06-2023 00:00:00 - -
73 12-06-2023 00:00:00 - -
74 13-06-2023 00:00:00 - -
75 14-06-2023 00:00:00 - -
76 15-06-2023 00:00:00 - -
77 16-06-2023 00:00:00 - -
78 17-06-2023 00:00:00 - -
79 18-06-2023 00:00:00 - -
80 19-06-2023 00:00:00 - -
81 20-06-2023 00:00:00 - -
82 21-06-2023 00:00:00 - -
83 22-06-2023 00:00:00 - -
84 23-06-2023 00:00:00 - -
85 24-06-2023 00:00:00 - -
86 25-06-2023 00:00:00 - -
87 26-06-2023 00:00:00 - -
88 27-06-2023 00:00:00 - -
89 28-06-2023 00:00:00 - -
90 29-06-2023 00:00:00 - -
91 30-06-2023 00:00:00 - -
92 01-07-2023 00:00:00 - -
93 02-07-2023 00:00:00 - -
94 03-07-2023 00:00:00 - -
95 04-07-2023 00:00:00 - -
96 05-07-2023 00:00:00 - -
97 06-07-2023 00:00:00 - -
98 07-07-2023 00:00:00 - -
99 08-07-2023 00:00:00 - -
100 09-07-2023 00:00:00 - -
101 10-07-2023 00:00:00 - -
102 11-07-2023 00:00:00 - -
103 12-07-2023 00:00:00 - -
104 13-07-2023 00:00:00 - -
105 14-07-2023 00:00:00 - -
106 15-07-2023 00:00:00 - -
107 16-07-2023 00:00:00 - -
108 17-07-2023 00:00:00 - -
109 18-07-2023 00:00:00 - -
110 19-07-2023 00:00:00 - -
111 20-07-2023 00:00:00 - -
112 21-07-2023 00:00:00 - -
113 22-07-2023 00:00:00 - -
114 23-07-2023 00:00:00 - -
115 24-07-2023 00:00:00 - -
116 25-07-2023 00:00:00 - -
117 26-07-2023 00:00:00 - -
118 27-07-2023 00:00:00 - -

Page 2 of 7




Loni District-Ghaziabad (Z6-S2) 30 MLD
Category : STP
Plant Capacity : 30 MLD

Yearly Reprt
Duration:01-04-2023 00:00:00 To 31-03-2024 23:59:00

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
119 28-07-2023 00:00:00 - -
120 29-07-2023 00:00:00 - -
121 30-07-2023 00:00:00 - -
122 31-07-2023 00:00:00 - -
123 01-08-2023 00:00:00 - -
124 02-08-2023 00:00:00 - -
125 03-08-2023 00:00:00 - -
126 04-08-2023 00:00:00 - -
127 05-08-2023 00:00:00 - -
128 06-08-2023 00:00:00 - -
129 07-08-2023 00:00:00 - -
130 08-08-2023 00:00:00 - -
131 09-08-2023 00:00:00 - -
132 10-08-2023 00:00:00 - -
133 11-08-2023 00:00:00 - -
134 12-08-2023 00:00:00 - -
135 13-08-2023 00:00:00 - -
136 14-08-2023 00:00:00 - -
137 15-08-2023 00:00:00 - -
138 16-08-2023 00:00:00 - -
139 17-08-2023 00:00:00 - -
140 18-08-2023 00:00:00 - -
141 19-08-2023 00:00:00 - -
142 20-08-2023 00:00:00 - -
143 21-08-2023 00:00:00 - -
144 22-08-2023 00:00:00 - -
145 23-08-2023 00:00:00 - -
146 24-08-2023 00:00:00 - -
147 25-08-2023 00:00:00 - -
148 26-08-2023 00:00:00 - -
149 27-08-2023 00:00:00 - -
150 28-08-2023 00:00:00 - -
151 29-08-2023 00:00:00 - -
152 30-08-2023 00:00:00 - -
153 31-08-2023 00:00:00 - -
154 01-09-2023 00:00:00 - -
155 02-09-2023 00:00:00 - -
156 03-09-2023 00:00:00 - -
157 04-09-2023 00:00:00 - -
158 05-09-2023 00:00:00 - -
159 06-09-2023 00:00:00 - -
160 07-09-2023 00:00:00 - -
161 08-09-2023 00:00:00 - -
162 09-09-2023 00:00:00 - -
163 10-09-2023 00:00:00 - -
164 11-09-2023 00:00:00 - -
165 12-09-2023 00:00:00 - -
166 13-09-2023 00:00:00 - -
167 14-09-2023 00:00:00 - -
168 15-09-2023 00:00:00 - -
169 16-09-2023 00:00:00 - -
170 17-09-2023 00:00:00 - -
171 18-09-2023 00:00:00 - -
172 19-09-2023 00:00:00 - -
173 20-09-2023 00:00:00 - -
174 21-09-2023 00:00:00 - -
175 22-09-2023 00:00:00 - -
176 23-09-2023 00:00:00 - -
177 24-09-2023 00:00:00 - -
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849
Loni District-Ghaziabad (Z6-S2) 30 MLD 200
Category : STP

Plant Capacity : 30 MLD

Yearly Reprt
Duration:01-04-2023 00:00:00 To 31-03-2024 23:59:00

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
178 25-09-2023 00:00:00 - -
179 26-09-2023 00:00:00 - -
180 27-09-2023 00:00:00 - -
181 28-09-2023 00:00:00 - -
182 29-09-2023 00:00:00 - -
183 30-09-2023 00:00:00 - -
184 01-10-2023 00:00:00 - -
185 02-10-2023 00:00:00 - -
186 03-10-2023 00:00:00 - -
187 04-10-2023 00:00:00 - -
188 05-10-2023 00:00:00 - -
189 06-10-2023 00:00:00 - -
190 07-10-2023 00:00:00 - -
191 08-10-2023 00:00:00 - -
192 09-10-2023 00:00:00 - -
193 10-10-2023 00:00:00 - -
194 11-10-2023 00:00:00 - -
195 12-10-2023 00:00:00 - -
196 13-10-2023 00:00:00 - -
197 14-10-2023 00:00:00 - -
198 15-10-2023 00:00:00 - -
199 16-10-2023 00:00:00 - -
200 17-10-2023 00:00:00 - -
201 18-10-2023 00:00:00 - -
202 19-10-2023 00:00:00 - -
203 20-10-2023 00:00:00 - -
204 21-10-2023 00:00:00 - -
205 22-10-2023 00:00:00 - -
206 23-10-2023 00:00:00 - -
207 24-10-2023 00:00:00 - -
208 25-10-2023 00:00:00 - -
209 26-10-2023 00:00:00 - -
210 27-10-2023 00:00:00 - -
211 28-10-2023 00:00:00 - -
212 29-10-2023 00:00:00 - -
213 30-10-2023 00:00:00 - -
214 31-10-2023 00:00:00 - -
215 01-11-2023 00:00:00 - -
216 02-11-2023 00:00:00 - -
217 03-11-2023 00:00:00 - -
218 04-11-2023 00:00:00 - -
219 05-11-2023 00:00:00 - -
220 06-11-2023 00:00:00 - -
221 07-11-2023 00:00:00 - -
222 08-11-2023 00:00:00 - -
223 09-11-2023 00:00:00 - -
224 10-11-2023 00:00:00 - -
225 11-11-2023 00:00:00 - -
226 12-11-2023 00:00:00 - -
227 13-11-2023 00:00:00 - -
228 14-11-2023 00:00:00 - -
229 15-11-2023 00:00:00 - -
230 16-11-2023 00:00:00 - -
231 17-11-2023 00:00:00 - -
232 18-11-2023 00:00:00 - -
233 19-11-2023 00:00:00 - -
234 20-11-2023 00:00:00 - -
235 21-11-2023 00:00:00 - -
236 22-11-2023 00:00:00 - -
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880
Loni District-Ghaziabad (Z6-S2) 30 MLD
Category : STP

Plant Capacity : 30 MLD

Yearly Reprt
Duration:01-04-2023 00:00:00 To 31-03-2024 23:59:00

201

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
237 23-11-2023 00:00:00 - -
238 24-11-2023 00:00:00 - -
239 25-11-2023 00:00:00 - -
240 26-11-2023 00:00:00 - -
241 27-11-2023 00:00:00 - -
242 28-11-2023 00:00:00 - -
243 29-11-2023 00:00:00 - -
244 30-11-2023 00:00:00 - -
245 01-12-2023 00:00:00 - -
246 02-12-2023 00:00:00 - -
247 03-12-2023 00:00:00 - -
248 04-12-2023 00:00:00 - -
249 05-12-2023 00:00:00 - -
250 06-12-2023 00:00:00 - -
251 07-12-2023 00:00:00 - -
252 08-12-2023 00:00:00 - -
253 09-12-2023 00:00:00 - -
254 10-12-2023 00:00:00 - -
255 11-12-2023 00:00:00 - -
256 12-12-2023 00:00:00 - -
257 13-12-2023 00:00:00 - -
258 14-12-2023 00:00:00 - -
259 15-12-2023 00:00:00 - -
260 16-12-2023 00:00:00 - -
261 17-12-2023 00:00:00 - -
262 18-12-2023 00:00:00 - -
263 19-12-2023 00:00:00 - -
264 20-12-2023 00:00:00 - -
265 21-12-2023 00:00:00 - -
266 22-12-2023 00:00:00 - -
267 23-12-2023 00:00:00 - -
268 24-12-2023 00:00:00 - -
269 25-12-2023 00:00:00 - -
270 26-12-2023 00:00:00 - -
271 27-12-2023 00:00:00 - -
272 28-12-2023 00:00:00 - -
273 29-12-2023 00:00:00 - -
274 30-12-2023 00:00:00 - -
275 31-12-2023 00:00:00 - -
276 01-01-2024 00:00:00 0.00 0.00
277 02-01-2024 00:00:00 0.00 0.00
278 03-01-2024 00:00:00 0.00 0.00
279 04-01-2024 00:00:00 0.00 0.00
280 05-01-2024 00:00:00 0.00 0.00
281 06-01-2024 00:00:00 0.00 0.00
282 07-01-2024 00:00:00 0.00 0.00
283 08-01-2024 00:00:00 6.91 6.14
284 09-01-2024 00:00:00 7.46 8.71
285 10-01-2024 00:00:00 10.72 11.03
286 11-01-2024 00:00:00 13.45 14.43
287 12-01-2024 00:00:00 7.40 6.56
288 13-01-2024 00:00:00 12.64 14.05
289 14-01-2024 00:00:00 8.94 8.81
290 15-01-2024 00:00:00 12.54 12.13
291 16-01-2024 00:00:00 7.39 7.48
292 17-01-2024 00:00:00 17.66 15.84
293 18-01-2024 00:00:00 13.66 13.79
294 19-01-2024 00:00:00 14.97 15.20
295 20-01-2024 00:00:00 16.57 16.18
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881

Loni District-Ghaziabad (Z6-S2) 30 MLD
Category : STP
Plant Capacity : 30 MLD

Yearly Reprt

Duration:01-04-2023 00:00:00 To 31-03-2024 23:59:00

202

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
296 21-01-2024 00:00:00 17.29 16.19
297 22-01-2024 00:00:00 23.42 18.44
298 23-01-2024 00:00:00 14.59 13.96
299 24-01-2024 00:00:00 20.56 11.20
300 25-01-2024 00:00:00 11.65 11.12
301 26-01-2024 00:00:00 17.24 16.31
302 27-01-2024 00:00:00 16.17 15.42
303 28-01-2024 00:00:00 15.52 14.64
304 29-01-2024 00:00:00 19.39 17.46
305 30-01-2024 00:00:00 20.90 19.17
306 31-01-2024 00:00:00 16.30 12.36
307 01-02-2024 00:00:00 6.15 5.62
308 02-02-2024 00:00:00 13.78 12.81
309 03-02-2024 00:00:00 19.64 18.53
310 04-02-2024 00:00:00 15.94 14.29
311 05-02-2024 00:00:00 18.01 16.48
312 06-02-2024 00:00:00 20.07 18.34
313 07-02-2024 00:00:00 14.82 13.49
314 08-02-2024 00:00:00 16.02 6.93
315 09-02-2024 00:00:00 18.93 16.28
316 10-02-2024 00:00:00 14.24 12.90
317 11-02-2024 00:00:00 13.76 12.46
318 12-02-2024 00:00:00 16.22 15.24
319 13-02-2024 00:00:00 16.51 16.03
320 14-02-2024 00:00:00 15.71 11.49
321 15-02-2024 00:00:00 6.86 6.99
322 16-02-2024 00:00:00 4.28 4.45
323 17-02-2024 00:00:00 7.36 8.15
324 18-02-2024 00:00:00 5.80 5.93
325 19-02-2024 00:00:00 6.16 7.01
326 20-02-2024 00:00:00 7.01 8.40
327 21-02-2024 00:00:00 4.64 5.34
328 22-02-2024 00:00:00 3.86 4.52
329 23-02-2024 00:00:00 5.64 6.78
330 24-02-2024 00:00:00 8.54 7.22
331 25-02-2024 00:00:00 4.87 6.56
332 26-02-2024 00:00:00 9.01 6.28
333 27-02-2024 00:00:00 6.96 7.12
334 28-02-2024 00:00:00 6.10 5.61
335 29-02-2024 00:00:00 8.81 7.24
336 01-03-2024 00:00:00 20.46 7.80
337 02-03-2024 00:00:00 20.95 7.62
338 03-03-2024 00:00:00 9.26 6.02
339 04-03-2024 00:00:00 17.57 8.36
340 05-03-2024 00:00:00 12.49 9.09
341 06-03-2024 00:00:00 11.24 9.67
342 07-03-2024 00:00:00 10.23 11.82
343 08-03-2024 00:00:00 13.24 10.83
344 09-03-2024 00:00:00 11.71 10.97
345 10-03-2024 00:00:00 11.37 8.59
346 11-03-2024 00:00:00 10.70 8.99
347 12-03-2024 00:00:00 11.61 8.40
348 13-03-2024 00:00:00 7.82 7.13
349 14-03-2024 00:00:00 8.50 5.44
350 15-03-2024 00:00:00 10.18 8.56
351 16-03-2024 00:00:00 11.92 7.44
352 17-03-2024 00:00:00 10.64 8.76
353 18-03-2024 00:00:00 10.43 7.22
354 19-03-2024 00:00:00 14.31 11.66
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882

Loni District-Ghaziabad (Z6-S2) 30 MLD

Category : STP
Plant Capacity : 30 MLD

Yearly Reprt

Duration:01-04-2023 00:00:00 To 31-03-2024 23:59:00

203

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
355 20-03-2024 00:00:00 12.01 13.18
356 21-03-2024 00:00:00 15.16 11.89
357 22-03-2024 00:00:00 13.58 12.03
358 23-03-2024 00:00:00 20.48 15.97
359 24-03-2024 00:00:00 24.94 18.64
360 25-03-2024 00:00:00 17.39 15.06
361 26-03-2024 00:00:00 23.41 16.52
362 27-03-2024 00:00:00 23.31 19.66
363 28-03-2024 00:00:00 23.68 19.02
364 29-03-2024 00:00:00 25.25 21.53
365 30-03-2024 00:00:00 25.93 22.16
366 31-03-2024 00:00:00 26.19 18.89
- Plant Yearly Total Flow 1145.00 974.03
- Plant Yearly Avg Flow 12.58 10.70
- Plant Yearly Load Factor % 41.94% 35.68%
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Loni District-Ghaziabad (Z6-S2) 30 MLD
Category : STP
Plant Capacity : 30 MLD

883

Monthly Reprt

Duration:01-04-2024 00:00:00 To 30-04-2024 23:59:00

204

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
1 01-04-2024 00:00:00 25.04 20.45
2 02-04-2024 00:00:00 27.25 20.45
3 03-04-2024 00:00:00 21.78 18.45
4 04-04-2024 00:00:00 28.59 20.99
5 05-04-2024 00:00:00 27.82 22.83
6 06-04-2024 00:00:00 25.63 16.60
7 07-04-2024 00:00:00 29.99 24.43
8 08-04-2024 00:00:00 21.54 17.34
9 09-04-2024 00:00:00 23.57 19.68
10 10-04-2024 00:00:00 22.68 17.12
11 11-04-2024 00:00:00 24.36 18.66
12 12-04-2024 00:00:00 21.90 17.26
13 13-04-2024 00:00:00 21.60 15.83
14 14-04-2024 00:00:00 23.75 18.14
15 15-04-2024 00:00:00 21.10 15.74
16 16-04-2024 00:00:00 23.00 18.41
17 17-04-2024 00:00:00 25.42 18.44
18 18-04-2024 00:00:00 22.03 17.10
19 19-04-2024 00:00:00 23.82 19.18
20 20-04-2024 00:00:00 21.66 16.59
21 21-04-2024 00:00:00 25.49 20.93
22 22-04-2024 00:00:00 21.93 15.44
23 23-04-2024 00:00:00 20.28 14.43
24 24-04-2024 00:00:00 22.54 18.59
25 25-04-2024 00:00:00 24.42 17.06
26 26-04-2024 00:00:00 21.73 16.95
27 27-04-2024 00:00:00 10.13 9.40
28 28-04-2024 00:00:00 2.07 2.07
29 29-04-2024 00:00:00 24.15 19.69
30 30-04-2024 00:00:00 23.22 16.29
- Plant Monthly Total Flow 678.49 524.54
- Plant Monthly Avg Flow 22.62 17.48
- Plant Monthly Load Factor % 75.39% 58.28%
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884
Loni District-Ghaziabad (Z6-S2) 30 MLD 205
Category : STP

Plant Capacity : 30 MLD

Monthly Reprt
Duration:01-05-2024 00:00:00 To 31-05-2024 23:59:00

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
1 01-05-2024 00:00:00 19.33 14.04
2 02-05-2024 00:00:00 23.95 18.62
3 03-05-2024 00:00:00 22.61 18.21
4 04-05-2024 00:00:00 21.64 19.62
5 05-05-2024 00:00:00 18.51 14.75
6 06-05-2024 00:00:00 17.78 15.72
7 07-05-2024 00:00:00 19.06 12.39
8 08-05-2024 00:00:00 20.41 15.02
9 09-05-2024 00:00:00 21.10 18.81
10 10-05-2024 00:00:00 17.82 13.33
11 11-05-2024 00:00:00 19.07 13.72
12 12-05-2024 00:00:00 13.62 8.75
13 13-05-2024 00:00:00 21.79 11.30
14 14-05-2024 00:00:00 25.44 18.73
15 15-05-2024 00:00:00 19.96 14.87
16 16-05-2024 00:00:00 22.06 15.22
17 17-05-2024 00:00:00 21.79 16.46
18 18-05-2024 00:00:00 20.10 15.38
19 19-05-2024 00:00:00 20.39 10.39
20 20-05-2024 00:00:00 19.92 14.09
21 21-05-2024 00:00:00 20.35 15.64
22 22-05-2024 00:00:00 24.52 18.35
23 23-05-2024 00:00:00 21.46 16.94
24 24-05-2024 00:00:00 16.27 11.35
25 25-05-2024 00:00:00 24.19 11.34
26 26-05-2024 00:00:00 21.64 10.08
27 27-05-2024 00:00:00 16.00 6.80
28 28-05-2024 00:00:00 21.47 10.65
29 29-05-2024 00:00:00 23.65 12.66
30 30-05-2024 00:00:00 21.89 14.12
31 31-05-2024 00:00:00 21.41 14.75
- Plant Monthly Total Flow 639.20 442.10
- Plant Monthly Avg Flow 20.62 14.26
- Plant Monthly Load Factor % 68.73% 47.54%
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Loni District-Ghaziabad (Z6-S2) 30 MLD
Category : STP
Plant Capacity : 30 MLD

Monthly Reprt
Duration:01-07-2024 00:00:00 To 31-07-2024 23:59:00

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
1 01-07-2024 00:00:00 20.81 12.69
2 02-07-2024 00:00:00 26.84 16.28
3 03-07-2024 00:00:00 20.21 13.52
4 04-07-2024 00:00:00 19.23 13.62
5 05-07-2024 00:00:00 17.37 10.93
6 06-07-2024 00:00:00 15.85 10.67
7 07-07-2024 00:00:00 18.47 13.80
8 08-07-2024 00:00:00 19.09 12.85
9 09-07-2024 00:00:00 17.50 12.10
10 10-07-2024 00:00:00 18.76 14.77
11 11-07-2024 00:00:00 17.83 13.00
12 12-07-2024 00:00:00 18.40 12.69
13 13-07-2024 00:00:00 19.75 17.13
14 14-07-2024 00:00:00 16.29 11.68
15 15-07-2024 00:00:00 18.70 10.21
16 16-07-2024 00:00:00 7.74 3.43
17 17-07-2024 00:00:00 4.83 2.48
18 18-07-2024 00:00:00 12.52 6.35
19 19-07-2024 00:00:00 13.29 3.66
20 20-07-2024 00:00:00 12.99 6.54
21 21-07-2024 00:00:00 13.31 2.33
22 22-07-2024 00:00:00 14.02 5.32
23 23-07-2024 00:00:00 16.67 8.24
24 24-07-2024 00:00:00 2.11 2.29
25 25-07-2024 00:00:00 5.36 1.88
26 26-07-2024 00:00:00 5.75 6.02
27 27-07-2024 00:00:00 9.24 5.60
28 28-07-2024 00:00:00 12.58 10.10
29 29-07-2024 00:00:00 1.76 2.40
30 30-07-2024 00:00:00 14.14 8.42
31 31-07-2024 00:00:00 24.73 9.68
- Plant Monthly Total Flow 456.14 280.68
- Plant Monthly Avg Flow 14.71 9.05
- Plant Monthly Load Factor % 49.05% 30.18%

Page 1 of 1




886

Loni District-Ghaziabad (Z6-S2) 30 MLD
Category : STP
Plant Capacity : 30 MLD

Monthly Reprt

Duration:01-08-2024 00:00:00 To 31-08-2024 23:59:00

207

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
1 01-08-2024 00:00:00 22.79 12.20
2 02-08-2024 00:00:00 14.48 9.94
3 03-08-2024 00:00:00 12.13 9.56
4 04-08-2024 00:00:00 20.43 8.08
5 05-08-2024 00:00:00 20.83 7.35
6 06-08-2024 00:00:00 14.84 8.77
7 07-08-2024 00:00:00 11.87 9.76
8 08-08-2024 00:00:00 21.81 13.61
9 09-08-2024 00:00:00 22.54 18.08
10 10-08-2024 00:00:00 5.92 6.53
11 11-08-2024 00:00:00 18.43 13.41
12 12-08-2024 00:00:00 17.34 15.57
13 13-08-2024 00:00:00 22.32 12.73
14 14-08-2024 00:00:00 15.68 11.08
15 15-08-2024 00:00:00 4.22 3.71
16 16-08-2024 00:00:00 9.05 10.17
17 17-08-2024 00:00:00 20.38 15.95
18 18-08-2024 00:00:00 19.95 16.77
19 19-08-2024 00:00:00 18.41 15.58
20 20-08-2024 00:00:00 20.98 12.19
21 21-08-2024 00:00:00 14.39 13.05
22 22-08-2024 00:00:00 19.84 17.11
23 23-08-2024 00:00:00 21.54 14.75
24 24-08-2024 00:00:00 19.51 17.39
25 25-08-2024 00:00:00 17.91 16.28
26 26-08-2024 00:00:00 19.96 14.27
27 27-08-2024 00:00:00 23.92 18.65
28 28-08-2024 00:00:00 21.34 16.29
29 29-08-2024 00:00:00 13.38 15.29
30 30-08-2024 00:00:00 23.55 18.45
31 31-08-2024 00:00:00 22.71 18.73
- Plant Monthly Total Flow 552.45 411.30
- Plant Monthly Avg Flow 17.82 13.27
- Plant Monthly Load Factor % 59.40% 44.23%
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Loni District-Ghaziabad (Z6-S2) 30 MLD 208
Category : STP

Plant Capacity : 30 MLD

Monthly Reprt
Duration:01-06-2024 00:00:00 To 30-06-2024 23:59:00

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
1 01-06-2024 00:00:00 9.58 2.84
2 02-06-2024 00:00:00 8.67 5.75
3 03-06-2024 00:00:00 9.78 4.07
4 04-06-2024 00:00:00 9.08 4.98
5 05-06-2024 00:00:00 6.25 3.56
6 06-06-2024 00:00:00 12.05 7.21
7 07-06-2024 00:00:00 3.29 1.55
8 08-06-2024 00:00:00 0.05 0.00
9 09-06-2024 00:00:00 8.68 6.42
10 10-06-2024 00:00:00 7.64 4.30
11 11-06-2024 00:00:00 6.39 4.30
12 12-06-2024 00:00:00 4.07 4.51
13 13-06-2024 00:00:00 8.67 3.44
14 14-06-2024 00:00:00 6.96 3.85
15 15-06-2024 00:00:00 8.96 4.12
16 16-06-2024 00:00:00 6.38 5.68
17 17-06-2024 00:00:00 5.50 5.45
18 18-06-2024 00:00:00 5.98 6.61
19 19-06-2024 00:00:00 6.46 5.92

20 20-06-2024 00:00:00 4.95 6.32

21 21-06-2024 00:00:00 12.99 4.12

22 22-06-2024 00:00:00 15.67 8.90

23 23-06-2024 00:00:00 13.31 7.25

24 24-06-2024 00:00:00 11.83 6.68

25 25-06-2024 00:00:00 10.63 7.35

26 26-06-2024 00:00:00 7.86 7.99

27 27-06-2024 00:00:00 17.55 8.15

28 28-06-2024 00:00:00 19.45 14.35

29 29-06-2024 00:00:00 19.38 12.93

30 30-06-2024 00:00:00 11.16 10.26
- Plant Monthly Total Flow 279.22 178.86
- Plant Monthly Avg Flow 9.31 5.96
- Plant Monthly Load Factor % 31.02% 19.87%
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Loni District-Ghaziabad (Z6-S2) 30 MLD
Category : STP
Plant Capacity : 30 MLD

888

Monthly Reprt

Duration:01-09-2024 00:00:00 To 30-09-2024 23:59:00

209

No Date Time INLET FLOW (MLD) OUTLET FLOW (MLD)
1 01-09-2024 00:00:00 19.56 16.33
2 02-09-2024 00:00:00 21.76 18.40
3 03-09-2024 00:00:00 20.14 16.45
4 04-09-2024 00:00:00 17.12 13.01
5 05-09-2024 00:00:00 27.15 22.92
6 06-09-2024 00:00:00 26.30 23.21
7 07-09-2024 00:00:00 21.42 17.79
8 08-09-2024 00:00:00 20.48 16.55
9 09-09-2024 00:00:00 18.20 13.46
10 10-09-2024 00:00:00 18.34 13.97
11 11-09-2024 00:00:00 19.24 13.48
12 12-09-2024 00:00:00 15.66 12.62
13 13-09-2024 00:00:00 18.73 13.64
14 14-09-2024 00:00:00 17.78 14.24
15 15-09-2024 00:00:00 14.74 14.09
16 16-09-2024 00:00:00 13.85 11.94
17 17-09-2024 00:00:00 21.16 17.15
18 18-09-2024 00:00:00 17.81 12.53
19 19-09-2024 00:00:00 16.02 14.13

20 20-09-2024 00:00:00 17.25 13.81

21 21-09-2024 00:00:00 20.96 15.01

22 22-09-2024 00:00:00 19.12 15.31

23 23-09-2024 00:00:00 17.76 14.35

24 24-09-2024 00:00:00 18.56 15.49

25 25-09-2024 00:00:00 17.17 13.77

26 26-09-2024 00:00:00 16.65 14.18

27 27-09-2024 00:00:00 17.50 14.72

28 28-09-2024 00:00:00 12.81 12.98

29 29-09-2024 00:00:00 15.07 13.52

30 30-09-2024 00:00:00 11.64 10.51
- Plant Monthly Total Flow 549.95 449.56
- Plant Monthly Avg Flow 18.33 14.99
- Plant Monthly Load Factor % 61.11% 49.95%
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